
CENTRAL AtINISTRATIVE TRIBWAL 
BNGALORE BENCH, 

Second Floor, 
Cornercial Complex, 

Indiranagar, 
Bangalore-38. 
Dated: 1 I 

APPL.ICANTS:-Sri.G.R.Rarigadhamaiah and Others 

v/s 

RESPCDENTS:- The Chairrnan,Railway Board and Others. 

To. 

I. 	Sri.K.Subba Rao,Advocate,No.279 Chandrashekar Cornple, 
1st Main Road, 1st Floor,Gandhinagar,Bangalore-9. 
Sri.R.Bhaskaran,Advocate,No.40/2083,Elarnkulam Road, 
Keloor, Kochi-682017. 

Sri.P.Shivan Pillai,Advocate,Gras's House,Monestary Road, 
Karikkamuri, Kochi-682011. 

Sri.Vijaynarayan,3-.0 ELD0kAD09 ll2,Nungarnbakkam High Road, 
Madras-600 034. 

Chairrnan,Railway Board,Hail Bhavan,New Delhi. 
C. 	The Secretary,Ministry of Railway,Ràil Bhavan,New Delhi. 

The general Manager,Southerri Railways,Park Town,Madras-3. 
The Chief Personnel Officer,Southern Railways,Park Town, 
Madras-3. 
The Divisional Railway Manager, Southern Railways ,Mysore. 
The Senior Divisional Personnel Officer,Southern Railways, 
Palghat,Kerala. 
The Divisional Personnel Officer,Southern Railwys 
Madural Division,Madurai. 
The Divisional Superintendent ,Southern Railways, 
Divisional Office,Palghat,Kerala. 
The Divisional Railway Manager,Southern Railway,bangalore. 
Sri.K.R.D.Karanth,Advocate,32,Mangalanagar,Sankey Road Cross, 
Bangalore-5. 
Sri.A.N.Venugopala Gôwda,Advocate,No.8/2,Upstairs, 
R.V.Road,Opp;Bangalore Hospital,Bangalore-4. 
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SUbJECT:— Forwarding oJ copies 
the Central d[ninistJ 

Please find Hnclosed. 

passed by this Trihunai in the 

on 16th Day of Decembr,1993, 

gm* 

of the Orders passed by 
ative Tribunal,Eangalore. 
x+ 

herewith a copy of the ORDEit 

above mentioned applications 

for further necessary action. 

-~34
DEPUTY REG1STHAi(J) 

JUL)ICIAL BRANCHES. 

L 



CENTRPL PDMINISTR1TIVE TRIBUNAL 
BANGLORE BENCH 

O.A.NOS. 395 tO403/91i57/90p416/90e320/92 

THURSDAY, THIS THE 16TH DPY OF DECEliBER, 1993 

CHPIRf'1N(J) 

VICE CHIRNN(J) 

IENBER(A) 

, 

applicantS 

Cc ntd, I- 

SHRI JUSTICE v.S.liL.Ir1TH 

SHRI JUSTICE P.K.SHYMSUNDRR 

SHRI V. RMKRISHNN 

Sri C.RRangadhamaiah, 
5/0 Sri Range ish, 
aged about 68 years, 
Retired Guard—s Special, 
Chikkabidre, 
Chikkanarayakanahalli Taluk. 

Sri K.V.Sreekantiah, 
5/0 Sri K.U.Subremanyaiah, 
aged about 69years9, 
Retired Guard—A Special, 
Ch-70, t.h lie in,Saraswethipuiarn, 
liysor 9, 

Sri M.N.Narayana Setty, 
5/0 Sri K.Muniswamaih, 
Retired Luard—A Special, 
2003/2, Rajkemal Street, 
liysore - 1 

. -Sri B,J.Nagaraiaiah, 
5/0 Sri Jayepala Nayanar, 
Rtirec! Guard—Ps Special, 
158, Shankaranager, 
J.B.Kaval, B2ngalore-560 022 

Sri K.Seshadri, s/o Sri Krishna, 
hatta, aged about 69 years, 
eitired 1uerd—P Special, 

92, Làhmipuram, Arsikere. 

Sri M.trabasavaiah, 
Sri 	dpa,agedebout 69 years, 

' R.e,tire.X-(;,Ua'~,d—P Special, 
¼. 	964 9th iffa iOn Road, 6th Cross, 

PrakahnaJ,BangEJoFe - 21 

5ri 1A1nivasachar, 
50S4. V enka taemachE r, 

ebout 69 yea is, 
Retired Guard—p Special, 
699 IIIParéllel Road, 
JayenaQar Extension, 

Ifv 
Shimoga * oun — 577 201 



.1 

1. Sri Shivaswemy, S/o Sr.T. 
LI.rgechalarn Pillel, egd 

about69 years, Retired 
Driver4 Special, 44, I 

- Mejn, Meles Block, N 
Barnloo Bazar, Mysore-21 

5, Sri J.N.Pheroah, 5/o SrI LI.P, 
Pharoah, Retired Driver..R 
Special, 2355, I Mai 	II 
Cross, K.G.Koppal, ChamQ 
-puram, Mysore 	- 

'4ppiicents 1 to 9 in 

5r1 R,J.Mahadevan, 
O.FNo,395 to 40 3/91 

.S/o R.Jayaram, 
aged eout 67 years, 
Guard 	tft SpecIal 	(Reti.jed) 
resid±g at No.1.57, 	IVtb Cross, 
Nagappa Block, 	Si'aThpurm, 
Bengelore - 560 021 Applicant 113 in O.A. . 

No.57/90 

Sri R,Sh'Iveiah 
Retired 	IAT guard 	Special, 
and residin9 at No.1153, 
'Sri Range t , 	II Main RoaI, 
S.N.Calony; 	Ye&iwanthpur 
Barigelore - 560 022, 	. ppiicent 11 in 0.I, 

No.416/90 

Sri Pepanna, 
S/o Nathaed, 
aged about 63 years, 
Driver Passenger MR448, 
Southern fteilwey, 
Bangaipre City(Retjred) 
No.5/112  Backside of 
lluniswèra Temple, 
Bhuvarieswajja, Magad Ro8d, 
Barigalore - 23. 

Sri Chouse MohiSeen 
/o Dr'zeen Iviohideen, 

aged about 63 years, 
Driver Passenger MR 23819 

uthorn Railwey,6angalor City, 
Retired) C/o Noor Iiohainad
.731b,, Railway Quarter , , 

'?oswanthapur, Bangalore - 22. 

Sri. D.John Peter, 
S/c Doraisuamy, 
aged about 58 years, 
Driver Goods MR 6121  
Southern Railway, 
Yesuenthapur (Retired) 
No.62, III Cross, I Stagc,, 

,4\_ckuipuram, Bangeloie - 21.1 . . 	 ..,APPLICNTS 



... 3.. 

15. 	Sri (1enickarn,: 
S/o Leksmcnee, 
aged about 60 years, 
Driver Passenger fIR 414, 
Southern Railway, Arsikere, : 
(Retired), No.286/b, Ith Cross, 
Banqa1ar - 50 121, 

16. Narayene, 
5/o Nyathavadu, 
aged about 72 years, 
Shunter MR 271, 
Bangalore City, &c,uhen Raily, 
(Re.tjred) No.53 G/o Nawez Stores  
lrth CrossMagadi Roed, 
Bangalore - 23. 

IT. Sri M.&.Susainathan, 
5/0 Meristamy, 
aged about 2 ycers. 
Drive± Passerier MR 4751  

outhernRailway, Yelahanke, 
(Retired)C/o P.i,3oseph, 
45/n Old Rei1wey Quarteré, 
Yeswanthur, Bangalore - 22 

1 	Sri SidSieh, S,o Siddeich Gowe, 
aged 62 yars, iecel 1saistert 
MR 523, Southern Railway 
Bariaaigr3 City (Retired 
No.58, I Cross)  3rd Main Road, 
Ramachandrapuram, Bangalore - 21. 

19. Sri Kedirvelu C.R., 
5/0 C.S.Ramalingam,: 
aged about 58 years, 
Goods Driver fIR 624. 
Southern Railway, Harihar, 
(Retired), No.2/2, i Main Ro8W, 
I Cross, 01lipuram, 
Bangalore - 21. 

21. Sri Gulam Dastegir, 
S/o fId.Ghouse, 
aged abut 69 -years, 
Shunter OR 597, Southern Railway, 
YeuAnth.apur (Retir) No.3, 

',Sta Building, Dherga Mo'ialla, 
DoorvEni.negPrf ti.ko Nadres Road, 
Bangalore - 560 I1. 

21. Sri 	tJ dul aheed, 
\'. '. 	S/'o. Md.Haneef, aged 67 years, 

Shuntr :MR 539, Southern Railway, 
Banglce CantcnmnenRetire) 
No.1I', th Cross, L—B, 
Shastrinagr, Indiranegar, 
Bangalore - 31 ..A7PLICFNTS. 



22. Sri D.Johrt 
S/a N138vidPi11aL, 
aged aboUt 66 years, 
6aistant Guerd/EMT 

Southern RaIlway, BaneOre 
(Retired), C/a Carpenter Su 
12th Cross Magadi Raad 
Bangalore 

23 	Sri ShaIk Fekrudd2efl 
/o tohcmmd Khasirn 
aged about 634."EA ears, 
Railway Cuèrl 	E22, 
Southern Railuy, 4rsikere, 
(Retired), tvLenhipet, 
rsikere 	573 103, 
HasSan District1 

at y, 

241 Sri KG.Kr1shn9murthY, 
S/a KGunepep 
aged ebout  60 yeai's, 
Guard 	S1 EE 994, 
Southrn.IaIlwey, Arikore, 
(Retired) j. Nob84 Yrape 8 
LxrnIpur, rsikere 	573 103 

.25 	SrI U1Erithoriy, 
S/a Ei'u'eiappa., aged about 6 
years)  isst1 Guard EE 1317, 
Southeri Rllwy •Sàyo: 	ity., 
(Retired), No.29i, 	5th 
Kerigerl Sitellito To'Jr, 
Bangalore 

Sri NV.nanda Rao, 
&/o N.,Vekola Rao, 
aged about'S9 yars, 
Fireman k - 1R9 . 
Southern Railway, hinoge T Un, 
(RetIred),No.121:, T Cr058, 
8ehid S,4J?fce, Ashoknag. '., 
Shimoga Toun. 

Sr. M1an, 
S/o Mottai aged eut 
!I yers, Shunter 	472, 
$outhrn Railway, 
BsiyappanehallflRtiL'ed), 
RamBawamyalya, 
Kammh1ialI1 MaIn Read, 
Bartgalore - 33. 

Sri M.4!aman, 5/o rirugesh, 
aged aout 63 
Drjvr. 600d8 MR 410,0  
Southern Railway, 
VeawatithepUr (Retltøl), 
No.227  I Cross, Bhasyamnga , 
SrireMpuram, 8àngaire 	21 

im 

27, 

.2. 

,.• PPLICMJTS 

ta nt/— 



1 S 

Sr' F?'ieiah, : 
S/o Uenkateramanapp, 
god about 63 yoars, 

Driver Passenger MR 721, 
Southern Railway, Shimoga Town, 
Retirei, No.209/41., Reckarnma 
Building, Main Road, 
YesuanthapUr, Bangelore-22. 

Sri Syej Abbas, 
Sfo Sp-.0 Destair, 
aged about 69 yeers, 
Southert Railway, •BoigelOe City, 
(Retirel), No.41, I Cross, 
II Main, Patharayanapura 
(Near S1rrnya Maasjid), 
Bangaloe - 264  

Sri P.du], Rehim, 
5/0 Md.Bekshi, 
aged about 62 years, 
Shunter fIR 349, Southern RailJy, 
Bangalore City (Retired), 
No.22/L 114 Cross, 
Kohal1i 

 
Main Road, 

Psthareyanpura 
Barigalore - 26. 

Sri K.Me'aooni, 
S/ 	 - 
egeI about 66 veers, 
Driver Goodo MIP,  701, 
Southern Railway, Yesuanthapur, 
(Retired), Na.57, 7th Cos, 
K.N.Extensiori, Yesuanthepur, 
Barigalore - 22. 

Sri a.Geigadharaiah, 
s/a B.Siddeia, 
ageá ab 6Ut 6Z years. 
Guard —Spl. EMT 428, 
Southern Rail.say, Arsikre, 
(Retirs), Nc.V6etha Ni.laya, 
near .Sedans alkie.s, Behind 
ru, House, Araikere. 

34. Sri GRama65mY, 
'S/a EGov1rareju, 

aged ebout E4 years, 
Mail Guard !T111, 

ri 	Southerri,Rei.uy, Bangalor? city, 
. 	etired), N.t64/tZ 	Qtrs (R 

o$eythern ailey Baflgelore-23. 

Sri A.Kumaran, 3/0 C.ibu, 
''aged about .59 yars, Mail Guard 
EE.176 9  S.R.ailway, ea'igelore city, 
(Retiree),- No.1C4, 6th-Main.: 
II Cross, Shankarnagar, Yeewenthaur P.O. 
angalore - 22.. 	. 	. 



Sti141.Nageraj, 
5/0 Muhiswomy Nal , 
aged aout 60 year s., 
Driver goods MR 43 , 
Southern Railway, engalor City, 
(Retired), No.61,Iothanriaemapuram, 
Vaiyalikavál, 12—Croe, 
Bangalore - 3. 

Sri G,Gopel, 
S/o Gangen, 

ed abut! ve 
Driver GooMR 59, 
Southern Railway. '(e'anth Pur ?  
(Retired), C/o ,Cak!:et;o hy9  
No.42/b, Railway Qtra. 
Efaiyeppanal-ialli, 
Bangalore - 38. 

3. Sri Khudus, 
5/0 Hussriin Sal 
aged about :69 years, 
Driye" Vess3nga M9 112, 
Southern Railway, Banqalci Lily, 
(Retiraø), No.4E9, 10th Crcss, 
Mathikere Main Road, 
Yeswanthpur, 	rglrr-22 

39.. Sri Mayenna, 
S/0 Nayanna cwda, 
aged eut 71 yeaa, 
Shunter MR 254, 
Southern Railway, Bangelor City, 
(Retired), No.40, 7th Cros 
Gayathrinègar, S:irarnpuram, 
Bangalore-21, 

Sri Gurusiddaiah, S. 
S/o Siddap,a, 
aged.. about .68 yeai, 
Driver Passenger MR 393, 
Southern Railway, Shimoga Town, 
(Retirel), ttr Guddakaval 
Hosur levagal ost, Arsikere 
Taluk, I-lessen )istrict.. 

Sri Mohamed FiL'ssajn, 
S/oMohanied udensab, 
aged about 66 years, 
Shunter MR 
Southern Rat:.wav, Harihar,. 
(Retired), .naravethj Pact, 
Harihar Taluk, Harihar ,  

42, Sri T.Duggan, 
S/o F.E.Dg0a1, 
aged about 65 years 
Driver Passen;er MR 97, 
'Souther n  Railway, B1 ngaloreCity 

,,Contd,/— 



{ 	 .. 	 .. 	.'.,. 

.e 7•• 
z'esiding at ':Munikaieppe Gardei, 
R.emswamy Palayam, - 
Khe.rnmanahelli [lain ôad, 

- 2nd Cross, Bsngeloro-33. 

Sri. John Ross, S/a Noah, 
aged about 62 yrs, 
Driver Passengor FIR 359, 
Southern Railway, Bangalore City, 
(Retired), No.860, H[lT ia'i't.t, 
behind Chowdeswerj Tórnple, 
.Mathitere, Benqlore-54, 

Sri E.Huasey, S/c Willialn, Hussey, 
aged about 64 years, 
Driver Passenger, MR 13, 
Southern Railway, Bengaloro 
(Retired), No.5,.. 7th Cross, 
Suledarpalys, -Yeswantapur)  
Bangalore-22. 

45. Sri B.Jayeram SinLJh, 
S/c NarEyan ing.h, 
aged about 63 years, 
Driver. PesengerR 611, 
Southerfi,R.pilway, Shimoga ToL'n, 
(tiraâ),No.1831, III Cross, 
Rathan irhLane,,Merdi Mohclla 
rIysore-. 570 021, 

4, Sri MLruthl',Pau- 
S/o Neelakents Rao, 
aged about 64 years, 
Driver Passenger MR 422, 
Southern Railway, Bangalore City, 
(Retireic), No.23, I Main Road, 
Gundu MuneeauaraTemple 'Street, 
[lat.adhahelli, Bangeloro-32. 

47, Sri Plohamed•Bashe, 
5/a  kbdulla Sal, 
aged about 67 years, 
Shunter MR 423, Southern Railway, 
Fiarihar, (Retired), No.351, 
II Cross, Gandhinagar, 
Harihar, 

4$. .:Sri.Kistan, 5/o Govindan, 
8'6ed ebout.. 59 years, 

.' S'hUnorJIR 
SouhbrnRailwey, Bangalore City, 
(Retired), No/2,. Sur)deram Reddy 
Building, Backs3de of PInohera Mills, 
Ilagadi Road, Banga1ore - 23, 

49.. SrJMyLit.rappa, S/a !luthappa, 
:a OLa dhout 72 years, 

GObds, Southern Railway, 
Yeswanthapur, (Retirec.) S.. .PPL1CNTS 

.Contd./- 
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C/o Cnetarine 11, 
Giianejyothi'High School, 
No.61/I, IV.-N•  Block, 
Rajjinager, 
Bengalore - 10. 

Q. Sri Rengeish, 
S/o Rengasuamy, 
aged about 68 years, 
Driver Passenger MR 160, 
Southern Railway, Bnqo!.o 
(Ret5,rcd) 	c27, Chic  Be 
Road Cross, Shivj!.an:,. 
Bangalore-51. 

Sri Ethirajan, S/a R,ian -c 1, 
aged about65 years, 
Southern Railway, flysoro 
(Retiree), Driver Pasergrt, 
MR 378, No.1389, tIl Cress, 
Kaki R6ad, Mandl 
Mysore-21. 

Sri P4.Xevier, 5,'0 	ntbnriy, 
aged about 62 yors, 
Driver Passenger f'R 63, 
Southern Railway, rsikere, 

St.Marrys Church, Arsikeo--1 
(Retircd),Nc52/2/, I3ohind 

03. 

Sri Linga, S/c KBrbseppE, 
aged about 67 years, 
Shunter MR 2531, 
Southern Railway, Hariha, 
(Retired),C/o Kurvehi L.ng 
mrvethi Post, Her'$L.har. 

 

 

 

V 

Sri Revanappa, 
&/o Siddappa, aged about 53 years, 
Vireman First ML 1129, 
Southern Railway, -iaiiha:, 
(Retired), C/o Revariapa, 
Chaflageri, Mellikaruia ExjensLjon, 
Arnravathi Post, Rariha. 

Sri h.Ethjerai. 
S/a Abbeiah SindeFe, 
aged about 73 years 
Driver Mail MR 5 
Southern Railway, banoalor2 
(Retired), C/o t..5r1dhr, 
No.343, Railway 1tr, (Mt) 
Bangalore - 23 

Smt,Kau].e Rai P!.roi Rae Kile, 
/o late PirojiFojrh.'in, 
LltLI about +Siyea:s, 

Ir1r;Psenger 1R45'3, 	I 

Southern Railuay, 	aikerc., 
No.223, Cid Rms Road , Zrs1k re., .PPLICANTS 

60 Contd./— 
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57. Srnt.R himabi, 
J:,' L, : tu C.Fazslur. Rahamar, 
aged about 45 yoars, 
ShUnter MR 592, 
Southern Railway, Yeswanth8ur, 
No.111  4th Cross, Behind Yeramma 
Kalyan Mantap, Mohsnkum 	Negar, 
Yeswanthapur, Bangalora-22. 

( 

53. Smt.Sharadamma, 
/o late S.Ganeshan, 

aged about 52 yeors, s!Lmtr FIR5, 
Southern Railway, Ye sw.nt'ur - 
No.5, 1 cross, Moharkunrñuar, 
Yesuanthapur, Bangalore-22. 

59. Smt.Sufia Khaun, 
lt/o late Anwar, 
aged about 53 years, 
Diesel Asst. MR 
Southern Railway, Baalor C.ty, 
C/o t1.rumei, No.07/E KN Ex., 
5th Cross, Yeswar'thaLr. 
Bangalore-22. 

6fl. 	mt.Kenakarnina:  
tL/o late A,Subramany, 
aged about 49 years, 
DjøØlsst. MR 521, 
Southern Railway., Bangalore City, 
No.4/C,I floor, 1G Rly,Clcny, 
Bangalore-23, 

61; 5r1 Shanthakumar, 
Vo late Ananderaiu., 
aged about 25 years, 
Driver Passenger, MR 358, 
Southern Railway, Frsikere, 
tmbedker nagar, Holenarsipur, 
Hasan Djst, 

Smt.Devamma, 
w/0 late B.M.Venkatesh, 
aged aboiJt 47 year.s, 
iosel fsst. MR.1266, 

Southern Railway, 8nqa!ore City, 
N6.91/B,. Railway Qtra., 
NrRunning Room, 

I 	Bengeroe-23, 

Smt.Gajal.,nkshrni, 
ifte R.S,r1rangapp, 

: 	egedj a.hot /53 yuers, 
erpcs, MR 474, 

No.13, 
,7€h C.rois, 6th Block, 
Rajajinegar, Bangalora - 10. P-PLICMNTS. 

. .Contd./- 
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64. Smt.Helen 
i1/o late J.Tristrm, 
aged about 50 year 
Site No.17 Ptel Hànumaieh 
Jelahálli 60st, Banelor-.1 

I' 

S Flet, 

654 Sri P.RamElmurthy, 
S/o Doraisuarny, 
aged about 60 years 
Driver Goods MR- 735 
Yesuantha$LIr, No.37, 'th C 
III [Ict flopd. C'ikj1 flge-. 
11attikere'Leyout.& 13e 1  

Bsngalore-54. 

. 	pp1icenta in 51.No.12 
to 66 in 0.A.No,320/92 

66. Sri Abdul Rehim Khei, 
aged about 60 yeers 
Driver Goods MR. 514, 
No.43, Kevika Layooi 
Mysore Rcad, 	nccire-26. 

67, Sri Sth 	
I 

Sb late S.N.iikantaiph. 
aged about 63 years 

S 	Driver Goods fiR 7,013 
S1Rai1uy., Bengaic'r 
(Retired), No.1362, 5th Maii 
lind Stage, £-Clrck,, 
Rajajinagar, Banqalre-.560 

6$.. Sri ?.F.Hencierson, 
S/o late F.J.I-fenderon, 
aged about 60 years 
Driver Goods MR iON S,R811i, 
Bengalore (Retired)l No.31, 
Pempanagai, YeswantIapur, 
Bangalore-22. 

69 	Sri Bheemaiah, 
5/0 Chennaish, 
aged about 68 years,, 
Driver Passenger fV1R 140, 
S.Railway, Mysore Divisicn, 
(Retired),..Coloiy, near 
New Railway 
Shimoga Town. 

71. Sri Shia, s/o Venktasueiiy, 
aged-about 64 years 
Shunter MR 307, S,ilway, 
Mysore Divlsio,, (Ftited 
No.172, .F.Co]ony, ne 
New Railway Colony, 

Shimoga To'n - 57•7 01. 

71, Sri tioharnad 1bbas, 
S,0 Khalander Khas.t 
aged about 62 yoar 
Driver Mail, MR 426 

"V 

Road, 

10. 

Byp  

a .. PPPLIctTS 
. ,Cbntd,/- 



S.R9ilway, P.rsikere DIvision, 
(Retired), Gopal- Singh •Qucrters, 
-.B.H.Road,' Arsikere, 

72. Sri E.Natarajan, 
S/o Ekambaem-K,. 
aged about 62 years, 
Driver Mail MR 4291  
S.Rilw8y, fsrsikre DiVisiu, 
(Retired), No.291, Kumerrq. 
Nileyem Asssan Road )  
rsikere - 573 103. 

73. - SriSuiarnany, 	- 
S/o lithandi, aged about•  59 years 
Driver Passenger, S.ReLlusy, 

rsjkere D.i;jjsjon(Retjred), 
C/o Anthony, 5/A, Railway Querters, 
Frsikere. 

74.1 Sri R,Purushothem, 
S/o a,'flarrachandra Ncidu, 
aged.  aout 63 years, 
Driver Passenger MR 715 
S.Railwey, Aoire Uiviic, 
(Retirec), V. R.Shasker, 
No.121/B, HUCO Colony, 
81hadrevcth5. - 77 3131 , 

Sri LFeter, 
5/0 'J.nthony, 
agoá about 64 years, 
-Dri/er['ieil MR.139 )  
S,Reilway, rsikere Division, 
(Retired), I Cross, Hassan Road, 
UMèr Line, Araikere..  

Sri Kanakaraj )  
S/o V.nthony, Major, 
Driver Passenger MR 106, 
S,P'ailuay, A"ike ivision, 
.(Retird)C/o R.Finthony, 
Crane Driver, .No.4, Railway Quarters, 
Arsikere, 

770 SrlBheemsen, 	 - 
S./o H.Mahadev, 
agecLalIout 62 years, 

: -flriv9asseriyer fif.59, 
,•,adlija 	 rsikere DIvisiun, 
(( (etired),uthilamnic Temple Road, 

/ 	5th Crosj Ioad, Near Wtar Tari<, 
Shenthihaga*, Doddahaliaçnr, 

Sri .Lak-shiinarayena, 
•.S/oC.B.Rai'gappa, 

ag'd 	615 years MR 
\RireP±'iver, tpt/412 

/ 

.. ..APPLICRNTS... 



, 	12. •• 

No.1.2k, ttirneramfiR 1emp1e fitreot j  
Cotonpef .BengE11cR+-53. 

79, SrI N.Channeppe, 
S/o Naresirnheieh, 
aged about 66 years, 
Driver Goods MR 571., 
S,R8iiwey, Arsikere Pivlsior,19  
.(Retird), dahall1 lIacE, 
-tn'?ront of Railway Stat.iI.r!, 
u1ekree Post, Ai's1ker Ili<. 

O. 	b1 K.SuramanIyni, 
SI0 Kattamari, 
aged shout 59 years, 
Shunter MR 8011  
S,Railway, IrsLkere DJV±5.O , 
(Retired), III Cros, 
Upper1in, Hassan Ropd 
*rsikere-573 103, 

81. Sf1 Jani, S/o 
aged about 62 yiars, 

	

Driver Mail MR 102 1 	'uiFy, 
1rsjkere Djjisjon(RetIrp), 
Thollur P.O., Thiruthalli, 
rsikers. 

52. Sri M.Veleyudam, 
Sb fluthan, 
aged about 61 years, 
Shunter MR 507, S.Ralwa 
Prsikere Division (Retired), 
No.2/2, Sriramepura , III Cioss, 
Hassan Road, Arsikeie. 

83. z,Sri G.Indra Singh, 
S/o 8.Gopal Singh, 
aged about 66 years,, 
Driver Mail MR-.ini, S.Railwy, 
krsikere Division, 
No.194/, Railway Quarters, 
rsikere., 

Sri N.Krishnaiah, S/u A.Munjya, 
aged about 66 years,! 
Driver Passenger MR 408, 
Southern Railway, 1: sikerr E tvision.., 
(Retired), Cfo N,K.i'anuh3r, 
No.49/Fi, R1lwy Qt arters, 

Arsikere. 

Sri Kempa, S/o I1unI)'appa, 
aged about 63 years, 
Shunter MR 248, S.Rilway, 
Birur Division, (Reired) 
Bellary Camp, Ner Plaque—Fi,me Teriplo 
Birur. , ,PPLICFNTS 

.Contd./— 



SE. Sri Kenchi, S/eradeid, 
aged about 64 years, 
Driver Passenger fIR 108, 

- 	5.fleilwey, rsikere Division, 
(Retired), No.221, 9th •Coss, 
Right Side Hassn 
Frsikere. 

87. Sri P.Nareyanesuarny, 	-. 
S/o Ponnuawamy, aged ebult 66 yc-rs 
Driver Passenger M 439 0  

S.RC11UEy, FIerihr 
(Retired), Hessn 	Lj L1n 
1rsikere. 

$8. Sri C.Swaminathan, S/O hiripps, 
.ged about 58 years, 

F'IR $04., SRcilway 
'rsikore Division (Fe.ird) 

..:-,:",Hassan Road, Dour 1.1n, 
rsikere, 

9. Sri Rarne, S/a Beilery Nar.3y3EIppa, 
aged about 66 years, 
Driver Pessene', Ilk. 148;  
S.Raiiwiy, C**'ckjsjur  
(Ret4ed),::.' Bellery Iamp, 
Near P1aU3 .rnn 	Ternp!r:, E331ur. 

90. Sri 	1i Baig, 
S/c fIizen Baig. 
aged about 66 years, 
Driver Passenger 1I[ 382, 
SJailwa.y, Shimoga Division, 
(Retired),. Tank Mohalla, 

.6th Cross, Shirnoga Town - 577 201. 

91.. Sri Bheema Neik, 
5/0 Hanump Naik, 
aged about 68 years, 
Driver Pass3nger I 363, 
S.Reiluay, .rsikere. Division, 
(Retired), C/o td. P.Basavenna Gowda, 
Badavane M'eragere P.C., 
Davanegere-3. 

S/a 
fiabo 92?". 

. 	A 	Shu fbr • ftb 
Fsiker'ó1'  

( .'C/o Gov$ 
( 

Chickmag'1 
4. 

A 

Venkatappa, 
51 years, 
650, S,Rallw, 

sion,(Rctirc), 
dAlainy, Ex.iniciç.i 

I 

M.Rod, Kadt;', 
r Dist'rict. 

5/0 Thangovelu, 
years, 

essenqer FIR 252, 
5.R'allway, Bengalore City, 
(Retired), No.103/31  1st Lroés, 
Sid Byappanahalli, Bangalore-3. .... .PPLICANT5. 

.. .Contd,/— 



Sri K.Subramany, - 

94, 	5/o Kumaresuemy, 
aged eout 62 YOCrSV  
Shunter FIR 779, 
SRailway, BangaloQ H ity, 
(Retired), No.23/5)  1€h Cross 
1legadI Road, Banelor-23. 

Sri.)aniol, S/c Joph, 
aged about 62 years, H 

'Shunter rR 577. 
Bangaicre City (Retiid);  
N0.5/I, tE' Streo .. 	rrflc, 
Nagadi Road, BangalcIo-23. 

Sri Pidu1 Kha3.eel, 
./o Sheik Rshrn, 
aged about 68 yea: .s,: 
Driver Passenger FIR 'i6 
S.Railway, Banç!alo!e CIty, 
(Retired), No.19, 1LCrcs 
Magadi Roid, Bangcloe-2. 

Sri M,Uenug'2pl,  
aged about 63 YearS, 
Driver Passenger IR 15, 
S.Railuay, Bana1oroHCit',1 
(Retired), ic.12/T, • i11T - 
3rd Cross, Hanuntbpt:irern 
Srirampurem, 5anga1.e-21  

Ld, 

- 	Sri Sha3k Arrer, 	H 
98, 5/0 FId.Salar, 

aged rabout  66 years, 
Driver. Passenger MR • 
S,Railuay, Bengalor 
(Retired), No.786, dl  
nriepa1ya, Bsngalor4 

70, 
City, 
h Crcs l , 

- :o. 
.Ganga F1anuma, S/o,G ngathud 

99. aged about 66 years,. 
Driver Nail FIR 31). H 
S.Railway, Banga1or City, 
(Retired), No.4/4, ill Cro', 
Dayanangariager, Sriampura.m 
Bang aiore-22. 

Sri Basheer Ahmed, 
S/o Azeem FIohideeri, 

100. 1  aged about 62 yers 
Shunter fIR 221, S.R'.iluv, 
Barigalore City, (ReHied) 
No.3, SBM Colony, 
Brindaverianagar, 5t - Cross, 
llethikere P 4 0., Bar,alore-5 1 APPLICANTS. 

.Contd./- 



SI-I L.Nenjaiah, 
S/a Lingeish, 
aged about 62years, 
Driver Cood.P1R 69$, 
S.Railuay,,;Yeswanthapur L)ivislon, 
(Retired)m C/a 11Jrumai, 
No.1075/a, K.N.Extensiot, 5th Cross, 
Yeswenthapur, Beng3iore-22. 

1Q.• Sr.i K.Daappa, S/o Krisnrippe 
eoed about 66 veers, 
Driver 1.4t,  MR 37?, 
.Reilway, Yeswc hp 	'djicn, 
çRetirecl), C/a P.nand, 
T.B.Export, 6th MaIn, Ind68tie1 
Su-Urb Peenye, Begaior-5h 

101. Sri Fi.D.I%nto, Sb B.D.nto, 
aged about 64 years, 
Driver Passenger MR 217 
5.Reilway, Seng'lor' 1ty, 
(Retired), No.1094, Pip1ino, 
III Cross; Yesunthapu:, 
Bangaloro-22 

/ 

/104. Sri Syec Hemeed, 
S/a Gulam 3ilafli, 
aged ebcut 65 'ars, 

V

Shunter MR 759, S.iail.wey, 
eswanthpur Division 

(Retired), C,'o P.T.Sto, 
p.to Railway Station, 
swanthapur, Bangdluru-2 . 

Sri A.Yesudes,-S/o A.Arokyeswomy, 
ios. aged about 65 years, 

Driver Passenger, MR 510, 
a.Railway, Bengalore C3.ty, 

t
Rotired), No.267, 4th Square, 
phy Town/Hoyslanagr, 

Ulsoor P.O., Bangciore-560 008. 

10g. Sri M.\Jeera Raghavan, 
S/oJ1.uniswamy, aged about 66 years, 
DriDPassenger MR 502,' 
.-R.a.iwey;\Bangelore City, 

(iottrb4).,Jo.11, Brindevannagar, VE 

/ . 	Extensjon,r  Near $0 feet Fad 
f1athik€' P.r., Bangclor--'u. 

Sri.KSubiari'enyem, 
S/G.Kerin5/, aged about 65 yearb, 

4: 0r-Iver'Pes'senger MR 304, 
i-1i, Banoalore City, 

ctIf) C/a Nataraj, No. '79/s, - 
Railway Uuartes, Yeswanthapur, 
Bangalore-22s .-•.'-I\ APpLrPrrS. 

, 
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108. Sri M.Nageraj, 
S/a L.Murugesh, 
aged about 62 years, 
Driver Passenger MR 42.81  

S.Rai1ey, Bangalore City, 
(icetired), No.33/2, is1ew No.11 
9th Main Road, Srirarrapuram, 
Bangalore-21. 

/2, 

1.-i. Sri M.MunisLiemy, S/o MurLç? 
aged akout 62 years, 
Driver Passencar 1iF;'bilp 
Southern iai1Way 	l-1 

(Retired), No,9/I, IMain, 
I Cross, Heriumanthep1I!7  
Srlrarnapuram, 

Sri Lfru1nathn, 
S/o A.Frokyaswarny, 
aged about 6E VOaL'C 
Driver PssCflQeI r  
S,ai1way, Bangaicre tIi$;y, 
(Retired), do 
No,13Y/I, RaiJ.wav turters, 
Yesuabthapur, Brqa1or6-22. 

Sri T..Krshnamurthy, 
Sb T.CJy'as'.a:y PU1.ai, 
aged about 63 yeers, 
Shunter MR 62, S.Railway, 
Yeswanthaur(Fetired), 
6th flat, 4th Cross 
Moankumernagar, 'ie

,
anthiijt 

Methikere, Jarigalor. 
]L' r.L'. 

114. 

Sri H.Honnaiah, 
/o, Merigowda, 

aged about 61 years 
Drivertoods MR 610 

Yeswnthpur 
flëtired)No.2, II 	in Ro 
rd cross, B.K.Naga, 

Yesuarithapur, 3anga.ore-22. 

Sri N.rtimai, 
S/a Nannarawamy, 
aged about 62 years 
Driver Passonger MR

, 
 682, 

5Rei].way, Bengaioi.b L5t.,', 
Retired), No.1075/8, 

K.N,Extension, 5th rcs, 
Yeswanthpur, an9alor3-22. 

Sri N.Doretswamy, 
S/a V.Narasimhulu ridu, 
aged about 75 years, 
Shunter MR 213, 5,ai1way, 
Bangalore Contonqiert(iet1r ci), 
No.52—H/A, Lakshmiraraera ura, 
Srirempuram, Banta ôra-21. APPLICANTS. 

.Cotd./— 



pplicants in S1,No. 
67 to 119 in 0..No. 

Sri B..Thyagarajan, 	 298/92. 

S/o Anentheraju Pillay, 
ned about 73 years,- 
Driver 

ears,-
Driver Mail, S.flailwey 
Bangalore City, C/o S.IA.DaSafl)RPS1dSnQ at 
No.29, Old No,5c, CKC Gacr- 
Lalbagh Cróss Road, 

560 027. 

bdul Gaffoor, 
11' 

 
8/o Ballary Ibdul Khader, 
aged about 62 years, 
Driver Passenger, MR 3877  
S.Railway, Shimoga Town, 
No.1051  6th Cross, 
Besevanagudi, Shirnoga Town - 577 201. 

120. 

.. 17 •. 

Sri K.Hariumeia, 
115, S,0 Thimmereyappa, 

eged about 66 years, 
Driver, Mail MR 33, 
S.Railuay, Bangeloro  
(Retired), No. SF,..N.Colony, 
Ik1M6icjn Roed, Yeswanhapur, 
Bangalore - 22. 

Sri Mathew, S/o t(rishron, 
116. aged about 63 yeara, 

Driver Goods MR 661, 
S.Railu8y, Yeswenthspur. 
(Retired), No.11, IX Main1  

III Cross, 6.KNacjer, 
Yeswanthpur, Bengelo:c—'2. 

	

. 	Sri A.Perumal, 

	

117 	S/o S.Arumugam, 
aged about 64 years, 
Shunter MR 447%  

- S.RaIlu8y, Yeswanthaçiu', 
(Retired), No.69/6, 
Railway Quartcrs, Yi sunth::pir.. 
Bangalore-22, 

Sri Sh8nmugrn, 
S/o J.Suhrerr.r.ye  fY!uiia:. 
aged about 63 years, 
Driver Passenger, MR 772 
Bangalore City, S-.Railwy.. 
(Retired), No.586/I, 5th 1kjr, 
Basavanagar, 1tlibuthipuram .xtension, 
Bangalore - 37. 

121. 

Lm 

Vt: 1h1 

ad about 7yy 
Stu±e± MR? 

-N.18/B ai1w:a 
Lcj a4r,y 

's 

rs 
.Railways, 
/o Phillip Moses, 
Duartes, 

adurga EiJjst.ict. ,. APPLrNTS, 

.. 
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1.22. Rangeish, 
S/o Thirumelleiah, 
aged about 59 years, 
Shunter, S.Railway, 
Shimoga Town, 
Hosahelli, Amruthut, 
Hbli, Holegunda Post,H 
Kucigel Taluk, Tunkur istrict. 

KRaju, S/o Kuppan, 
aged about 51 years, 
First Fireman L 1141. 
S.Railway, Bange]ria Cty. 
C/o Station fV1eSte 
Nayandahalli Railway 
Bangelore-39, 

L.Ft.Fleury, a/o J.L.tr, 
aged about 54 years, 
Mail Driver MR 58, 
S.Railway, Hariher.. 
No.16, Ramaiah Laynub; 
S.Lt.Thomas  Totir Post, 
Khamm3nhalli, Bengal ,ra—P, 

125, .Nega, 5/0 Siddppe, 
aged about 68 years, 
Shunter MR 2S21  S.Raivay ;  
Chicjaju 	orahara D lacy, 
Chicjejur-577 523. 

Veradaraj, S/o  Kuppusi amy., 
aged about 52 years, 
Driver Passenger MR 415 
S.Railway, Bangalore 1. ity, 
No.24/16, 12th tross,. 
MegadiRoad, Bangelor _23. 

SmtPpemma, 

pe 	bout 51 years, 
b.1ate S.Nage, 

Driver Passenger MR 1 3, 
S.Railway, Arsikere, 
Behind SE.Marrys Churh, 
1rsikere-573 103, 

128. 

129 0  

.R.Seatharamaiah, 
5/0 K.Ramasuamy Shastiri, 
aged about 73 years, 
Shunter MR ..587, S.eiIwey, 
flysore. No.921., isoka1!  Easter 
Hallethkerei, Mvsore, 

K.Srinivasalu, S/a 	 y, 
aged about 62 years, 
Driver Coada fiR 747, &.fla11uy 
Byapenehalli, No.8, st Stret, 
Narkhem Road, Cross, 
Rahoknagar, Bangelor,23, 

:-ro 
APPLICRNTS 

ntd,/— 



Smt.Noreen Fletcher, 
aged about 62 years, 
J/o late V. Fletcher, 
Mail Thriver, S.Railwey, 
Bengalore City, No.1, 
Deukar Ropd, 9th rlein, 
Mathikere, Bangelore-560 054. 

Smt. Lakshniemma, 

ped about 42 years, 
o late K.Siddaiah, 

Driver Goods, 5Railway, 
Harihar, C/0 S.Revanna, 
Pointamen Subramer.ya Rod, 
Railway Station, Nettana Pos, 
Puthur Teluk, South Kanarc1. 

£mt.Sbanthamrna, 
aged about 43 yceis, 
tfo late ThippaauFIrny, 
First Fireman ML 1247, 
S.Railuey, Chicjjur, 
Zianatha Càlony, Hoseraqcr, 
Chicjaur-577 523. 

13. Smt.S.R,5ujla Bet, 
eed about 54 years, 
fo late S,Rema Rao, 

Diesel Acslst0nt M 
S.Railuay, Yesuanthapur, 
C/o S,aij, Nc!.73/3, 
Railuay Quarters, Yesuanthapur, 
Bangalore-22, 

Smt-961aredamma, 
aged about 63 years, 
%l/pate F.Rcmoo, 
O'itier Goods fIR 456, 
S:,Railuay, Mysore, 
No,2065, lkbar Road, 
fiend! liohalla, Mysore. 

Smt.Kenthemrna, 
eedebput 51 years, 

amani kern, 
". OR 	fIR, S.Railuay, 

Zrsikerj'. '  4t.9012 , 
( Lh a NekkV arter, 
Hassan Rced, rsikere, 

136 	Korniijh, 	Range1ah, 
' -gecjhou-t.68 years, 

tJrivtiaisenger MR 10 9  
Siiwd Chic1a1Lr. 
'Sifiii. Snha115 Pt, 
Gubbi Taluk, Tumkur District. 	 ... APPLICANTS 

.,.Contd,/— 
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137. F.Shiiapp fleo, 
S/o H.nentha R'ao, 
aged about 63 years, 
Driver Passenger MR 7E, 
S.Reilway, .rsikere.. 
No 4 496, Bunny Mentap .  
tr3t Layout, Shivarethri Esw aragar, 
riysore. 

138, Smt.Debbic Rezoric 
aQed about 44 vecrs, 
/o late P,Reor1cjG 

Driver Passenger 
5,Railway, Bangelor.e City, 
No.932/3, Cpp,Kirn Bu1io!rg, 
2nd MeIn, 5th Cros€,. 
K.N.Extenáion. YesuzrithaiYur,  
Ban9a1ore-22. 

139 	nt.B,S.Sushee1tnrn 
a ed about 50 yes, 
t/o late .Shanker i  
Driver Goods MR 492 
5_Railway, brsikere 
C/o U.S.Laxrni aman, ND,32 ', 
Railway ¶uartcrs, 	sikro. 

Smt.5.5rFJthrnma 
aged about 58 year3 
W7o late A..Srinivsa Rao, 
Driver Goods 11 773 
S.Reilway, Veswenthpur 
Bar1p. No.74A 9th 
K,N,tension, Trivni Road, 

stinthapur, i3anga.ore-22. 

4mtA.Hansabai, 
aed about 55 years, 

j:/o  late G.R.5rinivasamurthy, 
Goods Driver MR 76C, 
S.Railuay, Prsikrt, No.73 
New Railway Quarteis, 
Yesuenthapur, 8anglore-22. 

Smt.P.Savithri, 
aqed about 52 yoar, 
W/o late P.M.Panduanga, 
Driver Goods MR 7, 
S.Railwey Yesianthajr, 
Bangalore-22. 

Srnt.Mesten E'i, 
aged about 50 Year 
j:/o  late Ilohamed 5Ierift' 
Driver Passenger M 419, 
5.Railuay, Shimoga Town, 
Near F%njaneya TempLe, HCS8 n flod, 
rsikere. PPLIGMJTS 
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Sri Prasad Kiren, 

0ed about 24 years, 
late. Govindasuany, 

Shunter MR 386, S.Ril'ey, 
Arsikere, C/o Srinivesan, 
Railway Ticket Collector, 
Near Reiluey Undor Bridge, 
Hassen Road, Arsikere. 

-S.mt.Rachei. DtMonte 
aged about 58 aar.s 
WJo lee H.R.D FIcrte, 
Driver Mail MR 25, 
5.Railuay, Bangaicro, 
No.220, VST Road, 
Opp.Banastiedi Raliway 'te.io.i, 
Bangelore-84. 

Smt.Nishajen)  
BQod about 58 ytrs, 
W/o late Syad b1ul rez 
ssietent Guard, S.i1y, 

Bengelore City, 
C/o Syod Chouse Pasha, 
No.304/I, Raiiva' Quertcr, 
M.G.Colcny, Bgelcte-2. 

Smt,F8iyenn, 
aged about 60 years, 
W-/o late Tajpeean, 
Passer.er D'iv.: !i 171-10  
S.eilway, Ilysore. No.6, 
R.V.Lsyciut, Seshac4ripurnr, 
t3ang1ore-20.- 

SmtJnnamary, 
aged ebout 43 years, 
ttfo letrj .F.Chendran, 
5hurter MR 369, S.Railwey, 
Bangalore Cantonment, 
Muthamma Garden (c1innappe Gerzi:), 
Munireddypalya, Banglore. 

5mt.Zyoth1lekshmi, 
aged about 50 years, 
tfo late ChjnnavenKats Rernanea, 

DieeelJsaistant MR 567, 
,S)lW,aikere, t/o Jayappe, 

ot'iraptmn, I Cross, 

' Osn Lia -Haan Road, 
.?Arsik. '_ \ 

15 	 PLalere 
*/o S -rjeneyaram Tivr , 

\ 'Q No.81i, 5Re&lway, 
I X, 4th Croa, 

hmqga./ 	 ... APPLXCANTS 

(. 
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K,Madurai, 
5/0 ..Kalu Moudaliyer, 
aged eout 55years, 
.00cts Driver, El1 680, 
.ftL'lway, Stilmoga To n, 

A1tolony, iear RailJay Stat 
Shjmooe Toun-577 201.. I 
H.S eSathye 
S/o H.Sn1sa.ajah,..• 
aged about 63 yo'rs1  
Shunter R 797, 
Bangalofe City, S.Ri1IJFiv, 
No.171  Remakrishnaiah Sfriet, 
Seshadrlpüram, 
Bangeloro-560 020 

153 Kousalya Bal, 
aged 52 years, 
W/o late K.Keroji 
OrivarGoods ElR 536 
5.Rethiey, flysore, 
No,1/ 	Loco Co1nny, 
RaiItQuartor, 
Yadaveg4ri Poat, 
My so i e-. 2 p 

fl) 

R.Pran4le baj. 
aged about 50 years, 
WIo late 3.Safhyanaryr2, 
shunter ['IR 748, 
Bnga1ore City, 15.R ailway,. 
No,, Beoradevaru Gudi 
Ranasinghpet, 4th Cros, 
Bangalope City, 

Khamrunni.se, 
aged aboUt 43 years, 
/o late Yusuf'f Shari?, 

Shunter fiR .8359  S.eilqJay, 
Bangalore Cantonment, N0.99, 
C/0 Sajjad Sheriff, 
Jadidasnagar, 3rd Crds, 
D.J.Halli, Bengelore-45, 

8.N.Negaraja Rao, 
S/o B.Ntioorthy Rao, 
rirst Fireman FiL 1525 0  
S.R1ley, flysore, No.  
Kanekagiri, tiunicipel 
lIidyarnyapuram, 
flysore-570 (JOB. 

rokya nary, 

ped about 60 years, 
o late fl.Chinnaswamy. 

Driver Passenger fiR 82 
.Reiluay, Irsikere 

154. 

1.55, 

 

 

'.. F4PPLICNTS 

S ,Contd,f— 
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158, VJ,&e1verangam, 
5/0 V.8.ppaiah Mudeliar, 
aged about 63 years, 
Driver Passenger lIP 489 
SReiluey, Bengelore City, 
No.63, Pillanne Sarden, 
III Stego, Railay Laycut, 
Bangaloro-560 043,. 

159. F.Arokya De8s 
5/0 M.Francis (late) 
aged about 24 years, 
Driver Passanger MR 234, 
S.Railiay, Harihcr, I Cross, 
Old Ar1eur, Cuthuor Post, 
Harihar - 577 603. 

160, fVLSufldare, 
aged about 55 years, 
fo late G.Ethirajulu tF41L 

Driver Passenger MR 911 
S.Railuey, Bangaicre City, 
No.2O?,RBHCQlOfly, L1hite?ield 
lIadhepura POEt, 
engiore-560 04R. 

aged about 54 years, 
/O late D.rumugeiii, 

First Fireman, S.Railuey, 
Bangalore City, No.11/41, 
Selvenagar,. Okalipurarn, 
Srirampuram P.O., Bange1ore-21 

162. Shantharnma, 
aged about 60 yers, 
ifo3ete Sunder CIj!, 
Driver Coods MR 705, 
S.Railtaiay, Harihar, 
No,79, tid Arlapury 
Harihar. 

163, .nthoniamme, 
aged about 45 years, 
ti/o lte B.Sandieço, 
Shunter 1I 805, S..RaUWay. 

$rsikere, ['larlan Villa, 
St.Nerry's Chtroh, 

/,,, ._\ p-1• 

( ( 1640 	PJ1!. o 

o 
t 

)__ I V 

re, 

na, 
out 57 yuers, 
e C.bnthony, 
MR 537,aiWay,- 

e, Behind 
rsikero. 

Road, 

S .. APPLICMJTS. 
, Contd./— 
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165. Sallath FIery, 
aged about 58 years, 
W;/o lete.:rokya Swamy, 
Shunter fIR. 2191 . 

S4 Railway, Harihar, 
c/o Thomas, TXR 1a Ofrice, 
SJeiluey, Biru.r.. 

165. PDhanelaxmi, 
aged about 49 yeaI, 
J/o 	late 	P.lIui,iSLiamy1, 
Driver GO'dd Mfl 	683, 
S.ai1uey, 	Hri1iar, 
n/a 	late Sunder 	Cilti.-ji, 

No.79 0 	Old 1rlapui, 
Harihar, 

1 6.7-. Karnekahiamma, 
aQod about 58 ya:s, 
W'/o late ChokKa1ingen, 
Shunter FIR 227, 	5.R 1±1y, 
Yesuanthapur, 	No. 48,t 
Selvanagar, 	Behind D.vi 7 jj 
Srirempuram, 	Bangalt.re-21, 

 C,jletcher, 
S/a A.171ptchei, 
aged about 62 yoars, 
Driver Passenga7 FIR •3, 
S.Railway, 	Plysore, 
No.58/59, 	Kennedy Nest, 
Pushpagiii, 	Iljsore. 

 Razia Khanum, 
aged about 28 years, 
D/o late Abdul Hamed, 
Shunter FIR 	S.Railwy, 
rsikere, 	/o Md.Abtas, 

Cops]. Singh Quartere, 
6.HRoad, 	Rrsikere. 

 Plazbool Jan, 
aged 	bout 49 years 
j/o late Phmed Baig, 

Shunter •lfl 521 	S.Reilway 
Bangalore City, C/n fAfroze 
No.99, 	3rd Crass Rcthd, 
ladides •Ngar, 	D.J.Iialli, 
Bangalore-45. 

a ig, 

171. K.V.Surappe, 
S/a Venkatanarayera 
aged about 72 years 
Passenger Guard EfIO 
S.Railway, Hassan, I 
9th Plain, 4th 8lock 

v Jayanagar, Bangalc'r.i 

pa, 

887, 
O .8 1 ,3 2  

4 -4. 
I 1.•. ... 	PiPPLC.ENTS 

.. .Contd./' 
0 
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172. R.Sriniva8an, 
5/0 Ramaswarny, 
aged about 64years, 
Driver Goods MR 755, 
S.flai],uay, Bangalore Cit, 
No.62, IliCross, 
K.N.Extenslon, Yesuanthapur, 
Bangalore 	22. 

173, S.R.Sarasuathi, 
aged about 50 yesrs, 
J'/o late S.Raidgrpala 	C,, 

Driver Goods MR 737, 
Yesuanthapur, .Rti.i'a 
No.28, Anajana Nilaya, 
II Main Road, f3K.Nagar, 
Yesuenthapur, Oengalore-22. 

174. Farida f3anu, 
soad about 35 yc aIs, 
t7 0  late Syed NiSsel', 
Diesel Assistant ML 
S.flailuay, Arsik'ie, c 4 2E. 
Asoka Wst Cross-20. 	V 

Mysore. 

C.N.Sareerariga, 	V  
S./o C.Narasimhachar, 
aged about 59 yecrç 
Assistant Guard EfIT 726, 
S.Railway rsikor. 
No.46/21  ild REIS Road, 
Rrsikorc. 

E.Chandra Bai, 

p
od about 54 years, 
o late Y.Ekambarern, 

V 	Driver Goods MR 379, 
S.Railuay, Yesuanthapur, 
No.4371, 3rd Cross, 
13th Main," 5ubramnyanaç,r, 
Bang alore-2 1. 

177, Philomiia, 

go
d about 58 years, 
late T.1rokyasUaIny 

Driver Mail MR Ii, 
5.Railwey, Bangalore City, 
No2:.Hanumanth ep pe Rn ad, 

/ Kammanh1li, Ra"resweniy ,iya, 
f/ 8 rrg,aIóre S33. 

—'s  
l,K.Penka'j'a 

t aqedaUt 

' Pass(iigertG 

' 	5.ailwaY,/ 
No .1 	

,Ml 

Vidy,ar1yep RPPLICN1S. 

04  Cotd./- 
V ,' 

b years, 
ishna Iyens 

ard EMB 371, 
angalore City, 

1k Centre, 
urarn, £iyse-37C 008. 
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179 	B.Jayamme, 
aged about 57 yeers. 

fc) late N.Basaveraj 
Driver Pessenger MR 
SiRailUBY, Arsikere f  
do. B.Uasanthakumar, 
No,6/C, Railway Quaer6, 
Near Children's Park 
Bangrpet, 

180. Zailunnida, 
aqed about 60 yerF,1 
U:/o  Syed Yaseem 
Driver Goods MR 
S.Railway, Mysore !\o,259Y 
5th Cross, Mouse Lfl4sr Khan 
tandi Mohalla, Mysoe. 

n al, 

151. A.Rahimam Krari, 
/o ImEn''Khan, 

aged about 69 yenr 
Shunter MR 300, 
S.Railuay, Herihar,J 
No.452, I Cross, Ge :Lctinq , 
Harihar. 

1P2. Prapullekshi, 
aged aho'jt ii years 
tt/o late Chrisoprie' rAndvmwit  
Driver coods, MR 57 
a.ai1ay, i1ys 	; KL), 
tkj.94/B, Logo Co1or, 
rilwa Quarters,  
Mysore-.20. 

183 	Gayatri Shanmugam, 
aged bout 38 years 
W/o late S,Shenmu'ga , 
Driver Passenger MR 205, 
SRailway, Mysoro, 
No v 91, VRC Railway uert 
Mysore.-20. 

N. Narayanas'Jamy, 
S/o.Narasappa, 
aged about 62 years 
Shunter MR 440, S.Railuay, 
Yeswanthapur, No.5 6/47, 
Laxmipurerw, Near Rilwey 3 
Hindupur. 

aticfl 

 N.tlohiyuddin Khan, 
5/o lijibdul NahikhiIn, 
aged about 63 year 
Guard Passericer EM1f 461, 
S,Railway, Mysore,.iNo.2244 
Sauday Road, Laskhar Nohail 
Ileene Bazaar, Tiyso*c. 

la, 
1 PPLIdNTS 

Contd./- 
I. 



186. Victor, 
5/o Joseph, 
8ged about 67 years, 
Shunter 11R 315, 
S.RailtJey, Bangalore City, 
C/a F.C.Nathari, No.2, 
muktha Garden, 
Spur Tatk Ro5d, Chetpet, 
Padrcs - 600 031. 

• 

• 

Applitents in 51.No.120 tw 
186 e±e applicants in 
0...377/92. 

187, K.K.ajarathe.'n, 
S/oK.P. Raghavari, 
retired Driver tBI Gred, 
Staff NoP.55210  
ItR a j e neeshhim ShoranLir. 

lBq. K1VelL. S/o Unneri, 
V 	

Retired Guard 1 01  GraUti, 
5,No.6314, tJevaki Sthn, 

V Nedungathoor, Sh2rar,j •- 1. 

19. 

190 0  

191, 

K. Kesavari, '5/0 Kthy, 
Retired Guard 

No. 6066 
Sicnthi 3havan, 
Veloor. 

P.Pararnaswaran Nair, 
S/a Krishan Nair, 
Retired Guard 	" Speci.al Grade, 
S,'No,071, Padirichare Chonel House, 
Shorenur-1. 

V.C.Sankunii Nair, 
S/o F'chuthan Nair, 
Retired Guard "' 
Special Gowto g  S.No,6172, 
Ayikkara HoUse, Kevalappara, 
Shorariur. 

192. P.Sundaresan, 
S/o Kunhikorari, 
Retired Driver ttBll.  
S.No,P 6439, 
Vanajas, 4/73, 

Providence High School, 
Calicut. 

\. 
LDofkt arny pillal, 
S/n.runchala 'illni. 

P. (' 	Re 	'ard t'A' Grade, 
Gift House, 

V 
'jakc Shuranur. 

. ) 
	 : 

k 	 V 

V------•- 

pplicantS in 51.Nu. 
187 to 193 are 
a,plicantS in 0.F.44/93. 

- 

.... MPLICPIITS. 
4 ..Cotd,/— 
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194. R.Remer, Nir, 
S/o K.Nereynan Nair, 
Retired Driver 'B' Stff. 
Nr.P 2314, 
Raviyartkandth House 
Chuduvalathc.r, Shcr4nur - II 

195, EK.Rarnekutty Nair, 
vo Kanr.en Nair, 
Retired GUard Special Gtae, 
SNc.5096 1undenat1HPtsE 
heruthuruthy Pcst, 

Trichur District. 

196. R.Krishna Naidu, 
S/o, Ramakunhan NeiI 
Retired Driver 1P', 

6445, 
Mslli.sserypararnbil Hu.i&'e, 
Iludaliar Street, 
Shorenur - 1. 

197. LManikem iuda1y, 
/o C,Lekshmarn 1iud 

Retired Driver tM 
S.No.P 4026, (Idnicke 
M.G.R.ad, Shoranur-3 

1911. T.V1Sreeman P11181, 
S/i T.U.oen Pilla 
Retjrea Driver 

1794, 
Sunil ViFiar, tanesh 
Shoranur-1 

194J. E.Parameawaran, 
5/. P.N.Sahrasanama 
RetirEE 'P' SpeciIl 
S,N.1495. Devi Niv 
Nedung.tur, Shoranu 

200. T.Sankunny Nair, 5/ 
Retired Guard tAt, 
Padmalayem House, P 
Sh.rariur. 

y, 

iv aS, 

ye r, 
t ace 	ard, 
, 
1. 
M,Pchuihan Nair, 

0N. . 645, 
L'uthipr, 

Er, 

201. C.Balakrishnan, 
S/a T.Sankaren Nàir, 
Retired Dilver 'B', 
Staff No, P 5702, 
Krishna Vihar, hell thc1 
P.0.Cheruthuruthy2  
Trichur District. 

V 

applicants in S1.Ne. 
194 to 201 are 
app1iants in 0..45f93. 

0I APPLICNTS 
ContL/— 



K.G.virien Kutty Nair, 
5,'r, C.K.Achuthan Neir, 
Retired Driver, Start No.P.2833, 

Special Grade, Vadakkekn - nañath 
thur,ShoranLJr - 679 121. House, Churiuvale  

P.Remankutty Nair, 
S/c :.K.senkaren Nir, 
Retired Guard 
Special Grade, Sterf No. 
£ 14671 Puilcorni Hoji 
Chuduvalathu 	hora.!ur- 

P.Narayana Pillai, 
S./o P,krishnan, Retired 
Driver 	Staff N.P 35Lj p  

Poovathingal House, 
Kizhakethfl, P&nntiipra, 
Shoranur-1. 

215. 	S.Raman Nair, S/s,. Kr'nat; : 4.r. 
Retired Driver "C' 
Staff N.,P 7065., SIEmLicol 
Cbennthude:rthi Pa-t )  
Trichur District. 

V.Nareyanari Ezhuthachen, 
S/b D1Ueu k:zhjhpche-
Retired. Lmcs5huner, 

i 5,N. p 8117, Devasarnprernbii house, 
Mannanur Post, via i'eicpi:a. 

K.Chellan, 5/c T,Rerpsn, 
Retired Driver 
Muthukurssi, Kunnath House, 
Geriashqiri Pst, Shoranur. 

208., X.P.Gopalan, s/. K.Nareyanan Nambiery 
Retired Guard Btlm  S.No. 7525, 
Lee1a Sada", 

Railwey Booking CN'ie Rccd,, 
Shoranur. 

.2t 	J.fl.KeS8Vafl, S/.,Perugan, 
I.F.[ian'B t , 

S.No. FQ 100269  
Thectathi1 House, 
ç'I.aku1am, Shoranur. 

21.. M.nkreritoYafl3r1, 

	

'' 	 Nair K 1/• 6o'thde:n 	. 
Retired,J3i\!.el 	Speciel, 

9;2911t, 	lrra Nivas t  

	

' 	Ring F'Ô'ac 	rnj3ka'i, 
Shdr.ahur—l. j: Po o  

\ ..-. 'i':._ -- ... 

APPLICFNT5. 



ivan K. 
S,No, L 4Q5, 
, Ke11iHdarn P.O. 

elu NFi K., 
S,No.97 0, 
a, 

S1,NOSf, 20 ti 
216 are applicants 
in OJ446/93. 

: 	30 s. 

21.1. 	K,F'chuthan Nair, 
S/a chuthan Nair, 
Retired Locr ShunteI 
S0 No. B 6054, Kadamb, t Hoiwe 
Iviundamukam Amsarn, 
Post Ganáshgiri, 
Shoranur-3, 

212.. C,11animuthu, Sf0 Chaibaka 
1'ludaliar, Retired Driver 
S,Nn.P 7492, Narnbnthodi dcue 
No.179, Mudaliar Strt, 
Shoranur-1, 

K.P.Govindankutty, 
Since deceased by Léa1 Rep:elc  

Smt,Sulochane Amme, H. Nn./13i 
Namben Thodi, !1uda1r atrt, 
Shoranur-1. 	H 

•E,Balasubremaflia Ilet';on, 
S/a Iladhava Rao, fl2ired, 
Driver IL8t!4 Grade, 	rj . ' 6 
tLGeetha .NivastL, PonemEnqalT 
Shoranur, 

, 

eflt2tive 

215. 	K,Sankarari, S/c Mc 
Retired, Driver tLt 

Kayanathuthodi Hous 
Shoranur 2. 

216, V,K.SJeluk'jtt.y, S/n 
Retired Driver "l, 
Karthika, Kanai.eppe 
Sharanur. 

217, M,Velu, S/n Velu, 
Retired Driver 1 8"1 ~'rade, 
Staff No, p 7936 9 
NaikankunnethlJ Veed', 
Kavaippare P.O. 

218. P,P.Velukkutty, /o Shanku, 
Retired Driver "B', 
S,Nn, p 71929 Padin harvettli 
Karakkad, P,0.Kevel ppara. 

219, 	P.T.Ouseph, S/ri Tho an, Ret:irE 
Guard 'B' Grade, S. a, 9431H 
'aj>'eppi1ly HOL'rse, 	appalas 301 

Angamali, Erpakulm, 

2200 	P.Krishnan, 5/0 1mb ,cI-1yadl,, 
Retired, Driver 	Grade s 
S,No, P 5730, Krish ieqhr, 
Nedungathur, Shoran r-6 	1 

House, 

d. , 

Sy P.O., 

.. ,APPLICANTS 

,Contd./— 
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f1,Chandukunhen, 
Sfo 1.Imhichikutty 
Retired-, Driver 
Special Grade, S.Nn.P 2897 0  
Pilessery House, P.E1.Vençeri, 
via Calibut. 

f1.P.Kasavan Neir, 
S/o P.K.Chandu Nir, Retired., 
Fireman B, S.No.94611  

ChemmanesserY Padinhr 
Kottriol P.O., Callcut 

Sl,N,217to 223 are 
applicants in O.A.47/93. 

223, P.K.Ramapanicker, 
S/c Chamy Panicker, 
Retired,, G.tdA 	rade, 
S.Ni.8284, Navaratna, 
P .0. Kunniampuraln, 
Ottapalam-4. 

K.a1akriShfla Metion, 
S/m P.Madhave Mer3n, 
Retired Driver 'A' 
Special Gr1ide, Staff No.P 2437, 
Krandathil Ecuse;  ;.rncf.hfl 
Trichur - 1, 

(.P.Chinnan Menrn, 
S/o P,Sankimny Meran. j.  
Retired Guard 	' 
Sreci1 Grade, 5.No.9333 
1angot Ushas, P,0.PulaK.d, 

\Jia.Chelakara, Trichur. 

M.P,GpalaPI.Sharti, 
S/e C.P.Rahava PisharcDti, 
Retired Guard Special Grade, 
Penima flanjakked, 
5tnranur-679 121. 

C,Chandrasekharan, 
S/O M.K.11ennn, 
Retired, Special Grade Guard, 
5.Nn.7618, tLGkUi.Th, 
Tshak Nagar, Kamboni Road, 
Pyyanthnle, Trichur-3. 

228, V.M.Abdu.l Kedir1 
Noherned Haji, 

Reti-red, Gu-ar 'A' Sp;cii! 
N. .9 826. 20/1 63, "T}tipaLhi, 

P..thol,TriChUr. 

2.,' 0.P8haskar'n, S/n 0.S.PaTan, 
fetired Coods Guard, 	19(30, 
Irsyampureth House, P.O. 
K,okancherY, Via, Trichur, 

680 007. 

Sl.No.224 to 229 are 
epplicants in 0J.48/93. 

.3. 
PPLICANTS 

,. C.ntd./- 
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230. P.Narcyanan, 
S/o Eankaran, Retired, 
Special Grade Guard, 
S.N.EE 86, tUshas. 
Rayeroth Pe'amb, P.0.Pai'al, 
Tellicherry-670 671 

231 	V.Sankaran Nair, 
S/o T,Nareyenan Nair,:. 
Retired •, Guard '' 5ec1 
5Nn,12740-, 	shi'vad,J Pial 
Pfl.KoohupararrJe, 
Pin-670 643. 

C0R.Balan Nambiar, 
5/0 Kwhikrishtin dod1 P., 
Retired Guard, 	- 
S.No.997, lisha Bhav'n, 
P.0.KottayampOil, Vj 	Tel1i harry. 

M.Padmanebhan Nar, 
S/o A.V.KrLshna 11ero 1  Rtr d.., 
Driver W Special, .i. P 
Day1 Niv, Kcttara1.LirflPat9, 
P., 0.Azhlkode, Lapflafljr3. 

K 0 K.Susheele,U/U Lao 
JCnand?n. Retired,, Dio. 	E, 
S.N,2835, 	Anand 'Jhar1  'I]. a vill  

Kannur 	670 008. 

i1,Nrayeni, W/o Late li K,Pai yanan 
Nair, Retired. Guard, 
S,NO1903, 1adath1l House, 
P.Othirakkal, Canrianore— 67D DII. 

K14Kunhambom, S/n Appu, Retij?ed., 
Shunter 	S.N..P.6331, 
Peckkadam House, 
P.0Trikkripur, Kozhargod. 

K.Vanajakshy U/oLate E .Gmpolan, 
Retired .uard IAt Secial, 
5,Nn.9498, Chettiyari Veetti , 
Near Railuay B abir'i, 3adagrs. 

A.KJohn, S/e A.,J.Wrian, 
Retired., Guard 
S,N.,9e531  AriyathuPafflLJ 
House, Pa1lrn.P.O., 
Kottayern - 7. 

R.Marappan, S/s Rarn Gownda 
Retired Diver, 'C' 
Staff No, P.2718, E—IIe U. 

1 . 

Reiluay Gslsny P.O. 
Erode - 638 002. 

232. 

233 

234. 

235, 

 

 

 

239k  

.. APPLICA1'JTS 

.Contd. f-- 

S1,Nj,,230 to 238 are 
applicants in 0.Is.49/93. 

It 
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240. K.C.Nallappan, 
5/0 &.Chinnappa G.under, 
Retired Driver A special, 
S I Ne. P 2946, Door IT o4, 
Pervathi Krishnan Street, 
KollamPalayam, 
Erode - 2. 

241, P.Keruppannan, S/n Pr,ric irr 
Retired., Driver 'A', 
S.!o, P 3583, 
Korakattu Va.Lsil, 
Door lo.5229/A 14, Ce.vr>' 
Crc de-7. 

M.Kandssary, 3/. tcrappa Ccundev', 
Retired Drii9r 'C', 1S Ná.P 24, 
9t,. 	N'R', Er.de-838 102. 

', Muthusarry, S'o Palani [,t td€r, 
Retired Driver'C', S, .P 3GC, 
Raghavend& Nagsr, rcd9-1. 

A.Ranasamy S/ô ! 
Retired. 	 5.Nc.2335, 
Pudhupalcyarn, Door 246, 
lampaleyam P.O., Erode-8. 

S.Kandsamy, S/c Sengedan, 
Retired. Driver 'C', 
Staff No.P 4103, Ragevane,idar 
Negar; Door No. PAB 18, Caucry f.S., 
Erode-?. 

C.Kumarasemy, S/o Chellappa Gounder, 
Retired., FiDeman t8T S.No.P 7885, 
Door No. PPI 283, Pudupaleyam, 
Allàinpalayam Post, Erodn-8. 

2470 T.J.Peerakhan, 5/0 T.J.JamalIutheri, 
Reired4 Driver b, 
S.No, V.38, D.No.94, Railway Colony, 
Post, Erode. 

248. Velappa Gounder, K. 
S/o Kolenda Goinder, 
Retired, Shunter tB', 

- k33 7 0TR  

Kattoor, 
16~ ,( Aleme3.ayem Post, 

I 
S P.Kerppasi 

SJAa)thi 
'.' Retired-, 

'- 

'P1u p Bi'e'YR 
:Jrnp aLa yam 

10/ 

an, 
oundan, 

'B hunter 	', 
, Door No.197, 
Akkerkam, 
P.O. , :roo-t!. APPLICANTS. 

. ..Cortd./- 
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250. A.Nallasemy,. 
S/o 	Gounder, 

Dri'jer 
S.No PT3 10237, 
D,No.280, Puthupalayam, 
lampalayam P.O., 

Erode—C. 

251.. N.Kaliannan, 
S/a Nallaounder, 
Retired. Diesel 	stant 
5,No. P 4011 Sastrijag3. 
D,No..55, Near Wter ine, 
Erode 538 002. 

252, K.-Ramasamy, 
S/o Kalianna Coundan 
Retired. Shunter !8t 
S 4 NoP 3958, D 4 No,82 
dappalli R 	Pt, 

Cavery, Errde-7. 

P.enooda bounder, 
SID Palani Gaunderl  
Retired., Shunter B. 
S,N,. P 4429, D.Nv56 9  

dapallJ. 'Iiflago, 
Pappapaleyam, Cavery R.S., 
Ernde-7, 

P,fluthusamy, 
S/o Pc.ni :urCf, 
Retired, Shunter lat 

.Np.P 5O2, Pudhupalyn, 
D.No.263, qraharam, 
Alampalayem P.O., Erode-8. 

\J.Sengodan, 
S/o Velappa Gounder, 
Retired, ShuntertB t , 
5.N.5133, U.N.2/6, 
Ottapalli, Pillayer '.i1 Streot. 
Cavery, Erde-7. 

K.Chinnappan, 
S/e Komara Samy Gr,under, 
Retired., Driver 1 C 1 , 
S,N.P 3531, Avakethu, 
Cavery ?.0.9  Colony R oad, 
Eroe-7, 

257, P,Venkatachiam, 
5/c Peruma 	

lot 
 

Retired., Shunter 
S.N. P 4097, ct 1/11. A 
Karuthuveli Thottarn 
0dapplli, Cavery RS. 
Errde-7. ... APPLICANTS. 

..,,Contd./— 
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251. N.Velappan, 	 51.N...239 to 258 are 
S/a Nalla 6.under, 	 eppliantS in 0.I.50/93. 
Retired., Shunter '0', 
S.No. p 2647, 
D,N..1/20 Odapalli, 
Cavery R.i., Erode—?. 

T.P.Gvida, 
S/o P,Kunhambu, 
Rotired Guard Special 
Grade, Staff No.11159, 
Prasanne WivEs, P.O., 
Chirekkal, 
Cannaflor8 - 670 01. 

K.Sreedharan, 
S/n 8.Achuthari, 
S.Nr. P.3180 

'Thenal House 
0pp Reilusy Station, 
Chirakkal P.O., 
C annanorc. 

M.Belskr5shnan, 
5/0 Namikutty, 
Retired., Guard 
S,No 0  15709  
lantjfrketh House, 
Good Shed Road, 
Tellicherry, 

P.K.Raman Naii, 
S/a P.Kurhambu Nair 
Retired., Driver 'A'

,  
Special 

Credo, S.No. P 6446, 
Kavinchalil,, P.O., 
Fzhikocie, Cnnanore-670 009. 

V.M.Karthiyani Amma, 
L/o Late K.P.Jeriardhanan Nair 
Retired., Special Grsde Guard, 
S.No.9650, Ashok Bhavan, 
Thamarakuzhi, Malapiurem, 
Pin-676 505. 

264, K,Govindan, 
S/o K.Aruvan, Retired., 

cker 'A', Preethe Bhavan, 
àhode, P.O.Ilavfl., 

(' 	C • Ku r i?< e' 

hu) 
P.1,Kad'arJ 
V4, ak 

' 	- \_..•j 	-, 	/1 
c 	 V 

nan, S/o Rain2n, 
uerd, S.N.1554. 
til House, 

oar II ktard, 
at, Pin-670 APPLICANTS. 

Contd./— 

f. 
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N.Jasu, §/o Rernpoth 
Retired., Shunter ' I, 
S.Nc p 50241  
Kottiyath House, 
P. 0.Fuzhcppi1angod, 
Pin- 670 663, Cenna ore. 

P.K.Kannan Neir, 
S/rn Appu 4Jer,RetiDod., 
Shunter 	S.Nc.P7794, 
Varkulathu \Jeyil, 
Near AkLyath Terrp1t, 
P,0.Azhik6zie, 
Cannanore-670 009. 

P,P,Rchjnj, liL/o Late .K.C'1er I J i, 
Retired Shunter IBU 
S,t.o, P 7173, 
Chnibekachali1 Hous 

. 0.Pluzhapilanged, 
Cannanore t)istrict. 

C.K.Chandan, 
5/oArnbadi, Retired Shunter Or: 
S.N...'.8223, Ker'.a"i !cl uCc 
Ekkchj P.0,Peljode 
Via,, Trikkaripur, azharooJ.  

A.Nereyeni W/c Let k.Kris men, 
Retired., Shunter, .Na.P 7 90, 

70. 	Machipurern Houe, 
P.0.Cheruvathur, Kaargod1 

P.I1.Hyrnavathy 
271 WJ 

Retired 	A Spe c ial, GL erd, 
S • No . 
tcip 	 9'choo 1, 

Cennaflore. 

T.P.Leelavathy Amm, 
Wi/c, Late P.V,Kesavan Nambi 
Retired. Driver A S!pecial, 
539.4654, Keseva Nives, 
Near ElayaQ.or Tern 1?. 
P.0.Mundayad, Csnn nore.. 

V.:<.Balekrishnan, 
S/a V.Dernoderan, Reti:ed.., 
Driver 'A' Special, 
S.No.P 4361, 
B/9, Reshrni, S.N.Nacar, 
P.0.Thottada, Conranore-7. 

51.N.25 to 268 are 
applicants in 0.A.51/3. 

APPLICANTS. 

,Contd./- 



P.M5&reenivasan, 
274 	S/o P.Govindan, Retired., 

Guard Special Grade, 
S,Nr,.12054, tSrnrithi', 
Post Vengeri, Methoth Parambe, 
Cal icut. 

P. Krishnen, 
S/oK.Perunial Naidu 
Retired., Driver 'A' Spci., 
5.TJo.P 4360, 3/275, 
Opp. Spares Lend, 
Vadekkañchery, 
Trichur-680 528. 

.Bhaskeran, 5/a  Pjpu, 
Retired., Diiver 'V GrdF 
S,No. p 43011  

Ayyanatu Parambu House, 
Ayyappankavu Road, 
Koch j-18, 

K.Chnyikutty Kannoli, 
5/0 Kandan, Retired., 
Driver TCI, S.N. P 940, 
Karinoui House, Kacheri Amsorn, 
Desorn, P.O.Calicut-673 011. 

C,Madhavi, u/s Late 
C.K.Krihnen Retired., 
Driver 'C', S.N..P. 37.319  
Krishna Nh/as, Poolayil Per2mba, 
P.O.Kellayi, Calicut-673 rJL. 

T,Kesavan Neir, 	 Si.No.269 to 279 are 
5/0 N.Govindan Neir, 	 applicants in 0.k.52/93. 
Retired., Guard B', 
S.Ns,4956, Santha Sadan, 
Chuduvaláthur, 
Sh.ranur-67 121. 

M.Eljes P.ron Raj, 
S/s S.Ilariadsss, 
Retired A Special Driver, 
S.No. p 3702, ED 196 E, 
Railua Colony P.O., 
Erode - 638 002. 

(/(1 281. SP 	er, S.No, P 36317  

. Er'od 2. 
41Riluay Colony P.O., 

' 

	

	 ... APPLICMffS. e.-  

,,Contd.. ) j 

IVJ  

1( 	
, A 

4 



M,Kasjmjr Lsuis, 
.282 

	

	K.flaria L0u15, 
Retired,, GuardA 
S.No,1211, Annedu 
.Nareg ', 
Erod.638 .' 002. 

.. 38 .. 

peci3., 
a1 Stre t, 

K.rluthusamy, S/. Kiandai 
283. Guunder, Ret'ired.,IGt.arl 

S.Nn,120119  IZ Rmroor:ry 
Street, Kollampela en, 
Ei'oJe-63002. 

 

 

<.Sundaresan, 	
I 

S/n N.KalyanesundRe Mida14.ar. 
Driver A Gradp, S.Js. r 29E, 
N6.48, Lenin Street, 
Erède Railway Ci1ni7Pst, 
[roje-2. 

K.R,Lekshmanan, 	I 

S/o 11.Rengasarny  
Retired., Driver 	' prici 
StaN' No.P 4467, 
'orth Eda Ftr2et. 

Bheema Nager, 
TirUchirapDeliy, 
Pjn-620 001. 

K.Subramaniam, 
265. 

	

	S/a S!<ris1-nsamy, 
Driver 'A1  Special 
S.No.P 178$, 4 0  
Railway Cn1ny Pos 
Erode-638 002 

F .Sethuraman, 
5/0 Rathinam, Reti 
Driver 'A' Special 
S,No. p 2888, 
Ilemathi Illarn, 
105, Bharathi Pale 
fou1a5pelayem P.O. 
Eriide-2. 

M.Chinnappan, 
S/u C.Nn.kkan, Ret 
Di&I Shunter, 
5.Nn', P 1785, 7/8 
Rdilwy Colcny, 
Erode-.2. 

Retjr?d 
Grade, 
enir. St 

red,, 

11,Ilerappen, 
Sb M.Mathan, Retijed. 
Driver TAt Speciel 
S,N, P 3779, 1079  
Karnalagam, Barathy Palayern 
Stree€, lIu1epe1eya P0 
Erede-2, 

289, 

e.. APPLICANTS 
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G.Samuel, S,1 Gnanemuthu, 
290 	Retired., Driver  lAt 

5pecia1., S.N,P 8224p  
403-c; Railway Cølotiy, 
Erude..2. 

fl.Lingappan S/0 S.Gyyavoe, 
291 	Retired., t A l  Special 

Driver, S.No.P.1714, 19, 
Knth.jkerari Street, 
K2lampa.layern, Erode-2, 

T.S.Srinivsen, 
292 	5/c, R,Swemjnathen 

Retired, Driver A' Spec'iui. 
S.N.,j 4339, 345 Ar 
Railway Quarters, .Raiiwa', Cr,: 
EFod-638 002. 

P.Namasivayarn, S/. l.N.5a1r,dm. 
293 Retired. DrivertA' 

S.Nj. r 5511, L ie, 
Housing Unit, Periar 	qar, 
Erode-639 001., Ternilnau 

K.M.fluniraj, S/ K.Nunuwary,, 
294. 	Retired., Diesel Assistant 

S.N..PTJ 10212, 
¶lanickkavasagar Street, 
Sestri Neger, 	 - 
Raj1j.j" Cg)',c, P.O,. 
Er. ée-2 

L.nthonJ. Swamy, 
S/u Lourdu Swamy Pil18!, 
S.N.. 8 1419. 41/A 
Railway Coluny, 
Erode-63$ 102. 

11.13i4pethy, 	M.P.1ooka 
Gounder, Retired, Driver 

Grade, S..N.. P 9478, 
17/F Cid Railway Colony,, 
Er.de-2, 

V.Belarani3n, 5/. Jer3kkat.asu2my 
297. 	Naidu, Retired, Driver tS t  

Grade,5.0c. P 9420, 
-RTIiay C.lcpy, Er.de-2 

I PRaigaswamy, S/c, Perumal Nr,idu, 
.RetireI,Divf,r 1B1  Grade, 
S.N.. J 223.; No.17/B, 
Narnds'ivayamStreet, toO-2. 

S.Pajl,. S/c Swain! Nathe, 
299. '-Retired, Driuer T01 rade, 

S.N.P513, Docr 414/09  Vx Re1luay Coirny r.o., 
4.. Errde-2. 

Si, No.280 tip 299 are 
applicants in 0.I4.53/93, 

. APPLICANTS, 
,. .Cotd,/- 



.. 40 41 

P.Pangunni menon, H 
S/a T.C.K.Neir1  

sjjU 	Retired Guard "A' SeciR1, 
S.N.. 15200 0  'curnmi 
Nangappa 
Olavekkot, Pin-67$H02.. 

M.Krishnen Neir, 	I. 

"' Kunchu Nair, Rejtired.. 
' Dri'ier, A Special, 

S.N., P 6444, SrsE.lam, 
P. 0. 01 avakka t. 

V.Sreedharen 
s/.o -.R0Krishna Phi1ai, 
Retlied, Guarc' A S 
S,Nc15202, Thurut e1 
Aymanam P.O., Kcttiyap. 

P.A.Rejar, S/n P.a%ppu, 
Retired Guard ! 
S.'4o.16144, House i,,ae/5U: , 
3Reshmi1', Naa 
Cochn-I. 

306. 

S07. 

C.Kutty Nrayanen, 
S/n \i.C..Nerayenan air, 
Retired, Guard A4cia1.4  
S,No.7625, ChernbiaHcuse, 
Shoratiur — 679 121 

:P,KKrsy, 5/0 P.KKoshy, 
Retired Gucrd, 	 2. 
Uazhakaleyil, Gigaika1 I' 

, Pin-68 122. Chenqannur,  

KL0Kurien,• 
S/n K.P.Lonappan, 
Retired Guard ASp:ciel, 
S,t'-). 15216, 'Cher,ir.i', 
High School Road, 
PitLerappur, ha. :Trichur 
PLri-I 552. 

NRamekr1shan Narn' idi, 
S/0 Chjt'anhatta hirid 
Retired. Gür:d'1!tI 
S.NQ..1404é, "Karthka, 
Remavéxmepuram, Tr'chu-€8 631. 

308 

is 

/o Late 
O.r.ive A pecIal,, 
s.Nb.r 4367, Sree 
ruiip 'Engire Road, 
r1a'jIat- 678 IL)2, ,. 	PPLICNTS 

It. 



.. I •• 

r.f)..Ramaohandran, 
3O. S/ t,s.manndier,.Retired., 

Guard rm., S.N.. 152100  
,anikketh House, 
Ksllengde, Paighat - 678 506. 

V,Mgdhavan, 
3/0 Vluchemi, Retire&, 
Driver A Special, 
S.N. P 21Y3, 
°allith Hocee, 
Kuthup:amba; EIIEjherC 
Paighat, P.n-678 511. 

..Nos. 300 to 311 are 
eprlicnts in O.A. 54/93 

K.N.Kunhimohammecl, 
''• S/c K.Ploideen 	ya, 

Retired. Guat& tC', 
S.No. 66539  Cher.dath Hiui€., 
K4ttamas3ery, A1uaye-..e3 10. 

i-2 	R.Nerayanan, sf., B.Rrrarr, 
eUrea Drivet Giocis, 

S.NS,PTJ 10505, 1'0, 
Jaevr.thrn Street, 
Pooflthur8j; èed, r,th-2 

. C.Kurnarasamy, S/o Chinnppa 
Counder, Retired., Diie: 
'B', •S.fo, P 42069  
SholapPruva., Suthar.re Ptjarn, 
Er.do.?, 

.• T.S.Rrar]..rthy, 
S/, TK.S.ndaraja1u 
Retired., Driver 'A Special, 
S.N,.P 3540, 15, Sundaram' 
Street, Erode-24  

A.Abdul 3affar, 
S/9 Abdul Kader, Reti•ed,, 
Driver, Guods, S,Nri,V 44, 
235 Kalyanasundaram Street, 
Er,de-. 638 002, 

S.ngamuthu, 
S/o V.Sitiia Naicker, 
Retired., Driver •'B', 
S.N.. B 13G53P  D.No.,411 0 7  

_1bJ8 Coicny,P.0., 

j, S,. \iellirrn, 
Driver 'A1  
S.Wo, P 35421  TelcDhonu Negar, 
b,'am P.O., Erode. 

PPLICPNTS 

, Cntd/—. 



K,Chinnaaiyan, 	H 
310. S/n 1.nurnan1 Retired, 

Shunter 'B', 
745B, 76, L.Hi.G.S. 

Colony , V.0.0. Stre' t, 
Vollempalayam, Eruci. 

M.Krishnan, s/o flu sarny, 
319, Retired., Shuntcr 

S.N,10072 9 PTJ, D.41L 
Railucy Colony, 

R.Thianarjan, 
320. S/v Ramesuamy, Rc ti'. 

Guard 'A 5,No4 14332, 
Thangapattalaikar 

i~~ 

r1
1 Bb; 

Pbpnthurai Road, 	H 
Eride. 

P.Chinnaiyan, 
S/rn Arumugarn, RetlIEu., 
Drivei 'A S.'io. JiH5 
N..:331 A, Reilua" ncr.". 
Eridp, 

Jj,312 to 321 are 
apLcents in 9..No.55/93 

322, 

	

P.Subrernanari, S/c 	Pri n1 
Retired Guard P', 
Staff No.748, 112 

	

Vinayger Ki1 Sr 	, 
Sastri Nager, Er.ci—f38 

S.Kennirnuthu, 	H. 
S/LD Subbe Thevar, etird 
Guard '' S.No.16 66, 
Sundarammal Illafl, 11/8 
Kill, Nenjappa Le 1 ut, 
Sulur, [cimbeterel41 402. 

R.Anganna Piilai, 

	

324, 	/, Rangasuamy Pii ai, 
Retired. Guard, 
S.No. 15271, 20 N, a t ri Chii 
flariamman Koil Stret,, 
Karungalpalayem,' E.ode-3, 
rerryar District, 

1. 

V.Mari, S/rn Venketsan, 
Retired Guard, S N11 12563,: 
No.111, Thera I1lin', 
Kurikaranpalayern, H 
Mulapalayem Ptst, 

H Erode-2, Periyer 

	

25 	
V.Lakshmanan, s/ 	Vediw 
Retired Guard, 5 .N1 w,13(16: 
harathipl3y8rn Steet, 

Kurikeran palayarn, 
flulapalayem Post, Erode-2 

v Periyar District, S.. AP?LICNTS. 
.. .Contci./— 



V.K.Shunrnugha.sundaram, 
S'rj .S,Karuppanasamy, 327, Retired., Special grade Guard, 
S.N.J/T 35, 194 E, 
Railway Colony, Near Railway 
C'lany Post Office, Exode. 

V.K.Unni Nair, 

328 	S/o K.Rarnan Nair,, 
Retired., Pssistait Cuard.  
S.No.1902, Coritchery Str', 
E.hde. 

R.Lakshmanan Sir: rnas.v, 

329 	Retired 'Ps' peciml Guarci 
S.N,7210, D.No,1t3, 
Sstri Naqer, Sadayemlyr 
Road, Erede. - 2. 

\I,Swarnyeppah, 

330 	C.Visuvasarn, Retired,, 
Guard, S.Nr, 141i1, 
5 Karuppanaswamy Koil Iii Streak, 
Surampatti Road, £rode-6E CU 
Periyar Dist2Jct. 

R.Veeraraghevar, 
331, S/o U,Rpma Iyer, Retired 

Guard, 5.Nc,1521, 
Tayumanevar Street, 
unciurai Reed,. Erode-638 002 

K,Ramalingarn,. 
332. S/a V.Kandasamy, Retreo.,, 

Driver 1 P.', S.Ne. PT3 10052, 
Door. Nr,16, Est P'ttakarr, 
Street, Erade-638 002. 

G.R.Samuel Raj, 
333 	S/fl G.N.Anandham Pillai, 

Retired. Driver 'I Specil, 
S.N.. p 2836, 23 A, 
Panchayat Union Street, 
Marithpe, Podanur, 
Coimbatere.-23. 

.. 	r Al! ., 
1 '/Ier Batcha, Petireà., 

' I DrIv-er.\ 	Special, 
qV- 

\ 

	

. 	S.NaP\726, 168 1an H&', 
) 	 ndanu,v-23, Tamilrdu. 

.erin1CJnu, S/o NsniapPa  

	

335. 	Gounder,/.Ret]-rod., Driver 	, 
\ 1A- 	S. NiØ75, 95/11 Arthi' 111am, 

3 :e11ore Road P s danur--...1 
Nadu, 

12 

SJ 	to 332 are 
applicants in 0.h.5E1/93, 

... PPLICANTS. 

.. .Contd./- 



..44 S 

S.lieluswemy Pillei, 
S/'c,P,Sankaral.inqarp Pi11ai 

	

336k 	Retj-rexi Driver 181 ,Nu..643 
D,N..360, Se1vapurat, 
North Peru, 1ain RSad, 
Coicnbat.re-641 -26, 

K.R angasuemy, 
S/c Kuppusuamy Naidu. 
F(etire,, Driver, ?%' 
SpeciaL,S.Ne.P 9464 
D.N..24; Mafn RoaU, 
Pndanur-23, Tamli Nou, 

K,Ahamed $herif, 
A.Keder Batch, Rerrd 

D'-iver TA' Spcciai, 
No. 	4341, hair Re.d. 

P.danur-23, lamil Ndu, 

Nanappa Nii.u, 
339. 	S/lienkettaswamy Na.idu, 

Retired Driver IV., 
S.Ne. 1 3498, Gjahai Kovil 
Street, Pdanur-23, 
Tamil Naiu. 

K. 
sf, Kuruppanna Gounáker, 

34r.. Retired. Stjor , 'I', 
SN. ,- 43i3, No..MI, 
\J1anq8ttur, K*dachine1J.ur. 
Ertjd - 1O. 

M. Palaniappan, 
341. 5/. Marappa Ge.jnde, 

Retired.., I Fireman 
5.N.. p 43[21  

\Iellaikattur, 
KadachanaI1u P • 0 • 
Thiruchengedu Taluk. 

M,Chellappan, 
S/c Marappa Gounder, 

342.. Retired., Shunter, 
5.N..9454, 'P.iampa1a,ari, 
Pellipalsyam, Er.da6, 

.Pa1a;iappan, 

	

3 	
S/.:thathapp8 G.uder, 

. Retired., Bu,ter 
S.Ns..L P7465,  
!Jelankat.or, 	--. 

j adachsnai1ui, Eroe-10 

EL 

LNn..333 to 339 are 
2pplicentS in O.A.57/3. 

14PPLICNTS. 

.Contd. I-. 



*&%A*""', 	' 

P.Gurusamy, 

34, 	
S/n Palaniappa Gounder, 
Retired. Drive' 
S,Nr,. r 7160, NiO4, 
LG.G.S.Col 

15 
 ny, 

Kllempa1ayani, trde-2. 

R.Kumaraserny, 
Sfc Ramasemy Gounder, 
Retired., Shunter LCL0, 
S.No.P 6315, 
Govindanca1ayar, 
Alampa].ayam P,fl. 
via., Erode. 

G.Sarnuel Durai Sa'iy, 

346 	Gnanadurai, 
Retired., Driver 
Spi. S.No 1' 3107, 32 
Upatair 4th Crc;sF Roic, 
Peramasivapurarn, 	 tEt. 

V.Sengodan, 
347* S/n 'elappe 'Gourier, 

Retired., Shunter/L..uco, 
S.No. P 3510, Vi1arka'4ur, 
D.'.,54. PulapalEiyam '.U., 
Kadachanur (Vi!lage). 

CNachimuthu, 
340. S/o Che11ap& Gnure, 

Retired., Shunter, 
S.No.P 434, Pncla 3evrn Pn31'.;  
Kadachenallur, Pa1ip8lay.ni, 
Erode-6. 

T.S.Alinioideen, 
349.5/0 T.J.Shiruddin 

Rtired., Driver 
Spl. S.No. p 3260, 
47, T.J.Shirfuddin Street, 
Sestri Nagar, 
Near Railway Calony, 
Erocle-2. 

V.N,Rarnenkutty Nair, 
350 	S/o \J.Narayanan Nair, 

Retired., Driver 
iS. tio. P 2310, Pushpalay, 

Pin67f3C01. 

' 	V.iN.flcnaLievan, 
. 	\J"Narayarie lyor, 

t 	.. .? R.tir :ij, Guard '? 	Spi., 
5.NoJ,1. 47 2 9  Ns.1 /7809  

ingle Stree, 
":•--.' •qii 	lpthy P.1).," 
\. a,lp'thy, Pal.8t - 

678tM3'3..  

Sl.No.340 to 349ere 
applicants in 0.A.581 1, 

., APP_IC.NTS 
Contd./— 



46 • 

I  C.Chethu, S/0 APP4, 
Retired., Driver IE 

352, 	 r 5287, 
Kuruncjad HQUSB, 
Marutha Toad, PEigh t. 

A Krishnan, 
/o A.Arumughan, Reired., 

Driver 'B', S.N. p9449, 
Chjnath Hus, KRV"lped 
P0., PaJ.ghat—i7, 

P.Suk1JTErn N2ir,  
354 	S/o P,Senkara 	ro 

Retired., P.sst. GHs, 
S.ND.15394, Pc1ekkot Eous 
Thenur via. Porli, 
Paghat.-67O 616. 

.Govindan, 
355 	S/0 P.Serkera liE 

Retired., Guard E, 
S.N2024, Srijei, 
H,Nt,li.6/33, Indira 
Ka11ptj11y, Pe1nhat 5. 

R.Naray3n, 
356, 	S/a \J.Raman, Retired., 

Driver '?:', S,N.. 	L 5647,, 
Chend:ik& 'Jiiayam, 
Korathodi, 
Ke 1ukaL.urnan, 
Pa1qhat.678 005. 

N.Velukutty, 
37 	510 Narayanasuariiy, 

Retired,, Driver 
SINtD,PTJ 10113, 

mba1aparambu, 
Near Iladrassa, 
Kavilpad, P1gh-7. 

T.Velayudhan, 
35F3S/n Theethy, Retired., 

Cuard'Ct, S.N,, 16'23, 
Devi 5adan, Pottak4lam, 
Kavilpad P.O., Pa1dhet 

V.'Jiswanahan, 
S/o Kuhhna.'i, Retir 
Loco Shunter, 
S,t4o. P 5184, 
Vellankad, Kr'11pa ,, 
Palghat-17. 

U.Vasu, Sb 'Je1ayuihan, 

30 	Retired., Driver '', 
' 	S.N, p 3164, Chanrasoudh m, 

Tannissery, Palçjha . ... 	PLICANTS. 

,.,.. 



I. 47 • 

U,11Ihevan, 
Sf. lielayudhan, 
Retired., Orher 'B', 
S,N.. P 94, Rhendra 
Sadanam, Melepurem, 
1evekkct, Pin 679 002 9  

Paighat. 

T, V. Veleyudhan, 
5/o P.Veeren, Reir.:d., 
Guard 'B'. S.No.685, 
Thura<ad Ho'jse, P.O. 
Perunj.ttukur issi 
Paighat. 

V.Sivararzen Neir,  
S/o K.Kesavan Nair, 
Retired., 6uird !A l , 
S.No.5852, 72/fl, 
Instrurrtentetin icn ship 
P.O. Kanjkode Le3t, 
Paighat. 

S. 'Jeer cr gh av an, 
SI. .SincjarRrn;  
6u.rd 'P', 5,Ne.14522, 
H N.. H-2, Housing Uiit, 
Karamadai Road, 
Metupa yer, 
Pin-641 301, Tarnil Nadu. 

1kNarayanan Nair, 
365 	S/aThavitta I;er, 

' 	Retired., Ojee1 4sst. 
S. No.P 9444, 
Muflakkara Hnuse, 
Puduppariiyaram P.3,, 
Palghat-671 733. 

K.K.Suramania Iyer, 
366 	K.S.Kuihna Iyer, 

. 	Retireá,,, Getd e', 
S.Nn.1149, N9.3/1261  

L.PJ.Puram Village, 
Paighat. 

3'$tanda Larier, 
a11 Guard, 

Nr.14(7 Harivas, 

P
re 

ai  r. a k kaY .6 	009. 

, 011 

\  - 

 

T.Kur 
5/. Ti.pikuttan 
Rrd Driver 
s,-•r 9436, 
Thothuangel House, Melepurarn, 
P.O. 01avakko, 
?alghet-2. a .. P.PL1CNTS. 

. .Cont. I— 



R.Pararnesiva ilenon, 

359 	S/ M.N.Raman Ilenon 
Retired., Dri,ar 'P , Spi., 
S S NCJ. r 4684, 
Shfvesilam Madathil Ho'jsc, 
'enakkera P.O.,' 
Nasrani, Palght-4,. 

,Thenkaraj, 

3'•'r 	5/c S.P•flrBfl, Retired., 
I. 	 t 	t Driver A Spi., 

S.N.. P 27601 26 N, 
Behird Rem Theetre, 
P. O.Suamangalem, 
Salem - 636 005. 

.Ramakrishnan, 
5/o f,ppu, fletreI., 

37 	Guard'' Spi., 
. S.No.6806, 

Remanchenat Hcuse, 
1 /360, Jest Yakkar a, 
Paighat - 678 001. 

.G0p8leKri8Fnsn li1 

372 	/• V.i1adhavac N'dir, 
' Retired, Driver tA Spi. 

SNQ. p 64491 
Cherukero rishnz Niv3, 
P.J.Rannadi, Peighet, 
Pin - ''p 	, 

S..Ssurirajen, 
373. 	s/o T.K.Sufldatarejalu, 

Reti:ed., Driver !J? 
Special, S.N. P 2327, 
233/Vinayekarkojl street, 
Nadarrnedu, Errde-638 002. 

K. randur3flqafl, 
374, 	S/n IThKasthuri Naidu, 

Retired., Driver ti,l Spi. 
S,No,P 2902, 17/41 
mmamandjam Road, 

Srirangam-620 006, 

V .G , Veer as amy, 
S/i. C'ovinrlasamy Pj~lllai V. 
Retired, D'r.jver t;, 

t '1841, 48/.. 
Subbalah Street, 
Sang1iadapuram, i 
Tjruchj-520 001. 

V • Sit han, 
S/o \iaiadt'ri, Retreo., 
Driver tPi, S,N0.pk /775, 
D.Nr.24, ieevenda Strôet, 
Poondurai Rs 8d, 	de-2. 

50 to 72 are 
9poicents in 0J.59/!3. 

.5. 	 PPLICPWTS 
.. 



0S 

P. Daonisamy, 
377 	S/o R.Angemuth, 

Ret're., Driver 'P', 
S,Nc, PTJ 10027, 
\iellaler Street, 
ilunicipel Colony Road, 
Erode-4. 

Prokiaseriiy, 
3713. 	S/6 :J.Arulanancm, 

Retired.., Guerri 
S.Nü, 52532  12, 
Kemarajar Street, 
Nader Nedu, 
Uinayakar Koil, Er.de-.2.. 

M,flengesamy, 

379 	S/C) C,Muniei. Fet.jrd. 
Driver !.At,  pl. 
S.N5. PTJ 1344Q, 21, 
Golden Street 
Thengavil àlies flu nw:y 
Dhar'eourt--636 702. 

KMunusamy Neidu, 
380. 	S/i C.Krishnasarny PJaidu, 

Retired., Driver 
..AFG. eBI 	.Ns. r 61, 
D S. Kallyanria Goundcr Thtttam, 
erundL1ri R,ad, Er ' 	 de. 

P.Deniel Jiyara, 
3 El. 	S/a Paul Pillay, Retired., 

0rivr 	S.NnJ 6441, 
No400 B Rallwcj Colany, 
Eode. 

.Menickam, 
382. 	S/c 1lj%ramuthu Naicker, 

Retired., Driver ,'Al Spi. 
S.No. P 29011  22/26, 
Chinnd fleremman Koil Street, 
Kerungal Pelayem, Er.de-13. 

R.Pongiannan, 	 . 	Si•N.3?3 to 383 are 
383, 	5/0 Ramasamy G.under., 	 applicants in 0.14.60/93. 

red., 5hunte, 
7; 

cavey:.?.Pn., 
f( ( d'Ll 	007. 

ui184 djio K.fut 

APPLICAfTS. 
.Contd./- 

my, 
srrny, Petred.. 

'is: • •. 	.,i5I, 
Kia1t,.vas, 4/390, 

\8 aç.tf Nagar, 
C. 	 Salem.. 

f. 



G,KenniE'n, 
S/u GacinHarejelu Nq OU T  

5 	Retired,, D.rivdr tPt 
spj, l 	[ 3042, 
N6.420 K, Reilwey Cny, 
Erode-2 

RRengasamy, 
5/1 Rmaserny, Retire, , 
CrVBT 	

H 

S.N. T1 10238 9  
KE1inyrYer P1eyT 
rudur Oheveni cost, 

Erode-638 301, H 

K.Gmvinden, 
387. 	S/ct Kndha Gouncer,  

Driver 1 81 , S.Nc. 
Nrn.102 C Type Reiiu 	u1cr 

Erode-2. 
, 

04 Neraynesemy, 

311 	
:h/S Goinderejaly Na UJ, 

Retfrei., Shurtirq Jri\', 
S.N.PTIJ 19S00 9  3R 
NaderMedJ, Prond:i 
Erj,de-2, 

38!, 

4 

390, 

3!1. 

3!J2 

33 

K. Vedrar2jefl, 
S/s Kruppen, Retird., 
guard W c.Nfq,212?1$  
Thirumurugar. Strea€, 
estr. Naqer, Efid 

V.rjunen, 
S,'o VenketàchalcUfl, Retireth 
Gudrd P' S,i'J..i248, 
38, Narnesivayem 
Kollempelaysm, Er:ide_2. 

1,iunisuemy, S/o ?thu, 
Retired,, Driver 
S.No. P 93891  t1/52 
E.\J.R.Periyar Naga, 
Erpde, 

N. Mu thu samy, 
5/p 211a7pa Goundmr 
Reired, Liver 
S,No,8085, 1/113 
GPPa1b,, CeuverR.S. 
Erode, 

P.VISWE1flCthBfl, 
S/s S,Pa1eivelU, Rutird, 
Guard 	Sp1. 
S,No,76209  324 
Old Riluey CIlCiti 9  

Rai1uy Colony Pr., 
Erc.de-2. 0• PLICANTS. 

. . .Cont. I- 



..• 51 • 

R Venkataawamy, 
394 	S/o R.Rarnakrjeha Neidu, 

RetreL, Driver 
Spl.S.No, p 2852 
126, 0 Reiluey Coior,y, 
Erode-2. 

M.Chinnppan, 
Sir rvluthusamy Gorjrid, 

	

39s. 	Retired., Shun -er, 
SN.'. P 6965, 
Odappalli, I J.erd 37, 
Cauvery R.S., Ei:n-7, 

K.Cherinimalei, 

39 	S/I• Kuppnnan, Retir, 

	

°' 	Shtjnter 101, SN.. P. 34941  

Nethaji Sticet, 
K1eñia1ayam,  

K4S.T*bdul Satha', 

	

397. 	
S/r A.Khad2r Sharieff, 
Retired., Drivei 
S.No. P 22071  74, 
Ambedker Stret, 
Spetri Nagar, E:ode-2. 

M4Chinna Govindan, 
5/. Muthusamy, Retired, 
Guard 'At SpILO F  

S.No.672, 8 460  
Hcusiiq Unit, Sampath Naa 
Erode—i 1.. 

: 	H.Kanne, S/c R.A.Hammantha Counder, 
3990Retired., Driver 'A', 

S.No, 8 1318 9  26 8, 
Kheiei Mahideen Sahib Street, 
Erode-2, 

N.Rarnasarny S/.j Nalla Gour,dcr, 
400 Retired., hunter, 

S.No. • 42302  No.1/56, 
Puduppalayarr, Kettur, 
1ampa1ayam.Post, - 

R.K.Subramsniam, 

	

W. 	/, Rakarinjah Naidu 

	

. 	 Driver 	Si, 
>5i.5fJg 	N. 3€, 

/ 'VaiayaI45tret, 
ro a. '. 

Cengoda 
( hin S/lE-i 

Pt 
ti '• 	' 	• I • 

\ 

Gounder. 
er, 
.273 

Sukkan Thottern, 
APPLICANTS. 



Si, No.384 to 404 are 
applicents in fl.!'.61/93 

P.Palenieppan, 
403, 

	

	S/o Pongie Gounder 
Retired., Shunter, 
S.No,4019, 85, Gov 
Alampaleyam P.O., 

,, 52 

dampa1yam, 
ode, 

K.Nellathamhi, 
S/e V.Kumarasamy, ;tird, 

404, 	Guard, S.No,15721,. 
1/2 East Street, P1ernna', 
Ercde-e. 

P..Krlshnsn, 
S/c Subramania Iye4, 

405. 	Retired., Guard '', 
t S,No.11.723, 1/500,:. 
Chethapuram P.O., 
Kalpathy, Pa1ghat.-,76 0i. 

R.reghavan, es/s 
Retired., Driver 
S,No4105, 1argc 0u 
01vakklLt, Pe1ght i7i O02 

vdney 'r)' 1e31, 
/11 H,V.D.'flei.l., 
Retired., Driver ', 
£N., Pri 10361, 
Cativiri- RsbinsrdHaad, 
Palohat-678 014. 

V. rumu gh an 
S/s Ayyapoan, RetiL?ri.. 

'4U0, 	Driver 18' S.Ns.2:136, 
Prasantht, Sree Sahya Sal 
Naar, Kallekulanq t ra P.O. 
Palqhet-678 009, 

R.Palaniappan, 
439. 	S/c Rangasuamy, Reired Gu 

ItO, S,N.,1791,.. 	H 
Sham! Nivas House 149.36/C 
it1angude, Olav&kko, 
°alghet678 002. 

P.Krishnankutty, 
410. 	5/0 Cheriathu, Retired... 

Guard 'C', S.No,603, 
Paoinjakkkire House 
P.O. JUa1ur, 'vlLkk.d1 

- 679 •O2. 

K4V.Ramanethan, 
411. 	S/. K.V.VisuarlathaH IY, 

Retired., Guard 
S.Nr.13562, •21137,H 
Now Kalpathy P.OftH 
Ka1thv, Peiqhat•-?8 003., 

rd 

54,' 1 

... APPLICANT S 

, ,Contd./- 



11.Krishnan, 

412. 	S/U f1e'ad, Retirel., 
Driver At p1., 
S.No. r 1871, 
tSai Nivas' Thekkeprambu 
Puduppeiiyanam P.O., 
Palghat-678 733. 

T.P.Baiakrihna 1ieir, 
413. 	S/s C.Sekharan Nei, 

Retired,, Guard 1P' 
S.No.10525 9  1outhet hisc, 
fenkurissi P.O., site. 
Markarai, Pe1ghat-6786. 

K.P1.Kunchu, 
5,5 Manickan, Retired., 
Driver tel, 
S.Ns. P 4461, 
Kallingal House, 
Paruthl6ulii P.O,.. 
Palghet-678 573. 

P • Re qh v ku t ty, 
S/r, V.Pedrnaiahh'n IE1t.. 
Retired., Driver 	Spi. 
S.No1  p 6977, 
Sarayi,Pudussery P.O., 
Palghet-679 007. 

V • K.P. rie ir ish rii1, 
5/o K.Sankeran Nair 
Retired., 11river 'P'

,  
, 

...N.P 7791, Arupuzhe 
Cheruvathur House, Peril 0 .0. 
Palghat..678 612. 

K.P.Krishnari, 
417 	S/'o Sankaran Neir, Retired., 

Guard B', S.No.6766, 
Venkatesuera 113am;  
P.O.Pampadi, Via. Tiruvi181a, 
Trichur Djstrjct-690 597. 

K.Vasu, S/o Kunjunny, 
41g. Rtired., i.r$hunte 18, 

S.N. P 53011  Venkalathodi, 
f1e1epurm, 01avkkot P.O., 
-f1Thk-673 002. 

: 	'•' 

'R R5pD'l-) 419. 	Rjred,'D 
SNcj1P 524 
Kekkaran'kü 

ZKi*¼ 	ekkanni P 
\ 	. CoN.ege, r 

E 

/0 Reman, 
iver 'P'. 

ath House, 
., N.S.S.Engg. 
ghat-678 008. ... -PPLICANTS. 

. . .Cont.d. I- 



. 64 • 

K.Belakrjshnan Nai4', 
420. 	S/o T.Gojd9  Nai±, Drivor 

S.No,P 749, 
Thekkurncherod P.O. 
Vadakkurn 1langalem, 
via. flttappelern, Plghet D st. 

P.K.Ramachandran, S/a Kann n, 
421 	Retired,., Guard tA 

S,N 1  7192, Alangod Hous 
fllavakkot, PalghFjt-67; O2 

K.Balah, S/o Kanier, 
422 	Retired., Guard t 

S.N.61212  Sri Nar'enji 
Nileyam, A1agod, 
Olavakkot P.O., 	ghaf  

678 002. 

C.Kishnan, S/C) Chupr;. 
423 	Retired isst, Guard 

S.No.6333, Ka1athi1ice 
Al6rlg3dé, U1avkkot P.O., 
P1ghat...678 002, 

R.Krishnori, •.No.671, 
424 	Pgst, Guard., Ramciri, 

Krishna Nivas, Alanod, 
Olavakkot P.O., 	hat 

 S,o F.Càelho, 
425 Retjrsj. GUHrd 

S,Nr.14493, Chinnmnie1 Stre t, 
Noorabad, rodanur_641 023, 
Coimbetore Dist. 

K.Dhanashu, 
'S/u K.i1.K.Gangaiya, Retired 

426. Driver 'A' S,No.P 6049  
147/h Anthor-ilpurem1.0. 
Surarn3nge1em..63S O0E 
Salem. 

K.i1ayen, S/c Kandu, 
427. Retired..,  Guard(8), 

S.No.1218, Kozhen.qottji House, 
At,iirkad, P.O.tandhjsov8  Sadn, 
Perur, Pe1hat, 

Sl.No,405 to 427 are 
applicants in O.b.62/93, 

R.Laxmaian, S/c 
taidu, Retired., Shi ter 42e. 	jesel, S.NO.9514 
No,5,'Ker3 j<eta  Str et1  

V 'S. APPLICANTS 
.Contd./— 



.. 55 .. 

NaSengodan, 
429. 	S/a Nenjeppa Gounder, 

Retired. Shunter, 
Local, S.No, F 5250, 
East Thot ipalayem, 
Door No,431, Kadachanur Uillegn 
Pallipalayam—. 

V.Perurnal I, 

430 	5/0 Venkatasamy Nid, 
Retired, Goods Drjver,  
5NL. V 12. D.No.91 r, 
Leighbezear, Suràmangaiom 
[lain Road, Salem—'i4 

• 	\J.Kumarasamy, S/a Jelapp 

431 	Gounder, Retiredy Stjrt:r 
5 	4433k  No.119, 
1ampalayEim Post, F.rde.-6. 

5,Uelappan, S/o Sencdo 

432. 	Gounder, Retired,  
Locc, S.N. P42929  7/—i1, 
Puliarnarathu House, 
Gsvir.danpaiayem, 
Mat,ipalayam P.C.,  

P.Kolandai Gdunder, 

433, 	S/o Palni 1ctindr, .etirc., 
Fireman , 5.No.P 5E62, 

NBd6I3du, tE.rodt3-2. 

.5engo6a Gounder, 
S/a Marimuthu Gounder, 
Retired.,, Fireman P, 
&.No.P 5041 1  Pdempaayam, 
Pudupelsyam, Pariakadu, 
Pallipaleyam, Erode-6. 

S.Veradharej a Iludal iar, 
435, 	S/o Sundar Iludaliar, 

Retired., Assistant/Diesel, 
S,No. PTJ 10158, 104/D 
Railway Colony, Erode-2. 

de Gounder, 
436JuPPafl8 Gounder, 

Driver 'C', 
( 	 No'.16 i: 

Eoie-2. 
)afl 

R,[lupsamy, 5/0 Ramasamy flaidu 
<47, '*t, sst. Guard, 

35, Rejji's St?9t, 
'LORrpJ2. P?LICNTS 

SS .Cnntd,/— 



.. 56. 

P..Ba1ekriehnan Na1Z, 

43 	S/o Reman Pilla.., Retired., 
Guard, .No.6966, 
Mangaleth House, 
Nedungottor, Shorenul, 
Pjn-.679 121. 	H 

K. Nare yenan, 
439 	S/o K.Unnaman, RetirEU., 

Driver'A, S.No1 925 
Karamanna Hjse, 
Vadanernkurussi, P.O., 
'Jedenam Kurussi, via.. 
Shoranur-1. 

M.Chinnan, S/o Reman, 
440 	Retired.,.Ast. Uut, 

S.No.7040, Menichithd1 Hn: 
Nedungotur, Sh.renurffi. 

T.Velukutty, Sb 
Retired., DriverIV  
S.N.,P E77, Thu'vekkettt). 
House, Nédurtt-.cr, 
Shoranur-1 1, Paighat itiic. 

K.V..Gopinethan, 	510 Kumaran, 5I.No.42e to 442 are 
 Retired., 	bsst. 	Guar, 

S.Nn.15447, 	Kallozhi Vattathdi 
appiiceii4;S 	in 	0.f.63/93 

House, 	Pauthipri, 	Shor?rr 
6179 	121. 

• R.Baleraman, 
 S/c, K.Rsjamennar Naiu, 

Retired., 	Driver 	t p lri SpScjal 
.No.P 4660, 	Sastri 	Jagar, 
Railway Colony P.O 
Erode. 

• V.Achuthan, 
 S/o Venketaraman, Retired., 

Driver W. S.No.8221, 
Reiluay Colony, Erode, 

C.T.Heuett, 	S/c I.iIeuett, 

445. Retired., 	Driver 	'ASpecjaJ. 
SNo. 	P 2942, 	278H-.ype, 
Railway Colony, Ernd. 

6Z 	O2. 

M.Chelleppar, 
44, S/o 1uthusamv Goundet'1, 

Retired, Driver'B' 
S.No,P 	5774, 	31 1  

Thiruchengandu Rod, 
Pellipalayern, 	Erode. ... 	APPLICANTS. 



I. 57 •, 

1. D.D,Rozario

447. 

	

	

, 
5/o P.D..Rozario, 
Retired., Drjv'r 'A' 
Special., S.No.P 3029, 
30 A, Sastri Nagar, 
Erode. 

K,Merimuthu, 
Sjo Keruppanna Gounder, 
R'tired, Driver '?.', 
S.No. p 53331  No.36, 
Kesipal,yarr., 
Pnnadurai Stre.t, Eroc. 

KPelaniappan, 
44, 	S/u Karuppannan, Retired, 

Assistant Guard, S,No.'?E5, 
9 Sadsyan Palsyam.Road. 
Sasthri t'agar, Erode. 

\J,Ramesamy, 

450 	
•5/o \Jelappe Gurdr,  

Retired., Loco Shunter'., 
S.No.4919, Pallipalayent, 
Alampelaam,P.O.,  

P. Kanci a gamy, 

451 	S/o Peramasi'ja Gounder, 
Retirec.., Shunter, 
S.No.P 94051  Nc.422, 
iarnpalyern, PallipaI.eyarnq  

Erode. 

C.Paleniappan, 
452. 	ChinnathEmbi, Retired., 

Shunter, S.No.4379 1  

East Thollipaleyam, 
S.P.B.flill Colony, 
Erode. 

11.Dakshinemoorthy, 
453, 	S/o 1'1anickam, Reti2bd., 

Driver 'B', S.o. P 9511, 
Kumaramanqalem 
Thuthiputtu Pj,-635 811, 
mbur (N.AA.Dist). 

N.Balakrishnan, 
454. 	S/u M.Narasimhan, Retirec., 

GLard tA.t. S.Jo.12E1.1, 
Flat, 

/rWNeQar, 5outh.Pver,'je 
11adras..6flC (4 I. 

J( G.CheiIapr3aji' 
45( 	S/6:,GopJh. Retired.,. 

pc.al 	S.No.173, 
\ 11B.-Leniih:treOt, 

\astr1e, Railwe,' Co).ory P.O. 
... APPLICMiTS 
.. .Contd,j— 
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P.S.Sanjeeva Rac, 

456 	/o P.N,Sarvcthme Rae, 
* Re€iredT, Guard 'FIn Speci&1, 

5,No.125229  B,301  

HOUSIflQ Unit, Periy' Nagar, 
Erode-638 001. 

I.S.bdu1 Jabbar, 
457. Since deceased by Legal 

Smt.Heerajan, 67, 
Kovalem Street, Teachers 
ERODE - 11. 

R • N .rc sirnhr - 
N.Rengasamy Nrdu, 

Retired., Driver 
SND, P6978, Shastri Ncqar, 
Kemaraj Street, Erore. 

R .Thangavelu, 
S/o P.Rengaseny, Re1i,, 
Guard 'I', SNo.13918. 
498, Pgrahara Strsct.. 
Erode-638 001. 

K. Palenianpen, 
S/c Kandappa Gounder, 
Retired., Drivar 'Se, 
S.No. PTJ 10070 9  Dr.,No.10/M 
KR-PD Roid, Kprunkarn Moc1;, 
Pallipa]cycm, Eroie-.6.3B 6 

.Jane, Sjo 
Retired., Driver ', SPl.. 
S.Nc, P 2819, 8/13 w, Jee'' hi 

Rangarñ Palcyam Post' 
Erode-638 009. 

 

 

A. Karuppannan, 
S/n F'ppji Gounder, Retired , 
Shunter, S.No. P 5121, 
Odappélli, PallipeJLyam, 
Erode-6, 

N.Sengodan, S/o Na]. a Gound r, 
Retired., Shunter, •No. P 295, 
East Tholliye Palay rn, 
Kadachanallur Post,' 
Erode-6. 

Sl..Nos.443 to 463 are 
applicants in 0..64/93 

... PPLICNTS 

. . .Contd,/- 

Reprsentative, 

C ' Y. 

f. 
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K.K.Krishfla Iyer, 
454. 	S/ti K.Kriahna Iyer, 

Retired., GuarJ/ Spi, 
SNo.13745, Chembei Village 
P.O., K.ttayi,PalBkkBd, 
Pin 678 572. 

1. Veemban, 
S/o N,Nakelari, Retired., 
Lco Shunter, S,N.P 532 9  
MullathOdY House, 
KarianudE,P.0 'ott.Ey 

Palekkad Distriet. 

C.Gangadharafl Nair, 
S/o K.Kunhan Nembiar, 
Retired., ssistant Gu3ri. 
SNo.1864, Lakshmi N1'Ja8, 

P .O.PuthiperiYrRm, 
Peighat, Pin-67 ?33. 

C , P ar asur am an 
467.. . Sb P.Gopai Pillel, 

Retied., Driver 'B', 
S.No,P 3067, S8 as thi 
Reyappafl Street, P..1. 
Thahem8flQBlem, 1alghet 

678 102. 

C. Naroyanefl, 
a/o A.Cheinciu, Retir., 

46B. 	Driver 'A, S.N'.P '1479, 
'Léela Nivas's  P.O. 
Puduppei'iyatBm, 
Palghat-678 733.. 

K,Reghavafl, 
/o M.Krishnan, 

469. 	Retired., Driver 'P 
Spi S.No. p 2400, 
iluilarithodi House, 
Karimgode, P.O. 
(Kottayi, Palghat674 572). 

P. K.Sivasaflkarafl, 
47C, 	S/c P.C.Krishnafl, Retired., 

Guard, 5.No.14108, 
Puthukulangara, 

Narèyafla House, P.O., 
-676 642. 

4,c 	Ch4 
fi.• 

WI 	JRet1r?d, 
U 	 ld Kru 
' 	Trih 

39 ... PPLIC. ANTS 
. ...Contd.t- 

eram, 
atriy Pille.5., 
Guard S.No.14117, 
Road, La1pet P.C. 
st., Tamil Nedu, 
05, 

I 



	

.. 	 Oh 

T.R,Unnjkrjshnen Na bier, 

472 	S,o Reman Nembiar, Retired., 
Guerd 1 81m S.Ns,9791, 
Abhilésh, Ravipuram , 
Kochi-1 

K1\J,5arasJathi Amma, 

473 	U!0 Late K.Balakris na fleno, 
Retired., Driver, 
S •NoP 3512, Ka113Z I House, 
Pudussery, Cheruthu uth'7 .. 

A.Kunhikrishnen Nailp 
S/o P.K.Sankaran Nsizz,  
Retired., 1Pt Gracis :ueJc, 
S. N..9615, Krishn' fi!ia 
Paruthip'jlli, Palqh t1 

A.farimuthu, 
a/s M.Pr.gamuthu N3i'k 
Retired, 'P.s Spi., 
S,No,. P 3574, 10 1  

Dhan3lakshmi illeiii, 
Kurnaren Street, 
Kavungal Pc]eyarn,  

t1,Natsen, 
S/o iluthusamy Goundr, 
Retireci, Driver 	Sç1.. 
5 0 Ns. P 43691  P.C. 1612, 
I,C.Poltce Quarters, 
DhancdnCihiri Negar y 
Pondicherry. 

G.K.P'bdul Sathat, 
5/o G.Khader Bedshe Sahib, 
Retired Guard 	p1. 
S.Ni. 11786, 17 Sy d 
Jalal Khan Street, Fort, 
Salem, Pin 636 001, 

R.Ramasemy, 
S/.Chinnakesavan, Retired.,  
Driver t&t S,No, J E1  1297, 
176, Mend8ps \Jeeth , 
Erode-I. 

fq.Ibrahirn Khan, 
S/c E. Ilohamed Kha , 
Retired., Driver 
S.N.. P 3028, L 24, 
Sharnehed ianz5..i, P rear Ne: ar, 
Er. de-1, 

No,464 to 474 	ere 
rpiicant in 0..65/93. 

'p. APPLiCANTS 
.. Contd./- 
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497, Sanpoornam, 
U/o Late P.Arumugharn, 
Retired., Driver 'A', 
Si•., •st, JIM 818, 
ED 194 D, Railway Colony, 
Erode, 

498. S.Geeja BI 
WJo Late M.enesan, 
Driver IAI Spi., 
S.No. P 28941 
Lenin Street Church Ner .., 
Railway Colony 
Erode, 

499, 	Pappa, 
W/1 Late K,Krjshnen 
Retired., Driver .fr. 

S,No, P 7945, 
Moppaner Street, 
Oldi6ramanga1E.tn, 
5lem-63$ 005. 

P.M.Afokiasemy, 
5,10 R.fluthu, Retii:od., 
Driver 'A' Spi., 
S..No, p 1718, No.752, 
5th Main, 8th Cross, 
MsC.Layout, VijayenaQEr, 
Bangelnre-40. 

N.Merappa Dasary, 
S/o Nar~,yenv Dsary,  
Retired., Driver 1 8 1 , 
S.NO,•P 11083, !J3/48, 
Pen 8 Uec1 agampatti, 
Vie., Danishpet R.S., 
Oma.ur T.K,, Salem District. 

lNc.-SS to 499 are 
ppLc.nt tn D.A.67/93. 

502. Pushpavalli, 
U/o Late V.R,Ve]u c v; Retired 
Diesel Assistant, 
5.No. J/M 12421 D.No.641, 
Vavooce Street, 
Kollampalayem, Erode.-2.. 

503, .lNi;'KiñnLen, 
4/ 	 6K'.f1edha18imu0u, 
jte€ 51ed , 'Driver I3 

' 

	

	 so- D,No,i c- /3 
EX— •jj"rhn 

* 	S 	puri ipvuppur.  

4 	ntoi, 'j 
\y.s/o 	vi4, Ref.ired., 

S,No. 15212, 
- Colony, 

Néirlends, 	 • 	

. 	 PPLICAS y Salem-636 016. 
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5 0.5 	A.Krishneawamy Neidu 

5/. N.Arurnanatha Nju. 
Re-kred., zipl. Grede.Guerd, 
S,No.1431, Kandampshy Pt, 
Selem-636 005. 	H 

506, P.K.Suliichae, 	H 

W/a K.M.Paramswsren 
Retired., Driver 'C' 
5,No,P 4800, ED 397 , 
Railuy Colony P.O.,H 
Erode-2, 

PJ*.Rsmen, 
5/. A.Paththoran ly r,  
Retired., Guard 'B', 
S,Nc,15243, Dhsnaj.ekhni-i. '-`Ui n, 
Upstairs, Near TempiA. -  
Subremenia Negor, Faeri_5, 

K.S.Georg', 
S/o <Simpson, Retr;d, 
Pa.csenger Guard, 
S.No.13413, Pjt No, 2 
;-louse Nip,157 A, 	H 
Th'.ru,akavsrdanur, 
Salem-.636 005. 

R,Venkate9warerr, H 
S/o N,RamHrnirtherll, R 
GuardA', S,No. 1583. 
5/1 37, IriJhk  
Jagirmmapalayam 
Salem-S. 

511, C.Fongia Gounder, 
s'/o Chirviappa Gounde, 
Retired,, L.cc Shuntr, 
S.N... p 4374, Perle ottur, 
JagirAmmapaleyani P.., 
Salem-20 

K..5.Somasundaram, I 

S/o K,K,Subhg Rathjr'm Iyer, 
Retired Cuard ' 
S,N.,6711, No,75, 
\Jinayakar Koil 3rd 	reet, 
Moolapalaysm, Erodë-2. 

Julia, w/o Late S.8a!gyesarny 
Retired, Driver 	' 
S...P 3261, 3/1 Sou!h Ukkedm}  
Coimbatore, 

K.Kndesamy S/ •c Kai pparnBr 
Retire,, Psjstent 
5. No.161 C, 0daikir1 huputhu: ., 
Ramadevam P.O., Rama'evon \il, lege, 
via,Kandanpelaysrn, N.rnakkal afLuk, 
Salem District. 	ii 

1 	H 
APPLICA rrrs , . , . 

. . ,Contd./- 



5.Koselai Chandra, 
i'/ T.S.Su3minethen (iEto), 
Retired., Guard 'A' Spi., 
S.No,7619, ED 353 A, 
Railuày Colony P.O., 
Erode-2. 

7.Plamelu, 
LL/n Late M.Palantappen, 
Retired., Driver '' 
Spi. S.Nn,P 28939  B 1 
Jeeve Ncçr, Renampea'arr 
Erode-J. 

C.V.Nerayanan, 
/o C.V.Krishnan, Retired., 
Guard tAt .No.3283, 
Mythri, South 38z8r, 
Payyennur. 

.LN0.000 to 517 are 
Smt. R.K.Parvthi, 	 pticnts in 0.A.68/93 
UIo Late K.S.Ranossei:', 
Retired., Guard lAI 
S,No. EP 1124, Elayo 
Subrameni Nger, Slrn. 

51. \J.Re9upathy, 
S/c S.VT ravel, Retired., 
Driver 	Spi., C14 
Kannan 1'egar, \J.O.C.Naar 
Post, Thnjaviir-613 007. 

R,Mahabookhan. 
S/c A.Rehimankhan, Recire'., 
Driver '' Spi., 
S,No,P 3053, No.82, 
Rengañagur, Suraniangalam, 
Salem-5, 

1.Chinnu, 5/0 N.flechery, 
Retired., Driver 
5.Nn, P 2815, D..No.26* , 
6th Dharma Nagar, 
Suremengalarn, Selern-5. 

A,Abdul Wehab, 
5/0 S.11.Abdul Azeez, 
Retired., Driver tAt Spi., 
S.No.P 3691, No.101, 

.Kennedy. Nagar, 
çHig.hUays Nagar Road, 

' 5urama'6ga1à, Selorn, 
Pin-636 01J5. 

*22 	K.usuf XIJI, 
S/o KhdjMohiden, Retired., 
D r'ie rI I f, S • No • P 2115 \c. 32r/5treet, Old 
Surarnsfalani, Selern-66 J1)5, 	 •...APPLICANTS 

£ on t d. I- 



f1.Ramasamy, 
S/o Munusemy Retired. 
Shunter(Loco), S..N.,PTI 1OI, 
C).fo.122, Eeryar Stfet. Old 
Surarnangalem, Salem-_5, 

K.Paleni, S/n KolandaL 
Retired, Loco Shunter, 
S.No.P 52561  5/89 
Ptnna Neger, J2gir Ammpe1eym 
P.O., Salem-636 302. 

K.Govindasany, 
Sb  Kendasarny Naicker,, 
Retired., Loco Shur.'ei, 
t B t S.No.P 9477, 

D q N9.21 Dhermanar1r 
3rd Street, Salom.-b. 

K,Ramakrishnan, S/c 	Kuppi, 
Retired., Driver tAt  $pj.., 
SN,P 27641  hISS, 
Lekshumi 111am, Jogir 
fmmapalayam P.O., E81Ti-2. 

M.nnamaiai, S/o A . M'jthU, 

52 	Retired., Dri.ver Tp,  

' 	S.No 5  P 5192, r)..j:', 
Periyer Street, Old' 
Suremança1arrt, 

Periennan S., 

528 	S/o Sr:eraryan, 2t.r,€.T 
First Fireman, S.No.P 74E', 
15, f1ar±amn:an .tr:6t1  

So1rn Pallam, Saiem—E. 

P,Subrarnani, 
S/n P1eni Gounder, Ietired 

529. LoboS1-)unter TBI, 

SJcD. P 7455, riilrstreet, 
Solampallam, Salem-5 

M.Arumugam, S/i MarapB GOI 
530 	Retired., Shunter 'B, 

S.No. P 8078, A/65 K3e1 Stru 
Ariyaqoundr Patti, 
Suremanqalam P.O., i1en-5. 

f1.Chellakannu, 
531. 	S/n flunusemy, Retired., 

Loco Shunter SI P  
S.No.P 79461  B 39;  beck iif 
the Ran Thecite, 
Suramngalam, 
Salem-5. 

y 
... PPLICA1TS 
.. ,Cofltd,/- 

Cr, 

t, 



( 

4fl0• 	L,Ilarudeppan, 
S/a L:.kshmanin, Retired. 
Dieselhunter 0  S 4 No.V 4 t35, 
93, Thkru V1K.Street, 
Ko11ampalyam, Erode-2. 

481, G.David, $/ D.Gabriel, 
Retired., Driver 'A' grade, 
S.No. P 229 0  223, 
Sesthri Nagar, Seda'ri 
Pelayem Road, Erode--2. 

482. C.Subrananian, 
S/a A Chinrieppen, 
Retired., Guard At. 
Spi., S.No, 12327 9  Plot 31. 
16th Avepue, Banü Nagr, 
Ambathur, Madra-600 05. 

483, C.Trokiasarny, 
S/a P.Chinnappari, Petir3d., 
Drjv3r 'A' 5,N. P 295 
D.No.??, New Street:, 
Eroe-1. 

484. K.ralaniappa, 
5/a Kaippa Cjurrip.r, 
Retired., Driver 
S.Nr. p '882. 
Alve Gounder Kdu, 
11anienir, Salem-ID. 

4t5,, C.Rengasamy, 
S/e R.Chinnasamy  
Retired., Driver 1 A' Spi. 
S.N. p 2831, 32 9  
Ghotisethottam, Udumalpet, 
Pjn.-642 126, 

S.Abdul Kareem, 
Vo Sheik Jemaludeen, 
Retired., Driver IAt Spi. 
S.No. P 2825, 30 Buriah 
Sehile Street, Mount Road, 
Madras-2. 

R.N,Govindarajelu, 
S/o R.Narayanasamy Neidu, 
Retired., Driver 'A' Spi.. 
St. 	P.4661, 51 North 5 t,.,eYt. . 
'hiTbu.vanam, Kurnbakor.am, 

tPjji.5l2 03.. 

vo( 
469. A.fajarnanickam, 

" 	WLete.P.nthonysamy, 
\ 	 1 B', 

D.Nc.6, 
5thri Na8r 7  Pillayer FOi1 

e1,No.475 to 487 are 
applicants in 0.t.66/93. 

,. APPLICFNTS. 
U • 
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4a9. 	Karnnl, 
U 1r, 	eK Sjn0odan, 
Retired., Driver 'P iSpi. 
S,No, p 6826, 
Maligai Natesen Stors, 
N3dar Medu, PoonthL'ri Road,. 
Erode. 

A,pyalakshmi, 
U,'n Late P.ngamuthu, 
Retired. Drivef ', 
S.No.P 2904, No.27. H 
Pilliyar Koil Strep jp  
Sangliandapurem, 
Tiruchirappalli. 

G,1hilendsm, 
U]o Late T.Govind 	t1TPH., 
Driver W Sol,, 
No74, VandikatthHtt8m, 
Kol]ampalayani, Eico r._?.• 

492, 1  R.Daye, W10 Late 
Ramalinarii, Retired, 
Driver 'h apo, 

ED 2 S.N. P 3789, 	5 
1 H' Type, Railway Clony, 
Erode, 

493. Dhanalakshmi, 
U/n Lte S,K.S&ipi<E', 
Retired., Driver 
Spi. S,No,P 2895 2 

 

ED 352 B, Railway olony 	C., 

Erode. 

494, Parvethi akthivei 
U/n Late M. Sakthiel, Retred., 
Diesel Assistant, H 
S,No. DIM 648, 4221 N 
Railway Colony, Erde. 

495. Nallaminal, 
U/n Late C,Tholasappefl, 
Retired., 	Driver 	'C', 
S,No, 	P 	6579, 	29, 
Kumaran Street, 
Kbllampalayalfl, 	Erde, 

496 K,Lakshmi, 
U/n 	Late K.Raje, H tirer. 
Driver 	C.t, 	,Nn,L'J  22, 
212 F Railway Cci ny, 
Erode, 

APPLICANTS. 
Co ntd .1- 
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P.Jegenathen, 

532 	R.D.Ponniya, Retired 
Driver 'A', S.N.5551, 
D.No.50, Munieppan Street, 
Kichipelayem P.O., 
Selem-5. 

A.Perumel, 
533 	5/0 8.Hanumai Retired. , 

Loco Shunter 
SINS, p 6079, 131 A, 
R9iiu6y Colony, Slao 
S al em-S. 

R.A.mniesi, 
S/o K.Raman, Retit., 
Driver fAf  Spi. 
S.No. •PTJ 10057, £i.No.1, 
A Masque Street, 
OldSuremanqelarn, Salej 
Pjn.-636 005. 

V. Keridasuamy, 
535, 	S/c Vellalys r1ounei.' 

Retived., Asstt. Cue.rcl. 
9.1)o.7246, Thir'jnaia! 'cr'et, 
D.No.13, 8cdinaick3n 
Selem-5. 

Ye sod a, 
536. 	W/i LE T.5.Srinivepr., 

Retired., Driver 1P.t Spi. 
5.No. P 1e46, 10 Nehru Stet, 
Old SuranangbIrn, Saim-3. 

Jenaki Thailammal, 	 iNr.5i8 to 537 are 
537• 	W/o Late A Arjunsn, Retired., 	applicants in 0... 

Driver 6',5,N01P 3080, 	 No.69/93. 
4/248 A, Bharathi Nagar, 
Jegir Ammapalayam P.O., 
Sdlem-2. 

P.V.Pachamuthu, 
538. 	S/o P.tlelusemy)  Rtired., 

Guard lAt  Spi., S.N..1223, 
386, Sakthy \Jinayagar Koil 
Street, Psonthural Road, 

--Eru2. 

4 'QY ç 	.K.i1hn oly, 
l 	 411ho.1y, Retired, 

rQu ier '\Sp1., 
(4o. P'29B3, 36, 

caivM)tta, Alaaprom, 
el_y6./J 

¼)'G :R1'nkasen, 
540 .J'f4.Rerigasary, Retired., 

D3jer 'A' Spi., S.No, P 3052, 
P1st No.8/2, lInd Cross Street, 
?rithi,ipakkam, Ambathmr, 
N 	 ,, PPLIC NT edras-53.  



69 r, 

R.Thirurnalei, 

541 	Re'Dresented by Lokarthyaki. 
as GUerdl9fl, 
S/c R.Rengasemy NaidU, 
Retired., Driver tAt Spi. 
S.Ne P 2664, 2 A No'th 
\Jellalei 5treet, 
Pendamarigalem, Worivcjr, 
Truchy-620 003. 

M.nthonv, 
542, 

Retired., Driver 
Spi. 5,No.3030, Nu 510, 
Netaji Roed, Marapaiarr, 
Erode-2, 

Saverinayeqain A., 
5/n Arokiam- Recjreci,, 
Assistant Guard, 
S.Nr,. 7122 2  West 
Ma r I a net ha . U r am, 
Dindigal-6. 

\J,Achutha Nair, 
S/ P.Naraynan air, 

544. 	Retired Guard ' 	Special, 
S.No,7628. 5/1584 tAnugr9h', 
Asokepuram, Ldl:Iet-.673 C1. 

T,Kunhrsnpi. 
5/. Nareyenan Nambiar, 

545. 	Retired., Guard 1 8 
S,N..6302, Kuttiyil House, 
P.O,Fleladi.-673 522. 

i1.Visuanathen, 
546. 	5/0 K.Balakrishnen Nair, 

Retired., Guard tAt Spi. 
S,No.1516417  H.No.1/45991  
tt AswathjtL East Nadaavu, 
Cal icut-6. 

T.P.Paclmenabhan Nair,, 
547 	S/c T.V.Appu Nair, Retired 

Guard 'As, S.No.19371, 

Usha [leftdir, P.O.fiankavu, 
Calicut-673 007. 

K.Krihnankutty Niir 
54 M. 	S/c Urinichathan Nair, 

Retired., Guard T E3' 
5.N..1502 9  Uadakkey1 Hou, 
P.O. M.I.EaKunrIrnanqd1drn, 
Calicut. 

to 

0 o,33 to 5/3 are applicants 
U.M.N.70/93 

APPLIcANTS 
Contd./— 



V.ReçhevEin Nair, 

549. 	
5,'c Gvindan Nair, 
Retired., Brakesman, 
S.Nc.3024, Ragh6Ve Nives, 
Chirernangel3rn, P.O.Necuva, 
Perappenangeril, Malebar. 

U. K. Bheskaren, 
-5/o U.K.'Jelu, Recired., 
Guard 'A' Spi,, S.No.'16", 
Urpekendy House, P.CTnij.' 

—66 302. 

K.C.G'vjndei Nair, 
5/s:C.Raman Nair, Retrc.. 
Driver tBI 	S.!.. 718, 
Edavth House, 
P,0.ThalEkulathur, 
C81 ictit - 673 317, 

K.r.hendukutty, 
Sb K.Chekku Rei.rcd,. 
Asst.Cuei, i.Ns.161, 
Koyirnekandy Heusc, 
P,0,Elathur, Ce".iLUI,— 

S/o PJudan, Fetirei.,  
Guard 'A' S,N.. GP IESB P  
Neniken Euu, 
Near Lieter lenk, 
P.D.PuU1iyi, ait-• 

673 C04. 

K.K.Parernesweren Nair, 
5 /a  P. K. Euaren Ncr, 
Retirea., Brakesmen, 
5.Nr.1461',, Kulang, 
P.0.Lakkidi, Pelgh. 

• 	A.f4thuthan, 
S/N.Koudan Neir, 555 Guerd 

Srevelsam, 
Pe.qhet - 

i• 	\'E\\ 	67$ 613. 

51.No.544 to 555 are 
appliccnts in 0.F.71/93. 

rr 	 ' 	Lat& P.Solemcn, Rcire1., 
\ 	F1ëieryjS1/JNo.P 6819. 

N3K.0 .R.8d, 
Nell. Fce, 

009, 	 • ..APPLICAIJTS. 
..Contd./— 
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K. th app an, 
S/c Kaliappe Gounder, 

	

557. 	Retired Shunter '8', 
S.No.P 6453, DNo,110 
Arup')u Melee fleer, 
peipess Road, 
Poondürei Road, 
E:oe-2. 

M.Zulekhebi, 
U/s Late 5.K.Syd Anneo, 

	

558. 	Retired.. Driver 'B', 
S,No.PIJ 1012E., L,88, 
fleriyér Negar, Hc.inr 
Erode-638 0111, 

S, P ru nec e1em, 

	

550. 	S/o P .Suble P.Lllei, 
Retired., Guard 1.4, 
Spi. S.No.8995 0  £,N/7, 
New Street Lene, 
Tr.chirepelly,  

	

560, 	S/5'SflflLSe1t. RetL., 
Driver TB', S,N0,'J/7 
rtch1pe1eyem, L.Puthur(P.0s 

Ercde-636 002, 

C. 7asupethy, 

561 	5/o T,ChinneRamy Desiker, 
Retired., Guard 'A', 
S.No,12152, 73, Kosameds $tre2t, 
Tiruvenriernalci c'.:i., 
T iriivennenelei, NJ. .Distr Lct, 
Pjn-606 601. 

ri.H.Abdulrahimen, 

	

562. 	5/m Mihamrned Hussein, 
Retired., Driver 
S.No,r 2294, Menr,erku1Ern, 
Near Indian 0vestas 8ek, 
Tiruchireppslly-620 020. 

K. Netchimuthu, 
563,. 	5/0 Keruppan, Retired., 

F.ssistent Guard, 
S.No.7118, Periasamy HouEe, 
Palemepuram, Five Reoá, 
Karur, Tiruchy Dist. 

M V. Pu1rej, 
5/0 MVedhaneyejrn, 

	

564. 	Guard 'B', (Retired), 
S.No,13856, Prul 111am, 
17, Cauvery Necr; 
KLllitalei, Tiruchy-535104. 	 ... PPPLICAFTS 
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K.M .Devanathar, 
Sb P.Meenakshisunderm, 565. 	Retired., Guard 1 Pt Spi., 
S.No.10438, No.222, 
Lenin Street, Railway Cclony 
P.O., Erodo-2. 

..John 

56 	 A.waniinetha Pillal, 
retired. Guard p1., 
S.No.14326, No.25, 
5th CrDss, Par9masiepr 
Lelgudi, Ti'ichy Djst.t 

pin-621 6'3'. 

V,Srinivasen, 
5 /a  R.Vcnkatprame lyol., 
Retired Guarc. 'A' Spi. 
S.No.9456, No.181  
Dr.Ambedkar Road, 
Bhuvanesuari Nar, 
Ceimbatorc. 

\J.Ilariniuthu, 
S/0 Uenkttacnalam T., 
Retired., Driver YE.', 
S,Nc,P P4G9, Kaiiikedu, 
Ornelur Pest, Salem District. 

E.Periesamy, S/o Ellppari. 
Retired,.. Asst. GLrd. 
S.No. 7545, Avineshi, 
Coimbetoro District. 

K.Regothame P 84, 
570, 	.S/o K.Kupu Rao, Retired., 

Guard 'A', S.No.10694, 
P1st No.8G, Flet Nc.3, 
Kalyan Neqer, Sanjivafleddy 
Nager P.O., Hyderabad-500 038, 

K.\J .Mohan, 
571. 	S/o P.K..Veratharejalu, 

Sp Retired,, Driver tAt 	i. 
S.No.PTJ 10372, 
Mariammankàil Street, 
SawTi Pin-636 005. 

— J 

572' ,sf( 	a1n, Re tiror 
1.' 

65/ir+inin\)koi1 SL9t, 
i 	' 5e n636 )o 

\ cR
'Ate 	

.&amr9, /  
57?J/s LE?,4uruiasen, etid., 

Gr't.No.16321, 469  

l.No4  556 to 570 are 
applicants in 0.I.72/3. 

V 

á_.tDd'èt, Old Suramargalam, 
Salem-5, I 	 •• 	PLICANTS. 

JDntd./— 
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574. 

575, 

K. N .R ah 1m8, 
W/. Late C.Nagasunda'e', 
Retjtod Diesel Assis ant 
s ç No i /c1 497, 30, Ne rutrr 
Old 5jramenelam, S8 em—S. 

K-'ishnemmel, - 
d/s Leté Knrthan, 
Retired,, ssistant usrd, 
SNo.605, D,No,5, fleieet 
Stree€, Old Surarnencelat'i, 
S1em-3, 

t, 

Cat Be re e, 

	

576. 	U/o Late D.K.Pcte:, 
Retired., Driver ipt 

5peia1, S.Nn,.P 179(, 
130 1 F.nthonispuram, 
Suremarualam, SalCnh 

M C 	1 

5/. tJareynasamy REYU1  

	

577, 	Retired., Guard, 
S,No,13OflE, H:0338 F. 
Hmisin6 Unit, Ainna .qE:, 

Trichy-620 iJiS. 

N.Kuppr. 
5/c Nerayana Naiker, 
Retired., Firernan, 
S.No. 9429, .i/i62, 
Sivethpuram P.0., 

a1em, Cin.636 307. 

Wvindamrne1 
W/o Late K.Arumuga 
Retired., II Eirerrin, 
S.No, PTJ 17449 9  

mmapa1ayam, salem. 

Ycarayee Fmmel, 
U:/0  Late R.ThangernLthU, 
Retired., Driver 18t Grade 
S.No, p 9437 60 Z 33f, 
S.K.C.R.'ad, Erode-638 009, 

1.N..571 to 579 are 
pplicants in 0J.73/93 

Kous1ya, 

581, 	
Late C,Ponnusa y, 

Retired., Guord 
Spi. S,N.15313, 30, 
LIC Nagar, 11iolapeLayarn 
Erode-2. 

P.P'. 

S  ,PPLICTS. 

... 



. .73.. 

E.Ramen, S/o E.Sami 
Retired., Diiver ICI 
S,No. P 4242 0  Edathottethil 
House., P.O.Kadalindi NBgsram;  
Ma1epuram Distiict, 
Pin-676 312, Kèrala, 

K.Ramari,&/. Chndu, 
563. 	Retired,, First Firunian, 

5,No. P 7147, Vakeeri 
ieethe1 House, P.O., 
Pa1eth, (iia)Kakkodi, 
Pin — 63 611, 

r1rs,B.Saroni,tj.,/0  Latf, 	i,K.B;4adicchci.am, 

Cid Nidamangaia, 	 .ii.No,50 to 584 are 
Nidemangelarn P.O. 	 3pplic3nts in O..74/93.. 

L.Vaaudevai Nair, 
4/. N.Gopelan Nir, Rptiji1 , 
Gjard 'h', 5,Nr,,7519 
"SoIheleyamtt , C/c 5tatien 

.-MaBter, /aniyamha1ari 
Na1pu"ar, Distr1rt, 
Ptn — .679 339. 

1'l.Kutty Melu, 
S/o Lrte fi.R.enkaran, 

586, 	Retired., Divo.c 
5.No.5707,. Madathjl House, 
Er2m,jiladFim \JCjai, P.O. 
Frakinar, Kozhikode, 
Pin 	028 (Stpff N:73 

M.Schuthan Nair, 
5&7,, 	.5/. M.Krishrian Nair, 

Retired., Guard 'Fi', 
Kariyatkunl House, 
Narakode, P.O.Keezhariyoor, 
Kozhikode — 673 324. 

K.N.ankunni Menori, 
5T 	S/o V.iladhava Menon 

Retired., Driver 1.41, 
S,Np. 6966, Rohini'3ihar, 
P..Cho.ttipad1, Pin-676 310, 

,. pare 	Malapurern 
/ 	 •- 	 DIstrict. 

.c I 

P.Kuttap,p.en, 
S/.,P.Renr Retired,, 
ciremantA!/, 5,Nn,P 5177, 

'\ \ 	PsRk.daiath Efouse, 
\ 	'•- 	. /, ',• 
\ I.;  P.O.Fr11ya']21ur, 

S1,No585 to 588 are 
applicants in O.I.75/93. 

S.... PPLICNTS. 
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WI0 Late .Thenan 
Retired., Lco 5huntr, 
S,NrP 8193

1 .dhikarimanemal House 
r.o.riyn1lur - 673 

C. K. Velayudhsri, 

591 	Retired., Shunter/LH1S, 
uzhithot.tu Parembi, 

East of Cemethori Fccpd, 
Cochin * 13. 

Sj,o,589 & 590 are applicants 

P.1.Kumeran, 
5• 	Retired., Driver, 

Southern Railway, 
Puzhakkel House s  
fludappalore, (Via) 
1athure, Palyhat D3.strict. 

& 592 
in 0Ii.77/93 

are applicants 

M.Moses
'  Rtjrer't t 

5973 	flethai College, 	
- 1 flamrneth Vayel, 

Pattathtm, Quiloit. 

V,runan, 
Rotiro4,, Driver tB/QLN. 

594 0 	Karmaleycr, 
Pattathenam, Quilon. 

P.Mercita 
W/o Late hri Dominic Sebstien, 

595, 	Retired., Driver  
Pathan Pararnba, 
Near Trnsprrt Office, 
Quilonç 

f'l.K.Genesah, 
S/s M.N.Krishnamocarthy, 
29, RamanujerTi Stret, 
Kell'ikuzhi, Tricy•2C, 
Retired Guari/Special GraOFp 
Southern Railway. 

fl...Than98IrBQa63Tfl, 
Sb flichel, 2 k/4-1, 
First Street, 
Anai Jaqer, f1allieipurarfl 
Trichy-1., Retired )rivTir 	' 
Grade, Southern Railway. 

k. I.Vincent, 

59 	Sb 	.J.Imbrse, 
27, Ponnt.hottarn, 
Kemp's Town, Trichy, 
Retired Guard/Special b SradB, 

ySuthern Railway. 

Sl.No,593 to 595 are 
applicants in O.f.78/53. 

PPLICNTS. 

V. 



S. 	I 

V.Subramanian 
59 	S/o E."enketraman, 

21, Thondaman Colony,. 
Met3r Factory Road, 
K.K.Negar Post, 
Trichy-21. Retired 
Passenger Guard, 

Railway. 

3 .ntony, 
00, 	5/0 Sovrimuthu Pilla.i, 

411  MFilliyepuranI, 
Main Read, ri'ichy-1. 
Retired., Shunter 1 61 C:de, 
Southern Railway. 

R.Gopal an, 

601 	D.Raiaçharidran, 
125, Mqriemmbr, Koil &et, 
Pcnmalipatty, 1olci3r, Roc'c, 
Trichy-4. Retirod, 
Passenger Guard, Southern 
Railway. 

1.K.Srin1vs3n, 

662 	T.V.Vrishnsprn>/, 
131, East Chittra Street, 
rirehgem P.O., Tr5chy, 

Retjreo Gard/S[eciel 
Crade,Southern Railway. 

R,lagarsamy, 

63 	RengeEamv Naidu, 
328/8, Railway Coioiy, 
Trichy-20, Retired Lsco 
Shunter 'B'- GrEide, 
Southern Railway 
(Trichy Division). 

rvl.Issac Chelliah, 
604, 

	

	/o S.11ahuel (late), 
Reti'ed 'P.' Giede Guard, 
Southern Railway, 19, 
Keela Kesa Street, 
Beemanegar, Trichy-1. 

S'.M . Kesirn, 
6 S/oShe1k Masthan, 

Innamthar 
> 	 Tennur Post, 

Retired Drive:, 
( 	AGr8\ Southern Rai1y. 

o c 
*( 	1.Surd4m, S/o Naqe i1lai. 

nal.dzaarSt:Ei, 
thñL'T/Post, Trichy-17 9  

\•"-_- Re1itlDriver! Geue, 
-'ern Railway. 	 ... APPLICANTS 

,.,Contd./— 



E.Abdul Rezak, 

607 	I0 1'ohmed Esuff, 
551  1co1eko11ei Street, 
Tenn'jr Poet, Trichy.-11, 
Retired Shunter/B Grde, 
Southern Reiluey, 

I. Irinesimuthu, 
608. 	S/o Inresimuthu, 

K3lkothenur Vilirge, 
Purothavkudj Post.-621 3f' 
Ilnga KLChI, Trich.yDt::i-
Retired Driver! B 1,rrA 
Southern Rai1iay. 

S,Ruben Gregory, 
6D. 	S/o D.T,A15undaiem Nil, 

5/A, Conv2nt F1E1d, 
Contonement, Trichv-1 
Retired Guard/5pecL Grac 
Southern Railway. 

M,Kareeni E3aig, 
• S/o \J.Punveer 8eiq, 

Np.13 9  t-er,sirer tLDE, 
Kjapet, Trich-1, 
Retired Guerd/A Grade, 
southern Railway. 

.Antonisany, 
S/o S.Dor a jserii j PjJlpj, 
7-E, 1st Street, 
D.reisernpirj, 
THchy-1. etired UDiver, 
B Gree, Southern Rilwey. 

T.R.Ethjrejan, 

	

612. 	5/. Thiruvengadethari, 
53, North ChithreStreet, 
Srirenqam, Trichy-3, 
Retired Passenger Gierd, 
Southern 

K.A.Raghavasimhen, 

	

K13. 	S/o C.nanthecharjer, 
1, South Devi Street, 
Renoanagar, Srirangem, 
Trichy-6, Retired tuard/ 
A Grade, Southern Re1luy. 

S.ilurugesen, 

	

614, 	S/n K.Subramanien, 
Plot No.5, Thairnanve' Strict, 
Tyysppa Nager, Trih"-21. 
Retired Passenger Curd, 
Sjthern Railway. 

y 
••. APPLICANTS. 

. . .Contd./- 



., 77 a. 

R.Viswenathan, 
S/, N.R.Radhakrishnen, 

615. 	5..C, Sa3th2 Street, 
BalejiNivas, Ayyeppe Nscar, 
Trlc:iy-21., Retired Guard! 
Specia'. Grade, Southern 
Railway. 

Gerald Edward Rodriques, 
61F 	Geicid tciurd, 

24,/A Ardhi Bheguri Streo., 
Tendral Nagar, 
K.K.Naa Lost1  
Trichy--21. 

R,Rengasamy, 

617. 	/o Ramesemy Kavarider, 
62, Railway Colony, 
Bells Ground, 
Trichy-1., Retired, 
Shunter 8 Grade, 
Southern Railway. 

P.Rarnan, S/O Pjtctej, 
61g. 	118, P6r-iq rlelojperai, 

Trichy-1. Retired., 
fireman/A Gratie, 
Southern Railway. 

G.Sethuraman, 
61.. 	5/o Gopalsarny Najciu, 

Creufo'd Filwey CMir1y, 
Trichy-20, Retired 
Drijer/ Grade, Sov4*err 
Railway. 

S .Thangaraj, 
S/s M.Sebastian, 

62 	5/24, Thirunagar, 
P.tmalai, Trichy-4. 
Retired. Shunter/3 Grace, 
Southern Railway. 

D.Devadoss Mfred, 
E21. 	5/o P..P.Devasirvatham Pillal, 

137, Muthuraja Street, 
tiudaliar Chatram, Trichy-.. 

ed Guard/Passenqer, 
IiStFthern Railway. 
--- 

//k', 
5/0 a 

'0 '  61 
(teiaa 
Retirec/ 

¼ 	 ay. 
7. 

'I I, 
I Neidu, 
anariiant Cvi ny, 
rem, Trichv.-1. 
var, Scuthcrr 

... APPLICANTS 
. ,Contd./- 

I 
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S. Krishrian, 
S/o T,E1Sarangapefli Neidti, 

	

623 k 	61 	grvathi .mmn Koil Stri)et 
Sriranqam, Trichy-6, 
Reti'ed Guard/ Special Grad, 
Southern Railway. 

T .V . Naganathn, 

	

24. 	
136, North Chithirai 
St:eet; Sri•angam, 
Th'ichy-6 Retired. 
Guard/h pecial Grad 
Southern Railway. 

R.Nareyanesarfly, 

	

625 	
187, Chitrai Street, 
Srrangam, Trichy-6 
Retired uard/R Grude, 
Southern ailuiey. 

KN.Subramanien, 

	

525 	North Ghithiai SrEe 

Srirangam, Trichy-E 
Retired Gua i  d/ G:ade. 
Southern Railway. 

L , M . R engene than, 

	

621. 	S/n T,Lachumanari;  
71, Kandi Street,' 
Srirargal't, lriciy—
Retired [uard/B Grade, 
Snuttrn Railway. 

S.R .Yamunachari, 
62' 	Sjc T.Rengasuamy 'Iii 	cueL 

, Uest Uttra St±'e'et, 
Srirangem, Trichy.-6, 
Retired Guard/A grade, 
So1j4 htii Railway. 

S •  Ueer app an, 
Sb G.Soundarara Plila!, 
143, Main Road, 
Sangilieridapurarn, 
Trichy-1. Retired Driver/ 

Special, Southerr, RBi1uR. 

A.N.:mseph, S/t, A.Aitbrme, 

	

630. 	tJn.18, Pottakara S'reet, 
'Palakkarai, .Trichy-1. 
Retired Guard/n 
Southern Railway. 

S...Pidaikelasamy, 

	

631, 	S/o S.Prul Pj.11ai, 
26, Sekkati5treet' 
Palakkerai, Trichy-1. 
Retired Guard/B, 
Southern Railway. ••i  APPLICANTS. 

.Contri./- 



K.R.!VareflQ811. 
632 	No.481 Pelayekevil Street, 

Palakkerai, Trichy 
Retired Special 
Southern Railway. 

C.ntnyeemy, 
633• 
	

/• P.i,Chjnnjah Udayer, 
15, Sugados i1and Street, 
Sau Road, Tr1cFy2, 

D.SyeI Jaffer, 
•Sjo Sycd Ahnmod, 

34. 	6, North Suankar 	treFt, 
Near Babe 
Trichy-81  Retired Uri.je.r/ 
A, Southern Railway. 

V. Peiyasarny, 
S/c G.Veithia1ing, 
32, Kezapettal Lirit, 
Bszaer Street, 
Trichy-1, Retlrei Cuare 
A, Southern Railway. 

Va1agiriswamy, 

	

63, 	S/o N.S.Veereueri.i Najcj'j 
, Dcctor Issac Lane, 

Sangil3.epdepuram, 
Trichy-1, Tietirsc Gcd 
Guard, Southern RB11Ley,, 

S.Abdul Subhan, 

	

637, 	/c Shk Babj. 
38, Sathyamoorthy Street, 
Sentharneerpuram, 
Trichy-4. Retired Guard 
A .Crde, Southern Railway. 

H.Amrner Basha, 
S/r Md.Hassain, 23-1%, 
Varathamasemet Street, 
Sangiliandapur, 
Trichy_1, Retired Driver/ 
A., Southern Railway, 

D.:D hi8, 
63, 	/ 	rTir\aju Chettiar, 

	

- < c1,5 	8Jap.t,tai Main Road! 

	

y' 'Trichyi. 	tred Guarri,, 
'Southern Ri-lay. 

(L< 	 am 

	

64I\ 	 KE4cl0 , 
CuitHou& Road20  

Triy.2-O, Retired Drlver/ 
A, SthiEhern Railway. . . .APPLICANTS 

..41 Sntd1/_ 



sk II 

A.Rarnu, 

641 	S/'o Appevu Karukacii, 
69, New Street, 
rikakedal, Contonebient, 
Trichy-1, Retired:  Driver, 
B, Southern Railway 

R.Kaliarnrsrthy, 
642 	S/o K.Rcmasamy, 1, 

Kannagi Street, 
Sti 
Trichy-20.1  Retired 
Shuntina Driver, 
Southern Railway. 

11,D.raisamy, 643. 	5/6 lJ.11er•uthRrfluthu 
23-C, Anna Naoar, 
Subrarnniapuram, 
Trichy-20 Retired 
Driver/&, ouh€in  

R,!'lazharul Haq, 
644. 	Va 	Razak,j 24 

Syeda Mohamed 
Bemcnaar, Tichyi-1,, 
Retired Guard-R, otthern 
Rai1wy. 

A.Prnthntiy LouIs, 
S/a C,Prck1crj Pfl• 3 El)  
91, Keels •Pe.dayachi Street 
Near Ed8  Stiwt, 
Palakkarai, Trichy-1 
Retired Guarl/A, outhern 
Railway. 

Ve nka te s an, 
5/u C1Perumal NaidH, 
65, Highways Cclory, 
Subramenjapurp.rn, Trichy-2 
Retired Driver/A Spi. 
Southern Railway. 

K..11eenakshisundarem, 
647. 	S/o (i.Kurnarasamy illai, 

5., Annamelai Stret; 
Erode, Retired Guard-A, 
Southern Railw a y, 

P.Arputham, 5/. APeter, 

648, 	47-B, Annen Iilaffl 
Azai Nagar, 
Suramnyalani Post 
Salem-3, etired river/ 
, Southern Rj1w 	 APPLICANTS ,•  



K. Periasamy, 
S/a E.Kolandan, 23, 
\JOC Street, 
Kollampalayam, 
Eride-638 002. 
Periyar District, 
Retired Guard/t, 
Southern Railway. 

U. Palenisamy, 
5/. NVelu Paknadi, 
10/92-1. 2  Nanjundpt.ren Rjr 
Podenui', C.oinL'otcre DiSi1Lt;  
Retired GUaT'd/A p1. 
Southern Railway. 

R.Venkatachalam, 

651 	S/sK,Ramasarnv 'dcyr. 
0 	117-Al, Old Pagnur,  

RamjeeNagar Post, 
Trichy._9 Retiret nurtur.-. 
river, acutherr,  

S .Soseimery, 
52 Sb G.SavEriiuLhu, 

U 	
5/218, fluthuktilam \iilleos, 
N.Kttupatti Post, 
Via. Rmjee Nager, 
Trichy-Y, 'eiiic'J Lii::,' 

, Southern Railway, 

A.J.Ramanathan, 
Pchaipp 1viud15 Str 

Kumbak.nam, Thanjavur District 
Retired Guarl/A. Southern 
Railway, 

K,bdul Wah, 
S/o Khader Sh aw Routher 
32, Periyar Street, 
ubramaniapuram, 

Trichy-20, Retired hunter/ 
B. Southern Railway. 

S..Gspalan, 
/o R.Zrinivasan, 

64-C, Railüay Quarteis, 
Kumbakonam-612 001., 
Et4,.red GuErd, Southern 

' g4•  
Vlkotp 

?. 	irethu 
L Elb 

\\ 	Firna'% 

muthu, 
or, 
1 Post, 
kurichi, 
trict, Retired 
Snu them 

0•• APPLICANTS. 



,, $2 

3 ath an 

	

657. 	5i' •.Arkiyem, 11/a, 
S 8variarkoil Etreet:' 
!orsiy'r Post, 
Trichy-3 Retired 

ireman/A, 	uthernRei1L1eY 

S.bdul Kreem 
S/w Sheik Ahmed, 73 

658 	Centai Bezar, Tennjr Pcst 
Trichy-17, Ratired. 
Speciul Dto/ 
Snutnern Rai1u. H 

,Soundararejuu, 
S/a G.Rajamannar NE idd, 

	

659 	25, General 3azz 
Tenniir Pc5t, T I  jH'_i7 

Retired Guet'd/ 
Ssutherr. Railv. 

R.Vairaperumnal, H; 

	

660 	/o Ramasarny Pi]Ia ; , 
281  Krshnapurair, 
lVliddle Street, T.on-';, 
ThanjEIVuL HOEd, TchyI, 
Retirei Drivei/C, H 
Scuthnrr Raiiuy. H 

661.. 	S/o.1EniCk 	PIi 

House N..20/C-1, 
P.nna Negar, 
SubramriiepUratfl, 
Trichy-20 9  Retire 	Shunter 

B, 	Southern Reiluy. 

!.Paimanathafl, j 
l 	S ,o 	K,Part.hasaratii, 

21/3, 	Poonnaiy 	1bny, 
.Oevareya Neger, 	1 
Trichy-219 	Retire; 	1iil 
Guard/.pl. 	Soutern. 
Rail'Jey. 

S.Md,Mahboob All 
./o I 	Sher 	1i Ken, 
16/5, 	Fourth 	tr :e€, 
Renganagat' 	Tricy-2I 
Retired 	Pssor1qe 	JiSc 

SouthernRei1JeY 

S .Dekshinam0Crth, 
5/u 	K.5omasuflT 

6640 	17, 	EB.o1iiy, 	haje?Iel 
Trichy-23 2  Fietr d Guard 

euthern RailUeyL 
... APPLICANTS 
. .ontd,/- 



.... APPLICANTS. 

. .Contd../— 

V. Krishnarnurthy, 
665 	S./tv C.Venugopel Raju1 

14, Kumaren Street, 
Melakaikandar kottal, 
Trichy—li Retired 
Guard/A, outhern Railway. 

R.Arnalenathari, 
S/o Rayeppa sariyar, 

666. 	70, Krishnarnoorthy Ngar, 
Meter Factory Road, 
1r5..chy-21., Retired  
A, Southern 	ilWa\,. 

T.K.Rajagopalan, 
S/a T.V.Krishnasan;y lyonqar, 

667. 	2, First Street, K&IutuL., 
Illupur Road, Trlchy-20 
Retired Passenger Guai, 
Southern R8i1wy. 

11 

K.Karurrbairam, 	 . 	J..Nu.596 to 668 are 

669 	
S.Kurnbalingam i.11a.i, 	91,01 ic3nIL8 in  OJ.79/93, 

46....8, Remakrishr1a Nanar 
Kallukuzhi, Trichy-20, 
Retired Drit,er, Scutherr 
Railuej. 

c.1UUSfl7 

669 	5/a  ov1nde Asarv, 
6/A, 	arnyristhn Stpet, 
Melakalkandharkottai, Post, 
Trichy—il., Retired Dri.'jer/ 
A,. Southern Ra.1uay. 

T. U • A rune c h a 1 ar, 
S/a 7J.Venkataha1arn Pillal, 

670. 	56—P5 9  M'jdalier tree€, 
411'r3.vur Fost, 	ichy-3., 
Retired Guard/p, 
Southern Rjlwi. 

R . Krishnaserry, 

671 	S/a A,Rarnasemy yyenqer, 
3, Srinivaa PLlai Street,  
Near Satyar;areya Temple, 
Westambalern, M,3dras - 600 033 
e.tid'asenge; Guard, 

.5outirn'Rei1tav. 

T.Rernesamy" Nic,'er, 
.aickei:, 

Nc.75, Firsf St:eet, 
¼'.- ,1 

Vaduospetfi. \a1age, 
\ 	 'S  :KSathenr.1 riDry JSt!:iCC., 

\ Reti-rd F1r,rnen. bchor1 
Ra.i1way. ' 



, 

K.M.i4bd1 rajeeth, 	

•, P4 

 

	

673 	S/o K.Thangpmecra :ohdur, 
8.249, 8.H.E.L. Tnwnship, 
Reniet._632 406, N1 rth !:ct 
Distri-t, Retired Shunter, 
Southern Reliway. 

LKrishnasamy, 
5/. Nerayenasarny Piilai, 
27/3; Sakthi VinyFoar 
Crauford, Trichy.-12. 
Retired Drver/A S it jpr 1  

Railway. 	 I 
G.Amirthalirigam, 
S/n Il.Ganapathy, 
Perlyar Streut, 
KelakalkandarkcttaIi, 	I 

Trichy_Il., Reti'ad oiver/A, 
Southern Railway, 

S.ndreu, S/c • S:j. 

	

676, 	Guru Illem, 3rd 5ret 
EE .Dolcny Maha'ajapurar, 
ViliUpur2Ia ç  SJth Pro 
DLsrjct,, 	EtjtLj 'ssseri* .r 
Drive:-, Southern R8jJjy 

T.RrcI-3rn ,' .  
677. 	5/. .Thangavelu Pari, 

257  Sjnderam PiHal Thottap, 
Edamb.à 4 py L'LIiLjr, 
Trichi._12,., RetiredShurte', 
South6':l  Railway. 

?l.Gvi.ndaraju, 

67 S/u Mutrukrjshna Neidu, 
Nathersa;ellivasai, 
Sarnyr Thoppu, Hose No.3r7, 
TriLhy-8, Retired Shunter, 
Southern Railwa, 

A,Pbdl Raiamen, 
679. 	S/c G.bdu: Kareem, 

6/B, Jalla Pakkiri Streetj, 
Meduraj Road, Tric'hy_s, 
Retirei Drvr/Spei 	Gra4i, 
Southern Ra.lway, 

K.Ra ayooa', 

640.4 	S/o 2.Krisr.nsamy 
91, SIMCO 
Edarrela1pat- P:jthjr, 
Sudr 	P1191 T.ott211, 
Trichy-12. 9  F.et!ted Shu:;tr 
Southern Ra1way. 

.•. APPLICANTS. 
* . 1Contd,/ 



.. 65 •. 
- 	

GoKuppusemy Naicker, 
• S/o 1'l.Genqethara Naicker, 

	

61,, 	69, Illerciao Street, 
Pinmalaipatty, Trir;hy-4., 
Retired Shunter/B 
Southern Ri1uay. 

C.Andi, S/s Chinnaiysri, 

	

612. 	N.Kuttappattu, 
Remjee Naar Post, 
Pmbedkar Nagar, Trichy-, 
Retired Shunter, • 

Southern a t1uy, 

.f1.5ki119 S/o E.ki.1i; 
683. 	124, Crawford Colony,. 

Crawford Trichy-12., 
Retired Shunt;er, 
Southern R91Liy, 

S,ibdu1 Kareem 

684, 	
S/o Shaik Ibrai.hirr, 
56/P.4, Singerathopu 
Trichy-$, Retirc t -i.er 
Driver/B, SoI!the'n Riiwy. 

J.Issec, S/s ,Jseph Pi.110, 
6S. 	36, Raghavachary Street, 

Sembiath Post, Pere!bur, 
Madras-600 011, P.eciied 
Driver/p1. Scutieri Rei1i€ y. 

R 
cl 
. 

c:.ci 

Gopalakrishnan, 
' 

686.  si/U JI.5Llih11 I. 	 - 

C!) L 

Sethurma P111a1 o1ony, 
Trichy-20, Retire Shunter, 
Southern Reilwey. 

N.Jayaraman, 
607, 	S/c. N,K.L.Naresa Ayyar, 

9!-D, Narasimma Pc.hary Coinny, 
vvr~ 	Road. hanjavur 

,/ 63 eet1red Pass. Cuard, 

/, , 	
It 

S O1J t E-i 	U a y 
-\ 

6 *( 	Chtiar, )$1.;, Vscan3yaJm 
itY Stéff, \ith Line, 

¼ 	N 
et 
ea-ti.fia-/61 I OCI, 

ireE)4r/A Spi. 
1w a y. 

68. 	S/u K1C.Sadsye iL'c11ia:, 
321, Vendiyar Colonj, 
Thillal Nyar, Vclar RaLI, 

Thanjavur, Retired twird/, 

VSouthern Railway. .. APPLICANTS. 
.Contd./- 



86, 

£90 

691,  

692 

65% 

 

 

6! Q. 

A,Veleyuthem, 
s/o R,Annamelaj, 
12/V1 2364, Pookka 
\Jastho NewStret, 
Thenjaiur - 613 ro 
Retired Driver/P 
Southern Railway. 

R.Murugaiyan, 
.S/o Ramasaniy, Koner,J 
tienin Neger, 	

H Odayamarthnndapurarn Pc3'L, 
- 614 706, Thirui'IcJ,oi- 
Teluk, Retired 	jd/L: 
Southern Railway. 

R.Gopble.krlshn3fl, 
5/i K.Ramanujarr. Naidti, 
Plot No,19, brehar!.rI1d.Lt 
Nagar, Via. 5iaj1 	car ,  
Thanjavu - 1., Re'"e 
0rivr/A, Southern 

P,Sinj'jasan, 
5/0 Pschaiyarpa !iuiiyi, 
1121 fR/4, Mud alivar l Str't 
Mude1jcr Chthtrai 
Trihy.-1, Retired ward/A, 
Southern Railway, 

C.Kaiyenasundar.am, 
[ 

Sb l"1 0 Gc1jIndg,anj n111. :, 
Mnoppanar Street, 
irnmaipetei, Veciicpurr 
P1,- 613 2fl5, Tharavur 
District, Retired d ard/P, 
Southern Railway.! 

1 

K.Sanniyasi, 
S/c Kesava Padeyech,. 
18, Kainper Streets 
Senthaneerpurarii, Tr.chy.... 
Retired Driver/C, 
Southern Railway.. 

K. Sa nkara nar syan an 
S/u V0Lnanethen, j 
C.99/A North East Ifxtehsio 
7th Cross, ThIll&1 agar, 
Trichy-IB, Retired uar/Sp 
Scuthern Re11uv, 

S.Periyasemy, S/o S.ngili, 
D,cr No.59/9, i1uds1yer 
Chetram, Munee ,~-,jararfl t<qil 
Street, Ti. ichy-1., 11etiTd 
Drijcr, Southern Raluay. I,. APPLICANTS 

SI.. .Contd./- 



I 

KaNeridegopal,' 
S/o .Krishresam,•, 69g. 	
43, Brindavan Street, 
Indir8  Nagar, LIC Colony, 
Trichy-21.,, Driver/.Spj, 
Retired, Southern Railway. 

I.R.Balasubremanj,en, 
S/c Rethjnm, 16, 
North Street 
Tiruvalyaru 613 204 
Retired DrverIP 
SOuther Reilay. 

S u  El as th an, 
S/u R. 'Babu Sehib, 
Retired Passenger Dr!ver, 
Southern Railway, 
Menkaa Street, IernhJr, 
Trichy-17. 

P.Gowrjsupdaram 

7fl 	S/'o S.Periasarny, 106-4. 
Manickaucern NaduSfreet, 
flelapuour, Tiichy-1 . 
Retired Guard/A, 	. 
Southurn Railway. 

702 	Sfo P1.Thangavel'ii, 5, 
BherethvDesn Street; 
KiiperumpakEerr, . 
Villupuram 	605 602,. 	: 
Retired Driver/B, 
Suthern Railway. 

Fjbnesari, 
703 	5/c.'Peckri Thevar, 

2/2571  Teluk'Off'lce Road, 
Thiruthureipoondj 614 7131  
Retired Driver/A, 
Southern'Rai1wy. 

Y.Arumug, S/c Vaiyapui, 
Palniyandavar Koll Streei, 

704. 	InamkOlathUr, Trichy .DIStfCt 
Réteda'h(jnter, Southern 

/ . 	 • \. 	Railway. .;. 

fl,Nazjr khare, 
.. /oA6äi Gf'drahib,' 

705. '137-, Eund )flPThICO, 
Thenhur, TrIchy-17, 

\ 'e=tired Dr,i.vèt/Spl., 
Sôuthern-'Rail'way. A°°' ICANTrS 

c. .Contd,/-. 



8 

V.Velu, 
S/c \Jaiyapuri, 

	

6. 	rrethiyur, Iniyenur'Ruad 9  
House No,33, Trichy-9, 
Retired Shunter, 
Southern Railway. 

&,Ilarimuthu, 

707. 
s/. ,Sinr P3iayCch1, 
2?8/ç, Railway Colnny,  
kellukuzhi, Trichy-2 
Retired 5hunter,  
Southern Railway. 

P,1amundy, 

708 

	

	/° Palaniyandi, 47. 
A s  

udukkuptti, 
tdukottaj Rpad, 
Trichy-20, R3tired htiner,; 
Seuthe,rn Railway. 

T.Innesimuthu, 
5/c, S.ThcDmes, 13 9  

	

709. 	firiyanathaueri.. 
Dindigul, Retired hntet;  
Southern Railway. 

L,Sa'farin1uthL, 
710. 	S/o Prulappan, 9/51  

N.M.Cn1.sny 6th Cross, 
Trichy-20, eti'd L2.hur.t.i/ 
Southern Réiluay. 

A 1luthusamy, 
711k .S/o .Thanarikavider. 31 

PiB.S.Co1ny,' Purluknttei 
Reed, Trichy-20, Retired 
Shunter, Southern Railuayt. 

.S.Pal*tniyandi, 
712 	5/o Sataiyan, 31/32  

. 	Palaniyandavar tKoil Stret, 
Innamkolathur, T'ichy Ditrit 
Retired Shunter, Souther' 

Railuay. 

K.1,Prumughem, 
5/0 Kuthian ell8E 
4/93, Pelanlyandevar Kol 
Strèet, Innemko.athur, 
Triehy, Retired Shr!flt.et 
Southern Railway. 

S.'Kandasam' 
'S/c Subberja U avand 3r, 
KadChnellUr rsc, 
42, •Est Thottipe1ayn 
Erode-6, Retirêd Shunt.ng 
Driver; Southern Reilwy. APPLICANTS 

Contd./- 



V.Th1srejt 
Sb 0 Verketchp1em, 	 S 
136, R.M.S.C1ony, 	S 

Nnjeekbtt?i Ro'd, 
Trichy - 6, Retired Driur/. 
A.Speciel, Southern Ri1uy. 

-.GsRôuse, 5/0 Sirnue1 Rouso, 
359 Kensdi Street, 
SubremerdepurerT, 
Trichy - 0,Retired Shunte 
Southern Ri1wy. 

717, R.V.Ponniyen, 
s/u R.Vedjjeltj, 	14—p, 
Seint b- ntony'r. Lhurch 
t\k.qepettinem 	- 	611 	001 
Retired Driver/n, 
Southern Rei1wy.. 

riB, N.eJ?meniLkdm, S',Nos, 	669 	to'718 e'e 
eppL.crts 	in 0,-., 	80/93 5/0 Neryen SPmy 

18, 	Netheji Street, 
KmrPjPpurFm, 
Rjki1pekkern 	Pt, 
F1dr's - 	600 073 
Retired_Driver, 
Sotitharn R5iwy, 

By ACvccp te 	Shr 	.K.S'jbb 	R;rj, ,.tn 	 95 to 403/91, 
57/90,416/90, 	320/92 0 	293/92 and 377/92, 

By 	dvocrteShrj R.Bh'sk'rn ihfJ..Nos, 	44/93 to 76/93, 

By 	uvacte 	hri 	P.I',ii; in 	 77/93 & 78/93 0 

By ldvucte Shri VI JF yan, irl U..NciB, 	79/93 & 	80/93 

VersuB 

1. Chairmen, Repondrt - 	I 	in 0.I.Nos. 
Riiwey Boerd, 395 to 403/91, 	79/93 & 80/93 
R'iiOhevpn, 0 

Net 	elhI. Ruort#t - 2 	in Od.NQS. 	57/90, 
416/0$ 20/92,298/92,371/92 efid 
44 t 	76/93. 

2 6 ;Th'UbiOt) of •Indje Res3rident - 1 	In 	 57/901 
Q, 'rpr 	eit)5'd. by thn 415/90,320/92,.298/92,377/92 and 

Secretry,\\ 44 to 76/93 
' MiistryofRFI1wPys, ?ndRespondent - 4 in 0J-.No. 

R'fl 	BhJth, 395 to 403/914 
; 	.'Ne

lc~
U 	Deih 	Ij. 

0 
Respondents. 

I 
SS___' 	

•' 

S 	 Contd./— 

ew 
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 Union of 	India Responaent - 1 	in O.I.+os 
through 	the Gonerl 77/93 end 78/9:3 
Ilaneqer,Southern ReiLiways, Respondent - 	2 	in 0,f..Nos. 
Park 	own, M3drPs- 3 395 to 403/91,79/93 & 80/93. 

Respondent - 	3 	in 0.I-.Nos. 
57/939 416/90,320/9 9 298/92, 
377/92 Fnd 44/93 to 76/93. 

 The Chief Personnel Officer1Raspondent - 	2 	in 0.P.Nos. 
Southern Railway, 77/93 and 78/93 
Park Town, 	Iledres - 	3 

5, Divisional Reiluy 9osrcn'ient - 	3 	in 	0..'Nos. 
Maneqer,oLthern R 	huE jr', 3 	t 	/03 /?1.. 
Mysore. Rric.dpnt - 	4 	in 	0j-.Nos. 

-. 7/9r,416/909320/92,298/92 
:e1rJ 	377/92 

 Senior Divisional Reepondrnt - 3 	in 0..No.77/93 
Personnel Officer o'jtnern Railway, 
Palght 

 The Divisional Persnr1 :cc.ondent - 	3 	in Oj.No. 	78/93 
Officer,Southern Ra..1t.;ny, 
Medurel Division, 
Medurci. 

B. 	The Divisional 
Superintefldent, 

Southern Railway, 
Divisiona3 Office,Palghat. 

9. 	The Dj'jsjona1 Rril 4 ay 
flayer, 

Southern Railway , 
Bpngaicjre. 

ir.derit 	4 in O.h.Nos. 
4.4 .. 	to 76/93 

REsofldent - 5 in 0J,Nos. 
320/2,298/92 and 377/92. 

..... Respondents. 

(By fdvocete Shri K,R.D.Kar ntF for Shri P.N.Venugoppla 
Oowda, Railway Advoc,-te"for rspondents in all the 
applications). 

V 
see Cant il— 

I 
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Shri Justice V.S. Malimath, thairnan: 

These cases have been plabed before the Full Bench as per 

the directions made by the thairman by his order dated 23.10.1992 

in exercise of the powers conferred by Section 5[4][d] of the 

Administrative Tribunals Act, 1985, after transferring ,the cases 

of the Madras and &nakulam Benches and -clubbing them with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t benches, one view having 

been taken by the Ernakulain Bench in its order nade in application 

K-269/88 dated 20.4,1 990 and a' contrary view taken by the Princj-

pal Bench and the Ahmedabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as follows: 

2. The applicants in all these cases are e1oyees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

tars, etc. who belong to the category called the running staff.' 

The applicants retired from service between 1976 and 4.12.1988. 

They have in these cases prayed for directions to the respondents 

to grant them pension and other retirement benefits by taking 

into account running allowance not exceeding 75% of their pay. 

The respondents oppose the applications contending that running 

no exceeding 45% of their pay can be taken into acc-

'ount forcuting retirement benefits to those who have retired 
£ 	

) 	 - 	 . 
° ' before 1.40PA and not exceeding 55% of the running allowance. 

f'' Ehose fretiring after 1.4.1979. To appreciate the rival con- 
r'- 

:tentionsifis necessary to advert to the relevant provisions 

óñf?the applicants conditiorr. of service in regard to pension 

and other retirement benefits. - 
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3. 	In prsuance of the recc rrendations of the Third Pay Caiirti- 

ssion the pay scales of the. errployees of the Indian Railways 

including those of the runni g staff were revised with effect 

from 	1 .1 .1973 	by 	the 	rules called 	'Railway Servants Revision 

of 	Pay Rules, 	1973 	[hereina ter referred to as the 	'Revision 

of Pay Scale Rules"] made b the President in exercise of the 

powers conferred by the provi ) to Article 309 of the Constitution 

of India. 	It is enough to tate that there was 	. considerable 

increase in the substantive p y of all the rrembers of the running 

staff. 	So far as the grant Lfld quantum of pension is ancerned 

the same is regulaed by s atutory provisions made under the 

proviso to Article 309 of 4,e Constitution. 	Pension and other 

retirement benefits 'depend u Dn the average emoluments that the 

retiring employee was drawin,g before his retirement. 	Statutory 

rules 	govern 	xx 	dterrninat on of average emolument for grant 

of pension and other, retireme it benefits. 	The relevant statutory 

rules that were in force wh n the revision of pay scale rules 

caine into force on 1.1 .1973 a e extracted as follows: 

"2544. 	[C.S.R. 	486 	- 	Emoli4rents and Average 	iolitents: 	The 
term 	"Enolurnents", 	used 	in these Rules, 	means the emoluments 
which the Officer was receiv ig inrnediately before his retirement 
and includes:- 	- 

Pay other than that 
I  drawn in tenure post; 

Personal 	allowances which 	is granted 	[i] 	in lieu of 
loss of 	substantiVe pay in. respect of a permanent post other 
than a tenure post 	or 	[ii'3 with the specific sanction of the 
Government of India,i for any )ther personal considerations. 

Note: Personal pay H granted Ln lieu of loss of subetantive pay 
in respect of a penTianent Dst other than a. tenure post shall 
be treated as persl allow nce for the purpose of this article. 
Personal pay grantd on any other personal, considerations shall 
not be treated as personal allowance unless otherwise 'directed 
by the President. 
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[C) fees or coirrnission if they are the authorized emoluments 
of an appointment, and are in addition to pay. In this case 
"touments" means the average earnings for the last six months 
of service; 

acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
3711, and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro tempore or in an 
officiating - capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office terrporarily 
vacant in consequence of the absence of the permanent incumbent 
on leave without allowances or on transfer to foreign service; 

deputation [duty] allowances; 

duty allowances [special pay]; and 

[g][i) For the purpose 0: calculation of a 	emoluments: 
Actual amount of running allo ances drawn by th Railway servant 
during the month limited to a maximum of 75% of the other emolu-
nents reckoned in terms of [a] to [f] above. 

[ii] For the purpose of gratuity and/or death-cum-retirement 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty immediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [] to [f] above drawn during the same pericd. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Enoluments" means: 

[a} the emoluments which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the terrporary appointments, as the case may be, or 

[b] the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

R. 486-A 
Th 

(/e eaunts,j 
Aj ( is re~','i-ri JnenI I& 

subt 
V i

ll 
 tha,h Ca 
') 

: Same as otherwise provided in Rule 2544-1 
cers - retiring from service 
the term "emoluments" means 

h the officer was receiving immediately before 
includes:- 

ye pay in respect of a oermanent post, other 
nure post, held in a substantive capacity; 

U'&lst November. 1959. 

\ 	[b--erfial allowance which is granted in lieu of loss 
of' substantive pay in respect of a permanent post, 
other than a tenure post; 

[ci special pay attached to a post other than a tenure 
post, when the special pay has been sanctioned perma-
nently and the post is a held in a substantive capacity; 
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Ed J [1] For the purpose of I calculation of average emoluments: 
With effect fran 1st Sept ember 1962, save as otherwise provided  
in Rule 2544-B [C.S.R 486-B] cne-half of: 

the difference between .he total errolurrents referred to 
in items [a), [b] and [c

;T=rzy 

and the pay actually drawn 
in higher off iciting or 	appointments; 

Special pay othe than that referred to in clause [c] above. 

pay drawn in temporary or Jfficiating appointments; 

personal alloware other than that referred to in clause 
[b] above; 

V. 	the difference tetween the substantive pay and the pay actu- 
ally drawn in

~ri 
gher teure appointment SI, whether held 

in substantive 	of fici4ting capacity, provided that ser- 
vice in the tanure appcint

me
nt[s 1, does not qualify for 

the grant of a sjDecial adcitional pension. 

[2] For the purpose of emolurr nts for [ordinary] gratuity and/or 
death-cum-retirerrnt ratuity. The difference between the average 
emoluments in respec of iter s [a] to [d][1 J above calculated upon the last one year of service and the last substantive einolu-
inents as per items [a to [c} x)ve. 

[e][1] For the purpose of ciculation of average emoluments: 
The actual amount ofthe runnirg allowance drawn during the month 
limited to a maximum )f 75% of other emoluments reckoned in terms 
of [a] to [c] and [d] 11 above. 

[2] For the purpose of ernolum ntsof [ordinar/gratuity/death__ 
cum-retirement gratuij- The ii )flthly average of running allowance drawn during the 365 days of running duty immediately preceding 
the date of quitting $rvice li rdted to 75% of the monthly average 
of other emoluments eckoned n terms of [a] to [c] and [d] [2] 
above drawn during thE same per .od, 

Note[1]: if immediatey beforeiis retirement or death, an officer has been absent from duty on eave with allowance CE his emolu-
ments for the purpoe of calbulating ordinary gratuity and or 
death-cum-retjrernent ratuityhould be taken at what they vuld 
have been had he not en absen fran duty. 

Provided that the arrount I of gratuity is not increased on 
acconnt of increase Ln pay rio actually drawn and that benefit of higher off iciatin or temprary pay is given only if it is 
certifi 	that 

 
he have x4itinued to hold the higher of ficia- 

ting or temporary app4intment bit for his proceeding on leave. 

Note [2]: In case w1tere a t 
after completing thrEe years' 
to a penrnent post ny time 
service the emoluments drawn 
years' service durin the pex 
post shall be treatei as if 
substantive capacity. 

ary officer who quits service 
vice is appointed substantively 
Lng the last three years of his 
him after completion of three 

he was not holding a permanent 
TI in a perirarLent epost held in 
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2544-B [C.S.R. 486-B].[1):  If an officer holding a permanent 
post in substantive capacity:- 

officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post] borne on a cadre which includes permanent post on 
the sane time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or riore. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1'],  all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect fran 1st septerrer 1962]. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968, "emoluments' shall mean 
the "pay" as defined in Rule 2003[211,  which the Railway servant 
was receiving irrimaiately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Eath-cum-retirement gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the average  
of the enolurments as defined above calculated upon the last three 
years of service. 

In the case of running staff emoluments for [ordinary]/Gra-
tuity tath-curn-retirernent gratuity will also include the monthly 
average of running allowance drawn during the 365 days of running 
duty immediately preceding the date of quitting service limited 
to 75% of., the emoluments as defined above. For the purpose of 
.caIcu1àtio of average emoluments the actual amount of the running 
allowance ;drawn during the month limited to a maxirruin of 75% 
of other  emoluments as defined above shall also be taken into 
account. 

Note[1]: 
death, 

w 

If a Railway servant, inmediately before his retirement 
etc., has been absent from duty or on leave with allo- 

I 



wances [inbiuding leavd, preparat ry to retirement] or on foreign 
service or having been 'uspended ut reinstated without forfeiture 
of qualifying service, 

Ld 
his emoluments should be taken at what 

they vu1d have been 	he no: been on such leave or foreign 
service or suspension. 

Provided that the eirolumenshall not be increased on acc-
ount of increase in pay, notIctually drawn and that benefit 
of higr officiating br tempotary pay is given only if it is 
certified that he would have connued to hold the higher off icia-
ting or temporary appoihtinent but for his proceeding on leave. 

[2] Pay drawn in tenure a intments will count for persons 
governed by the Railway Pension %iles, 1950. 

It is clear from Rule 2544[g] that one of the components that 

constitutes average erthunents Is the actual arrount of running 

allowance drawn by the Railways servant during the nnth, limited 

to a maximum of 75% of the a er emoluments reckoned in terms 
sub-clauses 

of/[a] 	to 	[f] 	of 	the said rul s, 	The expression 	'emoluments' 

used in the rules includes pay L d some other allowances. 	When 

the 	revision of pay Jcale rul: s were promulgated and brought 

into force with effect rom 1 .1 .1 73 in the light of the recoamen- 

dations of the Third Pay Corrrnis$ on ,no steps were simultaneously 

taken to amend the st4utory ru es regulating grant of pension. 

Persons 	retiring 	af ter 1 .1 .1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to:claira c utation of their pension taking 

into account the revisLd pay an, - 	the actual amount of running 

allowance drawn during, 
prevous 

the /inJn limited to a maximum of 	75% 

of the emoluments which includeJ the enhanced revised pay. On 

21.1.1974 	the 	Railway Board by their 	letter No. 	PC 111/73/RA 

directed as follows: 

"The question of k€ 
various allowance consdq 
Pay Scales under Railway 
under consideration of 
on, the Board have decid 

is ion 4f rules for the regulation of 
nt upfri the introduction of Revised 
Servics [Revised Pay] Rules, 1973 is 
Board. Pending final decision, there-
as undr:- 



-97- 

[1) Treatment of Running Allowance for various purposes in case 
of Running Staff: 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay niy be allowed to continue. 

[ii] Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the sane, may 
be allowed to be paid at the existing hourly rates laid 	- 
down for each category based on their Authorised Pay Scales. 

2. 	The payments as atove will be provisional subject to adjust- 
ment on the basis of final orders." 

It is clear from this order that pending decision to revise the 

rules regulating grant of pensior. the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. ThUS the limit of 75% 

prescribed by Rule 2544[g][i] was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which came into force on 1 .1 .1973 has 

< Lo bunderstood as pay authorised by the statutory rules that 
IN 

in foce on the date of the order, 21.1.1974. The order 
/ 

dated 21 .1.14 did not, therefore, in any manner affet the statu- of 

py prescrition regulating computation of enolurnents and average 

emoluins cbntained in Rule 2544 for the purpose of grant of 

-retirnent benefits Any decision to modify the sane wjuld have 

effect only when the relevant statutory rules are amended in 

accordance with law. But what the Railway Board did was to 

attempt to modify the statutory rules by an executive order made 

on 22.3.1976 bearing No.PC 11/75/11ZAIl paragraphs 1 to5 of which 

read as follows: 



'The question of. revisior of rules regarding treatment of 
Running Allowance as' pay for certain purpses consequent upon 
the introduction of frevised ey scales under Railway Services 
[Revised Pay] Rules, I1973  hash been under consideration of this 
Ministry. It has now been ddcided that the existing rules in 
this respect may be Modified As follcMs in the case of Running 
staff drawing pay in ievised pa scales: 

Pay for the p1rJDses of sses and Pros shall be pay plus 
40% of pay. 	

[ 
Pay for the pi4pose  of Leave salary, Medical attendance 
and treatment, FdJucationall,  Assistance and retirement benefits 
shall be pay pls actual arrpunt of running allowance drawn 
subject to a maxi!inim of 45 of pay. 

Pay for the purbse of f' ion of pay in stationary pests, 
Compensatory [Ciy] Allo rice, 	House Rent Allowance and 
rent for Railway quarers sall be pay plus 30 of pay. 

20 	These orders tak,I effect fan 1.4.1976. 

The payments al4ady  all ed on provisional basis in terms 
of para 2 of RailwaY MinistrPs letter No. PC 111/73/PA dated 
21.1.1974 for the pEhiod frcmT 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The abeve has thé sanction' of the President. 

Hindi version of his lettr ill follows" 

The limit of 75% of the actua]Jarnount of running allowance drawn 

in the preceding month, for the purpose of computation of errolu-

rnents for quantifying pension as reduced f ran 75% to 45%. The 

statutory rules prescribing the niimum limit of 75% were, however 

not amended. 

4. But as the authorities hreatened to give effect to the 

Railway Board's orderdated 221.1976 in preference to the statu-

tory rules Shri Dev Dutt Sharrna and other aggrieved persons chall-

enged the Railway BoaId'sorderdated 22.3.1976 in the High Court 

of Delhi in C.W.P. N'.915/78. Consequent upon the establishment 

of the Central Administrative Tribunal with effect from 1.11.1985 

the said case stood "ItransferrId to the Principal Bench of the 
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Tribunal where it was renumbered as T No.410/85. The said appli-

cation was allaed by the Principal Bench by its order dated 

6.8.1986 and the impugned orderof the Railway Board dated 22.3.76 

was quashed. The respondents were directed to continue to nake 

payment beyond 31.3.1976 all retirement benefits in accordance 

with the Railway Board's letter dated 21.1.1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until modified in accordance with law. 

We should advert, at this stage, to arther order rrade by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect from 1.4.1979. This order also suffered from 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. It could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g]. 

Shri M.C. Srinivasan and 23 others filed an application 

Ofl 4:5-A 988 before the Ernakulam Bench of the Tribunal in O.A. 

'o.K269/2 for a direction to grant them pension by adding runn- 

Cj ( 	ugallowac upto a naxinum of 7506 of their pay for computation 

bf their non in accordance with the judgment of the Principal 
vv 

1endi'inT1\1o.410/85. During the perxiency of the said application 

-t-hestatutory rule 2544 was amended by the President in exercise 

C. 



of 	the power corif erred by Ar :le 309 of the Constitution. By 

the said amendment said rule [i} and g[iij of Rule 2544 were 

amended firstly with effect 	an 1.1 .1973 reducing the limit 

of running allowance for the p irpose of calculating the average 

erroluments from 75% td 45%. On the same day, a further aniendinent 

was made with effect from 1 .4 1979 increasing the niaxirnurn from 

45% to 55%. Whereas the first airendment was given retrospective 

effect from 1.1.1973 he second amendment was given retrospective 

effect fran 1.4.1979. For th sake of convenience we shall 

extract the amendmentsas tollo 

"Subject: Amerdment to Indian R4lwey Establishment Code- 
Volume I & II. 

In exercise of the powe. 
309 of the constitution of ] 
direct that Rule 1302, 1309, 
Establishment Code, Voe I & 
respectively 1 be amered as 
No.428, 429 & 430 R.I. and 4 
'B', 'C' and 	I• 

The amenthen.t will be eff 

This issues with i the C 

of the Ministry of Raijways. 

Hindi version is attached. 

DA:As abDve 

No.E[P&A}II-86/pS_1 5 

conferred by proviso to Article 
La, the President is pleased to 
502 and 2544 of Indian Railway 
(First reprint and Fifth reprint 
i the Mvance Correction Slips 
R.II enclosed as Pinexures W. 

ye from 1.1.1973. 

ence of the Firance Directorate 

ScI/-[K.VenkatesanJ 
Director, Establishment [P&A] 

Railway Board. 

New DeLhi, dated 17.12.1987" 

'ANNEXURE 'D' 

SLIP N0.405R.II 

RULE 2544 

Sub-rule g[i] andg[ii] may be substituted by the following: 

I 
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g[i] 	"FOr the purpose of calculation of average emoluments:- 
actual amount of running allowancE drawn by the railway 
servant during the month limited to a maxiniuni of 45% 
of pay, in the revised scales of pay". 

g[ii] 	'Por the purpose of gratuity and/or death-ci.n-retirenient 
gratuity: the monthly average of running allcances 
drawn during the 365 days of running duty iimiediately 
preceding the date of quitting service limited to 4596 
of average pay drawn during the sanie period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC 111/75/RAI1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.1976]. 

EXPLANATION: The Rule 2544 of Indian Railway Establishment Ccxe, 
Volume II [5th reprint] has been modified through administrative  
instructions issued with the President 's approval effective from 
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recornended by the Third Central 
Pay Cbmission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from 
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

Sd/-[K.VTcsAN] 
Director, Establishment [P&A] 

Railway Board." 

"Subject: Aitierdment to Indian Railway Establishment Code-Vol.I&]j. 

In exercise of ti-
12 pers conferred by Proviso to Article 

309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volume I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction slip No.437, 
438, 439 R.I and 407 7.11, enclosed as Annexures 'A', 'B', 'C' 
and 'D' respectively. 

2. 	The amendment will be effective from 1.4.1979. 

. 	$s issues with the concurrence of the Finance Directorate 
,- 	fieMnistry of Railways. 

(/ (1 

Pi\,ersion is attached 

. 	 ) 
) 	 Sd! - [K. VKkTESAN] 
) 0 	 Director, Establishment [P&R] 

Railway Board. 

,No i[1II-86/RS/15 	 New Delhi, dated 17.12 87" 

r. 
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"NNEXURE 'D' 

IINcE COR-REWION7 SLIP NO.407 R.II 

RULE 2544 

Sub-Rule g[i] .nd g[ii] 4ay be substituted by the following: 

g[i] 	"For the urpese 	calculation of 	e enoluxnents:- 
559,, of bsic av 	pay, in the 	sed scales of 
pay, drawr during 	period;" 

"For the purpose of gratuity and/or death-cumretirement 
gratuity: 55% of basic average pay, in the revised 
scales of pay, dra i during the pericd.: 

AU OTtTY [Ministry of Railway's letter No.E[P&7]II-80/- 
RS-10 datd 17.7.191) 

E2UATION: 

The Rule 2544 of India Railway Establishment Code, Volume 
II [5th reprint) ha. been modified through administrative instruc- 
tions issued with resident s approval effective fr 	1.4.1979. These i nstructions here nece; sitated by the Gc)verrrrcnt 's decision 
on the recom-encetjons of ' unning Allo•iance Committee [1980)'. 
The purpese of thi amendrrer t is to give statutory force to the 
administrative instructioris with effect fraiL the same date on 
which the instructibns were I ssued. It is certified that retros-
pective effect qiven to th se rules will not adversely affect 
any employee, to w 	these 4iles apply. 

Sd/-[ JLKTIsAN) 
Director, Establishment [P&A] 

Railway Board." 

The 	r&ent to tihe sta 

the pendency of the O. the 

on 20.9.1989 chall nging th 

were given retrospective eff 

tively. Their prircil con 

rules havinq been effected during 

ts amended their application 

two amendments in so far as they 

from 1.1 .1973 and 1.4.1979 restec-

ion was that they, as pensioners, 

have 	acui.re± 	vested right to receive pension 	in acrdance 

with the rules in ~ foroe on the dates on 	ich they retired and 

that those rights a theirs c annot be taken away by the subsequent 

amendments mode t rules c 5.12.1988 	by 	giving retrospective 

effect to the same. This ac:ording to them is unjust, manifestly 

unreasonable an 	ahitrary nd thus violative of Article 14 of 

the 	Con 	c stitution 	f India. The Ernakulam Bench consistins of 
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Vice Chairman S.P. Mukerji and Judicial Iiir A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1988 to the extent the amend-

ment to the rules were given retrospective effect and issued 

a consequantial direction to the respondents to grant or ref ix 

pension and other retirement berf its to the applicants as if 

the airendrrent to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment which gave retrospective effect, preserving 

the prospective effect to the amendment with effect fran 5.12.1988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the running allowance subject to a naxiiiuii of 75% of their 

pay and allowances for the purpose of computing their pension. 

The aforesaid decision of the nakularn Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review 

Application No.72/90. That Review Application was rejected by 

a speaking order made on 25.7.1 990. 

Shri C.L. Mallick and others in 0.A. No.1572/88 and connected 

applications challenged the Railway Brd's order dated 22.3.1976 

and the amendments to Rule 2544 before the Principal Bench of 

the CT at New Delhi. They also prayed for a direction to compute 

r,etiral and other benefits in terms of the order of the Railway 

21.1 .1974. That application was opposed by the res- 
.-.- 	\ 

I ponhtstein viz., Union of India reDresented through the o 	j 

Girman, 	iway Barc anci the Gerral 1anager, Northern Railwaj 

) M 
Itis siIrriing that these respondents did not bring to the 

-. 

iice fhe Princioal Bench that the validity of the amendment 

I 
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to Rule 2544 was chilenged fore the Ernakularn Bench and that 

a decision has been rendered a 20.4.1990 striking down the amerd-

ment to the e>.ent they gave etrospective effect. On the date 

on which the apalints pres nted their applications before the 

Principal Bench, th Erna1ail 	Bench had not yet rendered its 

decision. But the &nakula Bench had rerdered its decision 

long before the Princiool Ben h decided the cases on 23.10.1991. 

The applicants were obviousl nware of the decision. That niay 

be the reason for 7''reix not h inging the decision of the nahulan 

Bench to the notie of the Principal Bench. But the condt 

of the respondents is inex able as the Union of India was a 

party to the proc.edings b fore the Ernakularn Bench. Thus the 

Principal Bench di1 not ha the benefit of the decision of the 

Ernakulani 	Bench 	wien 	the .A. 	No.1572/88 	and 	other 	connected 

cases were heard anfi disoos 	of on 23.10.10,91. 	All these appli- 

cations were G1si;L]$SCii reo 	ling the challenge to the anencient 

to the rules., 	Th 	Princioa 	Bench took the view that the vested 

rights 	of 	the 	Jelsioners we e 	not affected by the 	aniendrnent 	of 

the rules on the grounh at the total arrount of pension and 

retirament benefits they w ld have received before the arnerdment 

we not reduceh 	y the a. nded rules. 	Fo1ling this decision  

of the 	ciDal Bench a lications 	.351 	to 	423/88 	filed by 

sinilarly situate 	persons before the Ahedabad Bench were dis- 

missed on 28.2.192. 	It Js surprisinq that the Union of India 

which was one of the rpsL  ndents before the Ahmedahad Bench did 

not bring to th 	notice f the said Bench the decision of the 

Ernakulam Bench in O.A. K- 69/88 to which it: was a party. 

I- 
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It is for the first tirie after all these cases were referred 

to th Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakulam Bench in 

SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also inforn-ed us that the Special Leave Petition and the 

application for stay are pending and that the Supreme Court has 

not granted any interim order staying the operation of the order 

of the Ermkulam Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this hatch 

of cases that we should defer consideration of all these cases 

and await the authoritative proncuncement of the Supriie Court 

where they had challenged the decision of the Ernakulaxn Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. ThIVEDI AND SONS 

V. AMa7Jj\L M½NIRI PATEL ND CiPHERS. That was a case in which 

the Gujarath High Court had dismissed the writ petitions challen-

ging the validity of certain statutory provisions and directed 

the petitioners to approach the Supreme Court as similar rratters 

there. It is in these circunstances that the Surame \, 
- 

//(I 	Qrt\bsved that the course adopted by the High Court was 

* ( 	Øfp cot ec_ j and that if the High Court thought that the point 

' 	 iised 	e appellants was the same as was pending in the Sup- 
7k I 

-re'Côu~ it ought to have stayed the hearing of the writ peti- 
'LORE 

until the Supreme Court disposed of the other matters. 

I 
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These observations, t is ob 

to the context and lie circu 

the Tribunal under A±ticle 14 

the principle of law laid dow 

possible to understan4 the deci 

down the principle tht if an 

reme Court in which tIe validil 

sion is challenged, tHat the Hi 

are challenged in oter cases 

the Surene Court tEnders th 

the hearing of the cse befoi 

were 	nLLdo having regard 

tances of the case. What hinds 

of the Constitution of India is 

by the Suprene Court. It is not 

;ion of the Supreme Court as laying 

appeal is pending before the Sup-

y of a particular statutory provi-

h Courts where the same provisions 

should defer consideration until 

decision. The question whether 

the High Court should be stayed 

awaiting the decisionof the 

and circumstances of leach casE. 

we are onrned wit1 the va1ia 

Court deienis uon the facts 

In the present hatch of cases 

rights of the apçlicants who 

have retired between 1976 and 119188. These cases relate to re- 

tirernent benefits and any de 

cause great hardship 4nd prej 

ers. The SLP is pen4ing bef 

and the oeration of the am 

been stayed. EX'en thin the a 

the benefit of the decision 

to ciutation of th3ir retir 

all these circumstanes we do 

to stay the hearing of these 

of the Supreme Court. 

in disposal of these cases would 

to the old and retired oension-

the Supreme Court from 24.7.1 990 

of the Ernakulain Bench has not 

icants herein have not been given 

the &rnakulam Bench in regard 

benefits. Having regard to 

not consider it just and proper 

cases and to await the decision 

11. On behalf of 
	

aplicans it is contended that we should 
I 	 Ltie 

dispose of these 
	

in the ight of the decision of/Erulamri 

Bench which has strujk down the amendment to Rule 2544 to the 

extent retrospective effect has been given affecting the rights 

of the applicants. On behal4 of the respandentsç however, it 

is maintained that tpe Principal Bench and the Ahinedahad Bench 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulam Bench is wrong and that the view taken by the 

Principal bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Anmedaba 

bench decided tne two sets of cases where the same statutory 

provisions were cnailenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of anotiier Bench vide: AiR 199 SC 1933 UNiON OF IrD1A 

Ai'D AiOTHER V. KAGHUk3IR SIi'Gi AND OTHERS wherein it is observed: 

We are of tne opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller number of Judges and in order 
that such decision be binding, it is not necessary tnat 
it should be a decision rendered by the Full Court or a 
Constitution Deuch of the Court. 

if 	only 	the respondents 	haa fairly 	placed 	tne decision of 	the 

Ernakulam 	Bencn beiore 	the Principal 	Bench 	and the 	Ahiiiedabal 

bench, 	those Bencnes 	would not 	have 	examined the 	validity 	of 

tne 	impugned statutory 	provisions, the same having  already been 

struck 	down by 	tile 	Ernakulam 	Bench 	which 	had the 	competence 

to 	do 	so. The 	respondents are 	now 	trying 	to take 	advantage 

of tne failure on trieir part of performing their duty of placing 

the decision of the Ernakulani Bench when similar cases came 

u.f or, 	nsideration before the Principal Bench and Ahmedabad 

Bencn 	ttie respondents had acteu fairly and c1iliently, 

1fQ I 

i 	co1if?l ir ct of tesioris would have been avoided. 
) 	

) 

' 	\ 13. 	We till now examine the contention of the respondents 

N' 

 

that tbeders of the Principal Bench and the Ahmedabad Bench - 	
that 

have the effect of declaring /the impugned amendment to the Rules 

to the extent that they give retrospective effect are valid. 



At 	the outset we would like 	to s y 	that 	the applications filed 

by 	the 	aggrieved 	partie' having DC n 	dismissed 	by 	the 	Principal 

Bench and the Anmedabad encn, those orders cannot 	be under- 

stood 	as 	declaring 	that the 	impi gned 	provisions 	of 	the 	rules 

are 	valid. 	The 	decisio of 	the Ernakulam 	Bench 	which 	struck 

down the amendment to tn rules in so far as they gave retrospec- 

tive 	effect 	is 	not 	an rder 	in ersonem. 	Tue 	Ernakulam Bencu 

has ueid that under 	the proviso t Article 309 of the Constitu- 

tion the President has p wer to pomulgate rules with retrospec- 

tive 	effect. 	It, 	tioweer, stru k 	down 	the 	amendment 	of 	the 

rules to tne extent they gave retrospective effect on the ground 

that it is arbitrary ann violative of Article 14 of tne Constitu- 

tion 	to 	deprive 	the 	pe sioners 	of the 	rights 	whicti 	vested 	in 

tnem as on the dates on ihich 	tue retired ,by amending the rules 

subsequently 	witn 	retrospective e fect. 	As 	the 	impugned 	provi- 

sions were struck down a violati e of Article 14 of tne Consti- 

tution 	the 	legal 	effect is 	that the 	impugned 	amendments 	were 

voin ab initio vide DEEP CBAND v.. TATE OF JfTAk PRA0ESt 	reported 

in AIR 1959 SC 646. 	Onc a compe cut court declares a statutory 

provision as 	void as 	ofending Le fundamental rights conferred 

by 	i'rticie 	14 	of 	the Constitution that 	decision 	binds 	every 

one and 	not merely 	the parties 	to the 	proceedings. 	Inc 	effect 

of 	the 	decision 	of 	the Ernakulam Bench 	is 	that 	tue 	amendments 

giving retrospective eff Ct was n t in existence from its incep- 

tion. 	In 	Black's 	Law iJictionar , 	5th 	Edition, 	it 	is 	stated 

that Judgment in Rem is:- 

'An 	adjudication 	pronounced ipon the status of some parti- 
cular 	thing or sub ect matte , 	ny a tribunal having compe- 
tent authority.  

in 	hialsbury's 	Law 	of 	B gland, 	4 h 	Edition, 	Vol.lo 	the 	meaning 

of 'Judgment in Rem' 	is 'iven at irra 1522 as below:- 

'1522. 	Meaning o "Judgme t in rem". 	A judgment in rem 
may 	be 	defined 	as the 	judgllent of 	a 	Court 	of tompetent 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the tresT in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'. 
(Eiiiphasise supplied) 

As the decision of the Ernakulam Bencn declares the status of 

the impugned statutory provision, it is a Judgment in rem. 

14. 	As on the date on which the Principal Bench and the 

Anmedabad Bench disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to striKe downwe staLut.ory provision whicri has 

alreauy been struck down or declaren as void by a court of compe-

tent jurisdiction. The orders of tne Principal Bench and the 

Ailmedabad Bench dismissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. Wnen 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting tne said decision reversed 

by way of review or on appeal to thie higher court. The only 

other way to resurrect sucri a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNiON OF INi)IA v. RAChUBIR S1NGi AND 

OThERS - 

,y 	p fl 	, _L.tiereC.a\staLute is declared invalid in india it cannot 
r 	ber e in tted unless constitutional sanction is obtained 

L 
thetëfo -b\\a constitutional amendment or an appropriately 
modffied esion of the statute is enacted which accords 

t*( 	. 
 

Will 	coniütional prescription. 

cam tJmn,d , is not aisputed that the Ernakulam Bench of the 

1ribunalwas/co1mpetent to declare the impugned statutory provi-

sion void as Uffendin6 Article 14 of the Constitution. The 

. ,statuLory provisions declared void have not been shown to have 
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been 	resurrected either y an app update amendment to the ("ons- 

titution or 	by suitable modification of the statut;ory provision 

to bring it within the c nstitutioial prescription. 	The applica- 

tion 	for 	review challen Iing 	the ecision of the Ernakulam Bench 

has 	been 	dismissed. Though 	an ppeal 	has 	been 	filed 	against 

the 	decision 	of 	the 	Ernakulam ench 	to 	the 	Supreme 	Court 	no 

decision has as 	yet 	been rendere by 	it 	reversing 	the decision 

of 	the 	Ernakulam Bench. It 	is 	a mitted 	that 	the 	Supreme Court 

has not so far stayed t e operati n of the said uecision. Hence, 

we have no hesitation i holding hat the order of the Principal 

Bench 	and 	the 	Ahinedabad Bench d not 	nave 	the legal 	effect of 

resurrecting 	the 	impugned statut. ry 	provisions 	whicn have 	been 

already 	declared 	void y 	the ea her decision of 	the Ernakulam 

Bench, 	in the light of our above findings it follows that there 

is only one decision wich holds the 	field 	viz., 	that of Erna- 

kulam Bench which has declared t e impugned provisions as void. 

As 	the 	decisions 	of 	te Principal Bench 	and 	Ainedabad 	Bench 

do 	not 	have 	the 	effect of 	dec aring 	the 	impugned 	provisions 

as 	valid, 	it 	follows 	~hat ther are 	no 	conflicting 	decisions 

requiring resolution of the conflict. 

15. 	Assuming 	that there 	ar two 	inconsistent decisions, 

we shall examine as to .hich aeci ion can 	be regarded as a prece- 

dent 	binding in subsequent cases. It 	is 	obvious 	that the Prin- 

cipal Bench and the Ahm4dabad Ben h have rendered their decisions 

witnoutnoticing the 	+rhier de ision 	of 	the 	Ernakulam 	Bench. 

In sucn a situation it is well 	Eettled that the later decision 

rendered in ignorance o the ear icr decision has to be regarded 

as 	per 	incuriam and 	n t 	binding on 	the court in a susbsequent 

case. 	This 	principle has 	beei succinctly stated 	in 	Salmond 

on 	Jurispruuence, 	12t Editio , 	page 	151 at 	para 	5) 	as 

follows:- 
\,- I 



"(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729],  Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R. 
v. Dc Gray (1900) 1 Q.B.521)], and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in wnich they are reported - or are not reported - it is 
only too easy for counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned inthe iudgments, it must be assumed 
that the court acts in ignorance or forgetfulness of it. 
If the new decision is in conflict with the old, it is 
given per incuriami and is not binding on a later court."  
(emphasise supplied) 

In Raghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field as a binding precedent is the decision 

of the Ernakulani Bench and that the subsequent, decision of the 

Principal Bench and tne Ahmedabad Bench nave to be regarded as 

per incuriam and not binding in subsequent cases. Tnis being 

position the decisions of the Principal Bencn and 
p' 	-r 

Bencn nave to be ignored and the Ernakulam Bench 

	

f ' ( 	rsione should be regarded as holding the field as a 

*( 	-, WWk 	 ) c 
1ceden im regard to the validity of tne impugned rule in 

\ 	
. 

	

\. 	oy'as4t gives retrospective effect. 
. 	 - 

As tne Full Bench is not bound by either of the deci-

sions, we snall now examine as to which of the decisions lays 

down the law correctly. The Ernakulam Bench has rightly proceed- 

t 
ed on time basis that the President has under tne proviso to 



Article 3U9 of the Costitutio power to promulgate rules with 

retrospective effect. his, howol ver, is subject to the condition 

that the rules do not offenu anY f the fundamental rights con- 

ferred by part Ill of the Co stitution. 	Wuat the Ernakulam 

Bench has done is to examine as to whettier retrospective effect 

given to the amenmentviolates Article 14 of the Constitution. 

It has held that it des, on te ground that the vested rights 

of the applicants in the matter of receiving pension and otner 

reLiral benefits have keen affe, ted by the retrospective opera-

tion of tue amendedl rie. It s well settled that pension is 

a valuable right wnicn 	Governn.nt servant earns. It is neither 

cuaricy nor bounty. GdHernnieut servant acquires r.igrit to pension 

and other retirement b nefits ot the date he retires from ser-

vice. Deprivation of scn a val, ale vested right: after retire-

inent, in our opinion is illanjj.festly unreasonable, arbitrary 

ann therefore vio1ati.e of ArIticle 14 of the Constitution. 

That is precisely what the Ernak lain Bench has said in its deci-

sion. The Principal Bench and Ahmedabad Bench have not taken 

the view that such vested right,8 can be taken away by a suose-

quent amenmeut to tn. rules y giving retrospective effect 

to tue same. Wnat my have ,aid is that the vested rights 

of the applicants belo le tnen h' ye not in any mariner Deen cur-

tailed by trie inipugnea imendmenta,  to tne rules. By the revision 

of Pay Scale Rules the,:pay scai6s of the members of the running 

staff were enhanced wi ii effect frn 1-1-1973. Under Rule 2544 

me menDers of tue Runing staf were entitled to computation 

of their pay and retieinent b; efits taking into account tue 

running allowances wnic they were receiving subject to a maximum 

of 75 of tneir pay andotner alowances. Rule 2544 was amended 

by notifications batedj 5-l2-19, 8 prescribing the maximuni at 

H! 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

Rules wiicn caine into effect from 1-1-1973. When the maximum 

is reduced from 757. to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension anu retirement benefits were 

advetsely affected. The Principal Bencri wnose decision has 

been followed by the Arunedabad Bencn nas, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantuLii of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay immediately before 1.1.1973 

and the running allowance limited to a maximum of 757. of pay 

and 	allowances, with 	tne 	pension 	wnicn 	he 	would 	get 	after 

taking into 	account 	tne 	nianer revised 	scale 	of 	pay 

Y 
anL11n1n6 allowance 	subject 	to a maximum of 452 or 	55% 

if ( as 4he 'as 	ma). 	be 	are 	concerneu with 	persons 	who 	retired 

.ft( 
1 	 \ 

teen l'-1-973 and 4-12-1988 thereay earning a right to compu- 

Iii 
t a~ ihft$nsion in 	accordance 	with the statutory rules 	then 

\ 	--: -•-'---•-' by the time tney retired, revision of pay had come 

into 	force, 	it is 	the 	revised 	pay 	and 	the 	running 	allowance 

subject to a maximum of 75% of the revised pay and allowances 

that was required to be taken into account. This r(ght which 



accrucJ in their iavoir on tiieir retireu.ent between 1-1-1973 

and 4-12-1988 was soug t to be ffected by amending the rules 

on 5-12-1988 with ret1rospectiv effect reducing the maximum 

limit 	of 	running 	allowance 	tfla 	qualifies 	br 	pension. 	When 

the maximum limit 	of 	running allowance is 	reduced 	from 	75 	to 

45 	or to 55 	it autom4icaiiy rduces the pension and retirement 

benefits 	that 	stood 	v sted 	on he 	date 	of 	retirement. 	it 	is 

impossible, 	therefore, 	to agree ltd toe view taken by Like Prin- 

cipal 	beucfl 	followed 	by 	the nmedauad 	bench 	that 	the 	vested 

right 	of 	the 	pensi+ers 	
who retired 	between 	1-1-1973 	and 

4-12-19db 	in 	regard 	o 	pensio and 	otner 	retirement 	benefits 

have 	not 	been adverse y affect U 	uy 	giving retrospective effect 

to 	the 	amendea 	rule . 	We 	ha e, 	therefore, 	no 	hesitation 	in 

noiding that the deciions of t e Principal Bencrk and the Ahilleda- 

uad 	Bench 	witn 	6reat 	respect are 	wrong 	and 	that 	the 	decision 

of 	the 	Ernakulau 	Benh 	is 	riht. fne 	ErnaKulam Bench has, 	in 

our 	opinion, 	righti 	declare the 	amended 	provisions 	to 	the 

extent 	they 	nave 	been 	given retrospective 	effect 	as 	void 	as 

offending Article 14 of the Co stitutiOfl. 

17. As the decisionof the E nakulam Bench is in appeal before 

toe Supreme Court e would ike, in tne interest of justice 

and to avoid multi1icity o proceedings, to direct that the 

present applicants shall be bounb by the directions of the 

Supreme Court and that the ayments made in pursuance of our 

directions in all hcse cas s shall be liable to be suitably 

adjusted. 

lb. 	r or the rasons st ted auove, all these applications 

are allowed with to followiig directions: 

J)Tue resp idents s all recompute the pension and 

otner re iral bene its of the applicants or their 

L.is in ccordance with Rule 2544 as was in force 

uefore it was a lienaeo uy 	otification 	dated 

5-l2-1*3. 
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K.K.Krishna Iyer, 
S11u K.Krihne Iyer, 
Retired., Guard/A Spi, 
S.No.13745, Chembei Village 
P.O., K.ttyi, P8lekked, 
Pin 678 572. 

M. Veemban, 
S/o M,Nakelan, Retired., 
Lco Shunter, S.t'i..P 5329, 
Mullathody House, 

3 ja nrudE,P.O. Koty 
Palekkad Distriut. 

C,Gangadharafl Nair, 
S/o K.Kunhen Nembiar, 
Retired., Assistant Gua;l. 
SNo,1864, Lakshml N1'Jas, 
P.O.PuthiperiYr8m, 
Peighat, Pin—E7 733, 

G,Parasurarnafl 
S/o P,Gopai Pille!, 
Retired., Drivei' 181, 

S,No,P 3067, 
Rsyappafl Street, P..13. 
Thaham8fl9alBm, elghat 

678 102. 

C • Nat oyenefl, 
&/o A,Ch€ncu, Retired., 
Driver tA, S.N'.P 74791  
tLeela NiVas' 	P.O. 
PuduppaiYerBm, 
P8lghat-678 733. 

K,Raghevafl, 
/o M.Krishnafl, 	IAI RetIred., Driver 
Spi, 	P 2400 0  
Muilarithodi House, 
Karimgode, P.O. 
(Kottayi, Palghat-67i 572). 

P. K.Sivasaflkarefl, 
47r. 	5/0 P.C.Krishnafl, Retired., 

Guard, 5.No,14108, 
Puthuku1an9a'8, 

iw.uQJ Naryena House, PO., 
6 642. 

Ch S 
4/O Sb 

jRetiredIS  ,: 

0 	0ld Kru 
, 	irich1 0 

39 

I 

- 	.- 

I..  APPLICANTS 
. .Cofltd./ 

er em, 
atrty Pillei, 
Guard .No.14117, 
Road, La1pet PC. 
at., Terni). NedL, 
05, 



T.R.UnriikriShflefl Nambe, 

472. Sb 

	

	
ci Reman Nembiar, Rel ire., 

14 

Guerd tBtm 
Abhilèsh, Revipurarn , 
Kochi-1, 

5No,P 3512, Kall3zh. Houe, 
Retired.., Driver, 

K.\J.Sarast.Jathi AmmeI 

Pudussery, Cheruthurthy 

473 	
/o Late K,BalakfiShV8 Menon 

.Kunhikrishnan 	
No 6 464 to 474 	ere 

Sb PK.5ankaren 	
rp1icant in O..65/93. iln 

474. Retired., tAt Grads ueid, 
S.N. 0 9615, Krishrv \J!ia P 
Paruthip'illi, Palciha1  

1 

A.farimuthu, 
s/. M.P.namuLhu Nai.r, 
Retired, tAt Spi., 
S,No. P 3574, iO, 
01hana1akshi Illai., 
Kumaren Street, 
Kavungal Paieyam, E.io-3. 

tl 0 Netesen, 	 H 
5/0 lluthusamy Goundr, 
RetirecL, Driver tA1 Sf10.? 
S,N., P 4369, P.C. r6l2 
I.C.Police Quartersil 
Dha,iandhiri 
Pondicherry. 

477• G,K.bdul Sathet, 
5/0 G.Kheder Badshth Sahib, 
Retired Guard  
S.Nut, 11786, 17 Sy 
Jalal Khan Street,.Fort, 
Salem, Pin 636 001 

478, R.Ramasamy, 	H 
S/.Chinnakesavan, etired 
Driver tt S.No. 	1297, 
176, MendBpa VeethI, 
Erode-I. 

479 	L1.Ibrahim Khan, 
S/c E. Iviohamed KhaN 
Retired., Driver 'I , 
S.N.. P 3028, L 24Y, 
Shamshad I1anz51, Pérear Nar, 
Eride-1. 	 ,,• APPLiCANTS 

... Contd./- 
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497, Seriipoornam, 
W/o Late PArumugharn, 
Retired., Driver 'A', 
S1i., Sl,,  J/ll 818 0  
ED 194 D, Railway Colony, 
Erode. 

498. S.Geeja Ba! 
W/o Late M,enesan, 
Driver '' Spi., 
S.No. P 23941  D'.N.161  
Lenin Street Churzh 
Railway Colony P.r., 
Erode. 

499, Pappa, 
W/, Late K.Krjshnen 
RGLired., Driver 
S,No, p 
llooppaner Street, 
Old F16ramangait.m. 
&qlem-636 005. 

P.Aokiaamy, 
S/o R.Muthu, Retii:od,, 

V S Driver 'pi., 
S.No, p 1718, No.752, 
5th Main, 8th Cross, 
MC.Layout, Vijayaner, 
Benqelnre-40, 

N.11areppa Dasary, 
S/o Narayene DBsary 
Fetired,, Driver 'B', 
S:No,'P 110039  V3/481%  
Peria Jcagampatti, 
Vie., Danishpet R.S., 
Ome.ur T.K,, Salem District. 

Pushpavelli, 
U/o Late V.R.Ve1urnv; Retired 
Diesel Assistant, 
S.No J/fV1 1242, D.No,641  
Vavooce Street, 
Kollampalayem, Erode-2. 

to 499 are 
in 0.A.67/93. 

	

503 	K.ñ n Ian, 
/ o'K.cledha1aiTnuthu, 

te ci • - Drive r 'B 
' 	S. 	50 . D, No • 1 15 F / 3 

J/(' Ex—ertjje ren Colony. 
544ura Nvuppur.  

	

4 	ntoi1,j 
S/o 	 ReI-.ired., 

rd  157  

NT'Tairl ends, 
'4' / Salem-636 016. 	 ,•. APPLICANTS 

.Contd., - 
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505 	',Krishnaswamy Neidu,' 
S/i, N,Arunenatha Naid 
R,e-ired,, 6pl. Grade cuerd, 
S,No.14310, Kendampsty Put, 
Selem.-636 005. 	H 

.K.Sulechene, 	1 
W/m K.t10Parameswsran, 
Retired0, Driver tC, 
5,No,P 4800, ED 397 Bj 
eiltJy Colony P.O., 
rcde-2, 

'P,I.Ramen, 
'S/ui A,Paththorans ly r, 
Retired0, Guard '8', 
'S,Nc.15243, DhsnaJ.ek hm. 11I,  n, 
'Upstairs, Near Tempi' 
'Subramnie Near, Feen-5 

'K.S.George, 
'S/o K,Simpson, Ret.trd, 
Pa.csenger Guard, 

I  S.No,13413. Plot No,2 
:-10u89 N,,157 A, 	H 

'Th.ruakavar:danur, 	 H 

I  Slem-.636 005. 

' R 0 Venkatewrarn, 
S/o N.RemHr4rth€inI, eird,I 
Guard 'A', S,No. 15:  50. 
5/137, t1edhk fJ 
Jaqir'mmapa1ayam P0 0, 
Salem-5 

511. CJongia Gounder, 
t/o Chinriappe Goundr, 
Retired,, Luicc Shurter, 
S,N.r. P 4374, Peri 1iottur 
Jagirmmapalayam P14 0., 
Salem-2. 

511.1  K.S.Somasundarani 
S/o K.K.Subha Rath nem Iye::, 
Retired Cuard '' 
S.Nn,6711, No,75, 
\Jinayakar Koil 3rd 
f1oolapalayem, Erod-2. 

512 	Julie, L'/o Late Sayes. y1  
Retired1  Driver 	.., 
SJ..P 32619  3/1 Slouth Uk 1 em 
Coimbatoro, 

513. K.Kendesemy, io a11!ppari ar, 
Retired., Psslstat Guardj 
S,No.1610, Odaikiriathupul hL!r., 
Ramadevam P.O.,, R6adevah \Jiilage, 
vla,Kandanpalayarn Narnakk 11  Taluk, 

District. ...., PPLICA1'rfS 
,Contd,/- 
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514, S.Kosplai Chandra, 
U/n T.S.Swominethen (lEte), 

Retired., Guard 'A' Spi., 
S.No,7619, ED 353 A t  
Railuày Colony P.O., 
Erode-2. 

P.Plamelu, 
if/n Late M.PalanLappafl, 
Retired., Driver 'A' 
Spi. S.Nn,P 28939  8 ip.  
JeeveNc;r, Renompea\'rr 
Erode—a. 

C.V.Nareyenan, 
S/o C.V.Krishnan, Retired., 
Guard 1A 1  .No.3283, 
Mythri, South Sezar, 
Payyenrur. 

Smt. R.K.Parvathi, 
U/o Late K.S.Rano8s'.r:. 
Retired., Guard Al' pL 
S,No. EA 1124, Elayo 
Subramanid NQer, Slni 

51. J.Regupathy, 
S/c S.Vajiravel, 	Retired., 
Driver 	Spi., 	C14, 
K8nnan 	Neger, 	\J.0.C.Nagcr 
Post, 	Thnjav'r-613 007. 

 R.F1eh2bookhan, 
S/o A,Rahimankhan, 	Recire'., 
Driver 	'' 	Spi., 
5,No,P 	3053, 	No.821  

Rengañagr, Suramangalam, 
Salem-5. 

 f1.Chinnu, 	S/u fl.tlechery, 
Retired., Driver W. 
5.Nr, 	p 	2815, 	D..No.2, 
6th Oherma Nagar, 
Suremengalem, Salem—S. 

 A.Abdul Wehb, 
5/0 	S.M.bdul Azeez, 
Retired., 	Driver 	A' 	Spi., 
S;No.P 	3691, 	No.101, 

,. 	...Kennedy.  Negar, 
'-HighwaysNagar Road, 

c Sura 	nga1à, 	Salem, 
; 	z. 	I . 	Pin-636 0i5. 

'*22; ) K.iusuf) 	Jii 
. S/o KhdjMohiden, Retired., 

D r'i2e rI 	, 	S • No • P 	21115 , 

.32.NruYStre0t, 	aid 
Suremcalam, 	Selem-66 •JflS, 

L 1 1o.00 to 517 are 
pJicnts ir 0..68/93 

.. • .APPLICPNTS 
. . £ontd./— 
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MRamasamy, 
S,o Munusamy 	etired4 
Shunter(Loco, S..NS.PT 1  1L1i96 
D.1'o.122, Peryar Strven.06t Old Ii 
Suremengalem, Salem-54 

K,Palani, S/n Ko1ana, 
Retired., Loco Shuntej, 
5.No.P 5256, 5/89 
Anna Nager, Jagir Amm pa1eyarn 
P.O., Salern-636 302. H 

K.Govindasany, 
/o Kendasarny Nicket 

Retired,, Loco hure 
'B', S.No.,P 9477, 
D,N..21, Dhermaner 
3rd Street, 5a1om-. 

K.Ramakrishnan, S/c PKuppai, 
Retired., Drier 
SN.P 2164, 6.185, 
LEkshumi 111am, J3gi 	 H 
mrnapaleyam P.O., 

M.nnernaii, s/o  A . 	thu, 

527 	Retired,, Driver 
O  'S.No. p 5192 9  

Perlyar Street, Old' 
Suramançelat, Sa1.ern-: 

Perlennan S., 

528 Sb Sr:er3ryan, 2't1'E.c 
First Fireman, S.No.P 745, 
15, lIar !emman 
Solem P2llam, Sa1em- 1  

P,Subramani, 
s/0 Pcleni Gounder, etired , 

529. LoboStunter 'B', 
St'Jb p 7455  r1114 Street 
Solempallam, SalemH. 

1I.Arumugam, S/s Ma4ppa  Gotdr, 

530 	Retired., Shunter 's', 
S..No. p 8078, A/6,5jeei trj  
!rijagoundar Patti, 
Suremenqalam P.O.', alen-5 

M.Chellakannu, 
531. 	S/o flunusamy, Retird., 

Loco Shunter 'B', H 
S.No.P 7946, B 39;  backuf 
the Rain TheQte, 
Suramnqaiern, 
Salem-5, 	 1 1• APPLICANTS 

.. ,Contd./- 



77. 

( 
. e1 , 

4U0. L,Marudappen9  
5/0 L:kshmenan, Retired.. 
Djee1 Shunter SeNo,V65, 
93, Th.ru \i.K.Street, 
Kollampal9yam, Eroc1e-2 

481, G.DavId, Va D.Cabriel, 
Retired., Driver tAf grade, 
SNo. P 2269, 223, 
Sastiri Nagar, Sedain 
Palayem Road, Erode--2, 

C.Subranenien, 
Sfo P Ctinnepperi, 
Retired., Guard 
Spi,, S.No, 12327, P1st 31. 
16th Averue, E3an6 Nag, 
Ambathur, fladra-600 033. 

C.rokiasarny, 
S/c P.Chinneppan, Petird. 
Drjvr 'Pt' 5,No. P 2195 
D.No.77, New Street, 
Eroe-1. 

484. K.r81aniapp8r, 
S/e Kappa C-junier, 
Retired., Driver 'A', 
S.Nn. P 882. 
Aleva Counder Kdu, 
Manian:.ir, Salem—lU. 

45. C.Rengasamy, 
S/a R.Chinnasamy 
Retired., Driver A' Spi. 
S.N, P 28319  32 9  
Ghosethottem, tidumalpet, 
Pjn-642 126, 

S.Abdul Kereem, 
S/o Sheik Jerrialudeen, 
Retired., Driver tAt Spi. 
S.No p 2825, 30 Burrah 
SahileStreet, Mount Road, 
Madras-2. 

R.N.Govindarajalu, 
S/a R.Narayanasamy Naidu, 

)etired., Driver 'A' Spi.. 
/YSNb P4661, 51 Nnrt.h  

Th-i'cibu/a-nem, Kumbakonam, 
J Pin-612 ¶03. 

L 
.aj;emanickarn, 
/Lte i.A.nthonysamy, 

RetirçI. , )Dri4ier 'B', 
\.No.P310, 0.Nc.5, 

est-hi' Nar, Pillayer Koil 

1,No.475 to 487 are 
applicants in UJ.66/93. 

.. APPLICNTS. 
/_ 

U • 
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it aq 	Karnenall  
W 1r, 	e KSjnnodan, 41. Retired., Driver 'A 
S.No. P 6826, 
'laligai Natesafl Stors, 
N3dar fledu, Poonthuri Road, 
Erode0 

490..
'

pyalakshmi, 
uJ,n Late P.ngamuthu 
Retired. Drivef I4? 

S.No.P 2904 2  No.27. 
Pililyar Koil Street 
San9liandapuram, 
Tiruchireppalil. 

491. G.\hilandam, 
Wjo Late T.Govindor, 
Driver 	Sol., C,tOc.P 4E, 
No v 74, Uandikatthttam 
Kol]ampalayam,  

492, R..aya, W/n Late 'J. 
Ramalincjarn, Retired', 
Driver tMT Spi., 
5.N. P 3789, ED 25 
'Ht Type, Railway Gblony, 
Erode, 

Dhanalakshmi, 
W/n L;.-te S, K.S&v8p1<sEm, 
Retired0, Driver 	, 
Spi. S.No,P 2895, 
ED 352 8, Railway 11clony 
Erode. 

Parvathi 5.akthivel, 
Win Late M. Sakthiel, Ret red., 
Diesel Assistant, 
S,No. J/M 64R 2  422 H 
Railway Colony, Erde. 

Nallarnmal, 
\v/n Late C.Tholasi'ppan, 
Retired., Driver 

.No 0  p 65791  29, 
Kumaran Street, 
Kollampaleyam, Erq, e, 411 

K,Lakshmi, 
U/"Late K.Raja, Rtirec 
Driver Ict , S.r'in. 
212 F Railway Coiry, 
Erode, APPLICANTS. 

.Contd./- 



e 
.. 67 .. 

P.Jaganathan, 
532 	S/c R.D.Ponniya, Retired 

Driver tAt, S.N.5551, 
D.No.50, I1unippan Stret, 
Kichipeleyem P.O., 
Selem-5. 

A.Perumal, 
S/a B.Hanuman Retired, 
Loco shunter U, 

S,Ns, P 8079 f  131 A, 
R&iiuày Colony, 
Sai.em-5. 

R.Amrrasi, 
S/c K.Raman, Retii'c'., 
Driver '' S PJ O 

 

S..No. •PTJ 10057, D,No.1 
A Masque Street, 
0ldSuremarqa1arn, Saler, 
Pjn-636 C05. 

V. Karidaswariiy, 
535, 	S/c Vellelys Gounder,  

Reti"ed., P.sstt. 1Uari:  

S.11o.7245, Thir'irnagal S'cr't, 
D.No.13, E3cciinaick3n PRtU, 
Salern-5. 

Ye sod a, 
53 	WI. LacE T.S,Sririivepr., 

Retired., Driver '' Spi, 
S.No, P l46, 10 Nehru St:et. 
Old Surariangi.rn, 	aicm-. 

3enaki Thailarnmal, 	 &i4 Nr.5-18 to 537 are 
537• 	U/o Late A Arjunan, Retired., 	applicants in 0.. 

Driver fBt, S,N0.P 3080, 	 No.69/93. 
4/248 A, Bharathi Nagar, 
Jaqir Ammapilayarn P.O., 
Slem-2. 

P.V.Pachemuthu, 
538. 	S/c P.Uelusamy, Rztired,, 

Guard tAt  Spi., S.N..1223, 
386, Sakthy Vinayagar Koil 
Street, P.onthurai Road, 

,.j'.M 	'. 

(:qy cw.H.Glhrnly, 
53 f 

 
47o.'R.SiGMho.ly, Retired, 
U,r1ver'A T 5pl., 
S-..No. P'!29J3, 36, 

aivttam, A1aepr21fl, 

_;. 
R.VenKaj43san, 

540 	-.....L 	r.Rengasary, Retired., 
Dirver tA' Spi., S.No. P 3062 9  
Pl.t No.8/2, lInd Cross Street, 
?rithi',ipakkam, Ambsthmr, 
Iladras-53. 

'I,  

••1 APPLICANTS 
.Contd. I- 
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R.Thirumalei, 

541 	epresented by Lokenyaki 
as Guardian, 
S/o R.Rengasamy Naid, 
Retired., Driver tAt5p1 
S.Nu. p 2664, 2 A North 
\Jellalai Street, 
Peindamagalam, Worivr, 
T.ruchy-620 003. 	H 

r1.nthonv, 

542 	L.fethajairrjtbu 
Retired, DriverA. 
Spi. S.No.3030, 
Netaji Road, Marapaim. 
Erode-2 0  

- 	Saverinayeqain D, 

543. 	5/n Arokiam- 1, Recited. 
Assistant Guard, 
S.N-. 7122 2  West 
Ilarianathapurarn, 
Dindiga16. 

to 543 are applicants 
UJ4.N,70/93. 

V,Achutha Nair, 
S/i..P.Narayenan tJai, 

	

544. 	Retired Guard tAi Spcial, 
S,No,7628. 5/1584 	nu9r9ht 2  
Psokepuram, Ldlij4t-.73 C.C. . 

T,Kunhrrpri. 	H 
5/. Narayenan Nambi 

	

45. 	Retired., Guard 1 81 
S,Ne1  6302, Kuttiyil House, 
P,O,Pleladj_673 522, 

11.Viswanathan, 
546 	5/o K.Balakrishnan tir, 

Retired., Guard tAtpl, 
S.No.15164, H.No,1/4599, 
'Aswathj Et Nadaavu, 
Caljcut-6. 

T.P,Padmanabhan Nair 

	

547, 	5/c T.V.ppu Nair, etired. 
Guard 'A', 5,No.193! 
Usha 11a6di±, P.0.I1atkavu, 
Calicut-673 007. 

54. 
K. Krishnankutty Nai, 
5/0 Unnjchathan Nair 
Retired,, Guard 

 

 

.N..1502, Jadakkeyfl Htu; 
P€0. M. I,EKunrmanL1dm, 
Cal icut. 	 I  

V 
APPLICANTS 

.. .Cofltd./— 

I 

ii 



V.Rehevpn Nair, 
S,L Gvinden Nair, 

S 	Retired., Brakesmen, 
S.Nc.3024, Regh6V9 Nives, 
Chiremene1am, P.O.Neive, 
Parappenargedj, Maleber. 

U.K. Bheskeren, 
/o U.K.Vclu, ReLired., 

55t, 	Guerd 'P' Spi., S.No.'162', 
Urpekendy House, 

—E16 3(:2.. 

K.C.G"vjndE'h Nair, 
551, 	S/sC,Reman Nair, Retri.. 

Driver 'B', S.N..  718€;, 
Edavath House, 
P.0.Thelékulathur, 
Cal1cit — 673 317. 

K. r.hendukutty, 
S/a K.Chekku Ret.rod, 

552. 	Asst.Guerc, i.N•.161, 
I<oyirnekandy Hcusc, 
P,0,Elgthur, Cel1LU.— 

'73 tJ. 

.Suhrcrreri.en, 

553 	S/u P,1ucien, RetlreJ., 
Gu8rd 'A' S,N.. GP 68B, 
Neni:ka!1 
Near Water lank, 
P.0.PuftiyEi, .3Lt- 

673 [04. 

K. K.Pararnest.jaren Na1, 
554. 	5/u P. K. E3waren Nir, 

Retirec., Brekesman, 
S.Nr.146(, Ku1enga:9, 
P.0.Lakkidi, 

A,f4chu then, 

5 	&vi ,

/ N.Koudan Neir. 
5511 Guerd '', 

f FV  
ctV14 4, 5revelsath, 

c7 	 e ?raP. Pghet (  

fr,1 4 ( 
GJe sarn)1 

C 	
V 	L at 

\ 	\ Fir 18fl,,S 
\'-o N 

Lcrr 
'

04 

id3 8 

Sj1 No544 to 555 are 
applicants in 0.F%.71/93. 

,.. ?iPPLICP.NTS. 
. . .Contd./— 

JSol.rnrn, Rociiel., 
fjNo,P E819. 
K.0 .R.J, 
Nell FCe3, 

009. 

f. 



. 70 .. 

K. tth eppen, 
S/0 Kaliappe Gounde, 
Retired Shunter 'B', 
S,No.P 6453, D.No1i0 
rupr u  rieles fleer, 

peipess Road, 
Poondural Road, 
E:ode-.2. 

I.Zu1ekhebi, 
U/u Late S.K.Syd Fn9ne, 
Retired.. Driver 's', 
S.No.P]J 1012E., L.2881  
fleriyer Neger, H 4inc 
Erode-538 oUl • 

S. P ru nec e1am, 
55. 	S/c P .Subie P.L11I 

Retired., Guard 1f4 

Spi. S.No.8995, D.k.'7, 
New Street L€rie, 
Trchirepally, c.t-; ou. 

N.P.Vaiivolu, 
560 	5JI'UflfltiSP1t. 

Driver TB?, Y NoVf7 
Nrtchipeleyem, L..Puthur(P.tJ 
Ercde-538 002. 

C. 7asupethy, 
561 	51° T.Chinnesamy Desiker. 1 

Retired., Guard 'A', 
S.No.12152, 73, Kosemeds Stre2t, 
Tiruvennernelel c.., 
Tiruvennenelei, N.i.Distr.jct, 
Pin-606 601. 

PL,H.Abdulrahimen, 
S1r,  Mihainmed Hussin, 
Retired., Driver 
S.No,r 2294, Manrierkulem,! 
Near Indien 0vsac Benk j  
Tiruchirappelly-620 020. 

K.Netchimuthu, 
Sf0 Karuppan, Retired., 
,ssistant Guard, 

5.No.7118, Periasniy Hous, 
Paleiaepuram, Five Reoá, 
Karur, Tiruchy Dit. 

M.U.Peulrej 
Sb M.Vedhaieyejem, 
Guard 'B', (Retired), 
S,No,13856. Prul 111am, 
117, Cauvery Naç,er, 
Kulitelel, Tiruchy-3104r. 	 P.. RPPLICATS 



.. 71 .. 

K.M .Devanathar, 
S/o P.Meenakshisunderrn, 565, 	Retired., Guard IAI Spi,, 
S.Nn.10438 9  No.222, 
Lenin Street, Railway Cclony 
P.O., Erodo-2, 

C.ohn, 

56 
t 
 6. 	S/oA.Swaniiathe Pilici, 

Fetired., uuard ¶pl., 
S.No.14326, No.25, 
5th Cress, Pr3rnasi80Jr( 
Lelgudi, T'ichy Distit 

pin-621 tS'Y.. 

V.Srinivasan, 
5 /a  R.Venkaterema lyci. 
Retired Guerc tAt  Spi. 
S.Na,9456, No.189  
Dr,Ambedkar Road, 
Bhuvaneswari Nac'r, 
Cuimbatoic. 

.tarimuthu, 
568. 	S/o UenkattcnaIam T., 

Retirod, Driver rEt, 
S,Nr,,P 	Kailikadu, 
Ornalur Pest, Salem Dist.riot. 

E,Pariasamy, S/o E1l3pperl 

56 	Retired, 	sst. Guard. 
S,No.7545, Avinashi, 
Cojmbatoro District. 

K.Ragothame R..w, 
570 	s/o K.Kij?pu Rao, Retired., 

Guerd 'P'', S.N.10694, 
P1st Nc.869  Flat Nc.3, 
Kalyan Neger, Sanjivafleddy 
Neger P.O., Hyderebed-.500 038. 

K.0 .Mohan, 
/o P.K.Vsratharejalu, 

Retired,, Driver tAt  Spi. 
S,No,PTJ 10372, 19/B, 
Mariemmarikàil Street, 
San,Pin-63E 005. 

ñ' 
anLçern, Retire., 

1/ 

I 	 SL t, 
*( 	a(è'635 )OE 

) 	I, 
\ iR ,iarncM,Z 

57 WJ. Lte ØLrugasan, etid., 
46, 

at2et, Old Suramarigelam, 
Salem—S., 

Sl.No.556 to 570 are 
applicants in 0J.72/3, 

1S APLJCANTS. 
$.Dfltd./— 



1 
	r 

L. I 	aD j  

574, 

k.H,.Rahime, 
U1'ii Late C.Nagasundai, 
Retjtod Diesel 1ssis ent 
$.Nc).J/M 497, 30, NeJru'trct, 
Old Sjramanela, Saiern-5. rn 	I 

K'ishnemme1, 
575 	W/a Lpt6 Konthan, 

Retired,J,.ssistant U2rd, 
S,No.605 7  D,No,31  fliee.h 
Street, Old Surarneng1i, 
Salem-3. 

Geteerene, 
U/0 Late D,K,Pcte 
Retired., Driver 4t  

Spe6ia1, S,NP 179(, 
130 A cnthoniepuram, 
Suramanelam, Salcmsf  

N,O'.paiasamy, 	I  
5/. rJareynasamy R2i)  

577 	Retired,, Guard, 
I 

S,No130flE, HG 338 F 
Hnisin6 Unit, 	nfla• !aqe:', 	H 
Trichy-620 01. 

S/
N,Kuppr 

578. 	

H 
r Nercyane Naiker: 

Retired,, Fireman', 
S.No, 94291  /162 	H 
5ivethpuram P.O., H 

Salem, Cin.636 

tvindamrna1 
w/o Late K.Arumuga

5790 
rn 

Retired,, II Firemrh, 
S.No PTJ 17449, 

mmape1aya1T1, Salem.I 

iI  

rarayce mme1, 
W/O Late R.Thangamuthu, 
Retired,, Driver td Grede 
S.No, P 9437, 60 Z 331, 
S,K,O.RWad, Erod_i38 009, 

l.N..571 to 579 are 
pplicants in O.F.73/9 3 

581, 

Kous1/e, 	 1 U/n Late C,Ponnuseipy, 
Retired,, Guerd 
Spi. S,No,15313, 3, 
LIC Wager, 11.L!lepeiayam P 
Erode-2. 	

I 

• ,PPLICNTS. 

. ,. ,Co td. I- 



T 

E.Ramen, S/o E.Sami 
Retjrod,,Djver tc

5.'82
, 

S, • P4242, Edethottethil 
House., P.O.Kada1udi N96r8m; 
Malappurem Distiict, 
Pin-676 312, Kera1. 

K.Reman,:S/s Chndu, 
583. 	Retired,', First Firornan, 

S.No. P 7147, Vakeeri 
Ileethal house, P.O, 
Paleth, (vie)Kakkocii, 
Pin - 63 611, 

(rs.B.Saroj1ni,tj./0 Lat 	ii,K.61adiechc1m, 

Cid Nidam'arioia, 	 41.Nc,580 to 584 are 

Nidemangelarn P.O. 	 ipplicants in O.F.74/93.. 

L.Vasudavai Nair, 
S/s N,Gopelarj N air, Ret1rji1 
Gjard 'bt, S,Nr,7519 
ttha1aymtt, C,"c Stet5n 
Jlaster, Janiyema1ap i 
Ma1bpUarr Oistrit, 
Pin - 679 339. 

h1.Kutty Melu, 

58 	
S/c, Lrte i.R.enkaren, 
Retired., Drivo, 
.No,5707,, Madathil House, 

ErepI1.idm Vcja., P.O. 
rakkinar, Kozhikode, 
Pin '-3 028 (Stpff 

M.Schuthan Nair, 
5V4, 	.5/. fl,Krishnan Nair, 

Retired., Guard 1F' t, 
Kariyatkuni House,' 
Narakode, P.O.Keezhariynor, 
Kozhikode - 673 324. 

K.N..ankunrii Menon, 	 S1.No.585 to 588 are 
S/n V.Madhava Menon 	 ap1.icants in 0..75/93. 
Retired., Driver 

6966, Rohini''3ihar, 
-P * O.C'hettipadi, Pin-676 319, 

%'Iargedi, la1apurern 
c 	DIstrict. 

('1 

	

1i'f 	.. 

( P. itapp.ar  
S89. 5/P.Rar Retired., 

±eman 	S.Nn.P 61771 
'\ ¼ 	Pifrkadah4f House, 
\o.4iur

4 ~'1111; 

 

,'•,, .PPLICANTS. 



$0 74 S ft 

..:ianu, 	 So.58 & 590 Ere epplicente 

590 	
W/o Lete .t1.Thenen, 	i& O,.'t6/93. 
Retired., LDCO Shunter, 
SNr,P B13, 
.dh1kerimaflame1 House, 
r.o.riyellur - 673 14. 

C.K.Veliyudhen, 

	

591. 	Retired., Shunter/LHT, 
uzhithottU Parernbi, 

East of Cemethori Ikod, 
Cochiri - 1. 

P.M.Kumaran, 	 & 592 are applicants 

	

52, 	Retired., Driver, 	 In t'ti.77/93. 
Southern Railway, 
Puzhakkel House, 
fludappalore, (Via) 
1athure, Paighet Disi-rict.. 

M.Moses, 
Rtireri C t Craiu/G'tcd/L'iL. 
Methai College, 
!lamrneth Vayel 
Pattethtiam, &iiluu. 

\/ 9 rjunan, 
Retiro$,, Driver I9/QLN 

	

594, 	KarrnE1leycr, 	 I 

Pettathenem, Quilon. 

P.Mercita 	 Sl.No.593 to 595 are 
J/o Late hri Dominic Sebts1tiefl, applicants in 0.P'.78/3. 

	

595• 	Retired., Driver !t/'J 

Pethan Parambe, 
Near Tr3nspnrt Office, 	I  
Quilon 

11.K.canesan, 
S/s M.N.Krishnemouthy, 
29, Ramanujern Stret, 
Kell'ikuzhi, Tric4'2C, 
Retired Guer/5pec.tal Gra, 
Southern Railway. 

1.M.S.ThangereQasem, 

	

597 	S/n Michel, 2 74—, 
First Street, 
Pn -iai Nager Malligeipurar,  
Trichy-1., Aetired rivr 
Grade, Southern Railway. 

F. I.Vincent, 

59 	5/0 i.J.Fmbrfise, 
27, Ponnthottam, 	 I  
Kemp's Town, Trichy, 
Retired Guardi'Special ii :ade, 

ySuthern Railway. ... 	PPLICRNT5. 
.Contd,/— 



I-.  
U. I) •. 

-, V,Subramanian 
59 	S/o E."enkatraman, 

21, Thondaman Colony, 
- 	Ilet3r Factory Road, 

K.K.Negar Post, 
Trichy-21, Retired 
Passenger Guard, 
i.Reiluay. 

,Fntony, 
600, 	5/0 Sovrirnuthu PI1J.aj, 

41, M115yputant, 
Main Read, Trichy-1. 
Retired., Shunter 'St  
Southern Railway. 

R•  Gopal an, 

601 	
'° D.Reiìaç.h3ridren1  
125, 11riemmr, Koi]. Sret., 
Pcnmalipatty, GoIdar Rne', 
Trichy-4. Rettroi. 
Passenger Guarc, Sc.uthrri 
Railway. 

1.K.Srinivsan, 

662 	T.U.Krishnsarny, 
131 1  East Chittre Street, 
5rir8ngam P.O., Trichy, 
Retjreo G:d/ecil 
Crade, Southern Railway. 

R,iagarsamy,  

63 	RengsEamv Naidu, 
328/6, Railway Coioiy, 
Trichy-20, Retired Lsco 
Shunter 'B'- Grade, 
Southern Railway 
(Trichy Division). 

1.Issac Chelliah, 
604. 	/o S.11anuei (late), 

Reti"ed 'Ps' Giede Guard, 
Southern Railway, 19, 
Keela K.sa Street, 
eemanegar, Trichy-1. 

5.11. Kasini, 

'00 gc.S/o Sheik Ilasthan, 
Innamther 

1bppp1 Tennur Post, 
f 	: 7. Retired Driver, 

( 	. AGrad\\ Southrn  RaiLy. 
0 ( 

.i.Surdr.Lm, S/o 1aqa 11lai., 

Olin 	Bazaar St:i, 
Tj'ost, Tricby-.17, 

-.. R-eti?r1 Driver/B G.ede, 
:.5jrn Reilucy. .•. APPLICNT 

. . .Contd,/— 



76 , 

E.Abdul Rezek, 

607. 	
S/u rrohmed  Esuff, 
.55, 11colakollai Street, 
Terirvjr Poct, Trichy_17, 
Retired Shunter/B Grede, 
Southern Railway. 

I. Innesimuthu, 
6U. 

 
S/o Inresimuthu, 
Kalkothen'jr Ji11cge, 
Purothavkudj Post..621: 3fJ 
I1ngE KLchi, TrichyjDffl::iH 
Retired Driven B 
Southern Railiay. 	I 
S,Ruben Gregory, 	

I, 

60, 	S!0 D4T.A.Sundajam P!1 
5/A, Conv3nt Fied? 

•1 Contonement, Trichv-
Retired Guard/5pec 61 rac 1  
Southern Railway.  

f1,Kareern E3aig, 

61-3 	S/a J.Punveer Biq, 
Np.13, Peflsj3rler tjct, 
KijBpet?  Trich1, 

1 Retired Guard/s Grade, 
southern Railway. 

c.Antonisarny, 
S/o S.Doraiseriii Pi3.li, 
7-B•, 1st Street, 
Duretsemp: 
THchy-1. Oetired Driver, 
B Gree, Southern Re:ilwey. 

T.R.Ethirejeri, 
612 	S/s Thiruvengedethan, 

53, North ChithreStree, 
Srirengem, Trichy_5,1 
Retired Passenger Giierd, 
Southern Rajlu8 . 

K.P.Raghavasjmhen, 
K13. 	S/a C.Pne.nthacharje, 

1., South Devi Street, 
Rengenagar, Srirangm, 
Trichy-6, Retired Gdard/ 
P Gr8de, Southern R$Ilway, 

Sfiurugesan, 
614. 	S/a K,Subremer.ien, 

Plot No.5, Thairnaneval' Str t p  
Iyyappa Nager, Tric6v-7.1. 
Retired Passenger Gdrd, 
S.•.ithern Railway. 

y 
... APPLICNT5II 

.• . .Coritd./- 
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R. V I su a neth an, 
S/. N.R .Redhekrishnen, 

615. 	5.-C, S3tha Street, 
BalejINives, Ayyeppe 'Jscar, 
Triciy-21., Retired G.uard/ 
Specia' Grade, Southern 
Railway. 

Gerald Edward Rodriques, 
Sle Geiald tdwrd, 
24,/A Ardhi Bhegucri Stret., 
Tendral Nager, 
K.K.Na'. 1ost1  
Trichy-.21. 

R.Rengasamy, 
617. 

	

	Ramesemy Kavander, 
62, Railway C'1ony, 
Bells Ground, 
Trichy-1., Retired, 
Shunter B Grade, 
Southern Railusy. 

P.Raman, S/a Pjtct;ej., 
Elfl. 	118 2  P'ri 	eloperai, 

Trichy-1. 9etirsd. 
fireman/A Graie, 
Southern Railway. 

£.SethuramHn, 
6'T!,. 	6/o Gopalsamy NaidU, 

Crawfnid Rily Ciny, 
Trichy-20, Retired 
Driver/i" Grade, Sov4herr 
Railway. 

S .Thangaraj, 
S/s M.Sebestian, 62 	5/24, Thirunagar, 
P.timalai, Trichy-4. 
Retired. Shunter/d Grace, 
Southern Railway. 

D.Devadoss lf'red, 
f21. 	5/0 A.P.Devasirvatham Pille, 

17, Muthuraja Street, 
tiudeliar Chatram, Trichy—. 

jietired Guard/Passenqer, 
,Stftfe;p Railway. 

\ ' S,P..ntsn-isarny, 
3/0 	 Naidu, 

O ( 	61,/1'-4anarriant Cul 5ny, 
(Doeisahptjram, Triehv..1. 

- 	ètired Dr/var, Southern 
uaJy.j/ ••• APPLICANTS 

. ,Contd./— 



623. 

'. 78 • 

S. Kr Ish nan, 
S/o T..Sarangapafli Thjdij. 
51 	t or.vat.hi Ptmmen cii tr 
Srirangem, Trichy-6,:' 
Reti'ed Guerd/ SpecLi Gred, 
Southetn Railway. 

T.V.Naganathn, 
136 9  North Chithirai,T 
Steet, Sriangarn, 
Tichy-6 Retired. 
Guard/h 	ecial Grad 
Southern Railway. H 

'-'9 

625, 

526. 

627. 

6.23. 

630. 

631, 

R.Narayanesemy, 
187, Chitrai Street,:. 
Sr.rangam, Trichy-6 
Retired uard/R GrL1., 
Southern !ailiay. 

K.N.Subramaniefl, 
North Ghithiai 5 
Srirangam, Trichy-5 
Retired [ua'd/P Gi:a 
Southern Railua, 

	

L.M.Rangenahun, 	H 

S/n T,Lachumanar 
71, KendI Street, 
Srirarqan, ric'-H 
Retired Guard/B GaIjA, 
5nutt3rn Railway. 

S.R.Yamunachari, 
4/a T,Rengaswamy ii Lhac 

, Uest Uttra St±'et, 
rir6ng8m, Triohy-6 

Retired .Guard/ grade, 
SOl'LIt Railway, 

S. Veer app an, 
S/u G.Soundarara Pfllei, 

	

143, Main, Road, 	H 
Sangiliandapuram, I 
Trichy.1..Retired Ur iver/ 
A Special, .Souther 'R!1u 

A.M.Joseph, S/c A.11 broe, 
Pottkara 51t,reet, 

Palakkarai, .Trichy 
Retired guard/A 
Southern Railway. 

E,deikalasamy, H 
s/o S,Prul PIilai, 
26, Sekkai Stree 
Palakkaral, Ttichy1. 
Retired Guard/B, H 

Southern Railway. 0 
APPLICANTS. 

.Contri,/- 

f. 



K.R .e!varenQBrT., 

	

632 	No.48, Palayekevil Street, 
Palakkerai, Trichy 
Retired Special tec 
Southern Raiiw8y, 

C. 	nt 'n yearn y, 
(j33 • 
	

5/, P.1,Chjfl18h Udayer, 
15, Sugados3 Mand' Street, 
Bau Road, Trlchy-2, 

D..Syed Jaffer, 
•SJ. 5yd •Ahnmod, 

	

634, 	6, North Swankare tr't, 
Near Babit Rca34  
Trichy-8, Retired Driver/ 
A, Southern Railway, 

V,Periyasarny, 
S/c G.VejthjaljngB 
32, Kazapettal Lirib, 
B'azaer Street, 
Trichy-11  Retlrei turc 
A, Southern Railway. 

V.Alegiriswarnv, 

	

63 0 	S/o N.SaVeerawerr,•i N&jrjj1  

8, Dcotor Isaac Lane, 
$angilJapdepurem 
Trichy-1, kecirsc1 Lcds 
Guard, Southern Reilt.ey. 

S.bdui Subhan, 
637, 	S/c Sheik 8ahj. 

38 0  Sathyarnoorthy Street, 
Se nth arne a r pur am , 
Trichy-4. Retired Guard 
A Grade, Southern Railway, 

F{.Ammér Basha, 
S/c Ild.Hassain, 23—n, 
Varathamasemet Street, 
Sangiliandapuram, 
Trichy_1, Retired Driver! 
., &outher Railway. 

ju Chettiar, 
I (lain Road, 
,red Guarr/A, 

y. 

Ru ai, 
r 	,5,t 011 iate, 
Trchy2.O, Retired Driver/ 
A, Sátfthern Railway. 

V 

D aDhenapal, 
639. 	5/o RDura jre  

lKeap.1t 
Trichy-1. R-i 
Southern Ri-1 

Sibi'aha inLo' 
64 	\ 	'1 	;s '. ! &I<.:  

fircui Hou 

,., .APPL'ICANTS 
. Sintd,/-. 



Rarnu, 

641 	Sbo Appevu Karukadi, 
69, New Street, 	; 
rikakedel, Contonnent, 
Trichy-1 0  RetiredDriver, 
B y  Southern Re11},' 

R.Kaliamnsrthy, H 
642 

	

	K.Ramasamy, 1, 
Kannagi Street, 
Surerniuurern, 
Trichy-20., Retired 
ShuntinQ Driver, 
Southern Reiluay. H 

M5D.raisamy, 
643. 	5/6 V.11aruthRrfluth' 

23-C, Anna N838r,H 
Subramniapram, 
Trichy-20. Ret,ir Id 
Driver/i., 	outht' 9i1u. 

R,Mezharul Heq, H 

644 	/C 	 Razck 241  
Syeda floharned RowhE: 
Bemenajar, Tirrh1,, 
Retired Guard-A, Southern 
Rai1wy0  

A.nthnny LouIs, H 
645 	S/ti C,ArokIcrj  

91, Keels •Pedayecloutherni i 
Near Ed 8  Steat, 
Palakkarai, Trich,-1 
Retired Guarl/A,  
Railway. 	 H 

P.Venkatesan, 	H 
646 	S/o C,Perumal Na1i, 

65, Highways Cclo}y, 
Subrameniepurpm 	richy-2 , 
Retired Driver/A Spi. 
Southern Railusy. 

Keenakshisundarm, 
6474 	S/o Ii.Kurnarasamy illai, 

5i, Annarnalal Str'et 
Erode, Retired Gurd-.A, 
Southern Ri1uey. 

P.rputham, S/i, APete', 

648 	47-B, Annen lilEtfi 
Pza Nagar, 
Suraméngalam Post 
Selem-3, lietired river/ 
, Southern RCI1WEIV APPLICANTS 

IP ,Contd.i- 

I 



K. Periesemy, 
S,o E.Ko1andn, 23, 

649. 	VOC Street, 
Kollampalayam, 
Eride-638 002. 
Periyar District, 
Retired Guerd/r, 
Southern Railwa y. 

V • Palenis amy, 
S/u NVelu Paknadi, 

6500 	1 0/92—C., NanjundpLren 	Jf 
Poderiu', Goimtotcre Disi it, 
Retired Guad/A i' 	pL 
Southern Railway. 

R.Venkatachalam, 

651 	S/.K.Ramasariv .dcyr. 
117-1, old Penur,  
RamjeerNgar Post, 

Trichy._9 Retirec Sntirtur-. 
liriver, Southerr, RaJciy. 

S .Soseimery, 
652, 	S/a G.S8VEr1ITUhU, 

5/2181  Jluthuktjlam \iIleas, 
N.K€ttupetti Post, 
Via'  Rrn-iee Nager, 
Trichy—Y, ReitrJ LYije./ 
, Southern Railway. 

A .J .R am ena th an, 
P3chaipp Muda1 .r.. 

Kumbakunam, Thanjavur District 
Retired Guerl/A, Southern 
Railway. 

K.bdul Wah, 
S/O Khader Shaw Routher 
32, Periyar Street, 
5ubramniapuram, 
Trchy-20, Retired hunter/ 
B, Stuthern Railway. 

S.Gupalan, 
6/6 R.irinivasan, 
54-

17 
C, Railüay Quartei's, 

Kuribakonam-612 001, 
red Guard, Southern 

S .a. 
6. /IM4.rnuthu, 

Kaiotor, 
*( 	rathuJi Post, 

L 	 Lbn'  
c\ 	zph)2bhtrict, Retired 

'. 	FiiiL, Southern 
,• APPLICANTS. 



I 

I.. APPLICNT5 
04.. 

• 

. 	12 
. 

an, 

657 S/u 	•.rkiyam, 	11/, 
Savariarkoil StreeU1 
iJoraiy'r 	Post, 
Trichy-3 	Retired 
fireman/A, 	5euthern'Rai1Ue 

S.bdU1 	Kareem Sah 11 , 
5/w Sh9ik Ahmed, 	73 

 CentaI 	Hazer, 	Tenn 	r 	P,s1 1 
Trichy-17 	Retired, 

Diro/ Special 
Snutriern Rai1ue. 

RSoundarar8jUu, 

 
5/0 	G.Raj,amanner 	N41JtJ, 

25, 	General 
Tennur 	Pest, 	Trii'-i7 
Retired 	Gu a rd/P,% 
Southern RajlLrv. 

 

Rairaprumnal,, 
 Ramasamy Pi]1 

28, 	Kr)shnapura!r, 
fiddle street, 
ThenjeVU 	Road, Tichy5 
Retired Dri\Je1/C, 
Scuthorn Railway. 

M.ivasubraflfli8fl 

661 s/0 
House 	N 	,20/C-1 
Pnna N3gar, 
SubrernniapUrafl1, 

Shunt 	/ Trichy-20, Retireli 
B, 	Southern RailUy. 

 
F,Pamanathan, 
S/o K.Pert.hasara hi, 

.21/3, 	Poonnaiye 	!c.ltlflV, 
Oevareya Nacer, 
Trichy-219 RetirId nail 
Guard/.&p1. 	Sbuhern, 
Railway. 

SNd.MahboOb AliKhn, 
 /o 1 	Sher I1i, Kn, 

16/5, 	Fourth 5t±e, 
~i l flengana9ar 	Trib hy-21 

Retired 	Passer1qe 	J1' 

Southern RailJe 

S.Dkshinam0Crty, 

664, 5/o 	K 	ornasunCall' E1m  

17, 	EB..olmy,KhaJ6TIea1: 
Trichy-23, 	flet'ed Guar! / 
Southern RailUe1. w 



APPLICANTS4 
, .Ccntd. I- 

( 

665. 

 

 

V.Krishnamurthy, 
5/pi C.Venugopel Raju, 
14, Kumaren Street, 
flelakaikándar ko ttai, 
Trichy-li Retired 
Guard/A, outhern Railway. 

R.Arnalenathan, 
S/o Rayeppa  Asariyai, 
70, Krishnarnoorthy Nger, 
Meter ractory Road, 
Trlchy-21 , Retired  
A, Southern ii1ug\t. 

T.K.Rajagopalan, 
Sb T.\i.Krishnasarny 1yorq.ir, 
2, First Street, KIIuIuLL, 
Illupur Road, Trichy-20 
Retired Passenger Gua, 
Southern ReIlw2y. 

K.Karumbairam, 	 J..'iu.596 to 668 are 
S/ S.Kumbalingam jiila.i, 	9 pplic3nts 	0J.79/93, 

LW 	46-B, Ramakrishr1e sJagar 
Kallukuzhi, Tric'hy-20, 
Retired Driver, Scuthern 
Railtiay. 

G,1Kuppusn'j 

669 	$fo rvinds Asarv, 
6/A, 	rn eynsthn St'ei; 
Melakelkandharkbttai Post., 
Trichy-il., Reired Drj.'jer/ 
A, S(•Wtherfl R1uay. 

T .V .Arunachaler, 
S/a T.P..\Jenkatsha1em filial, 

670. 	56-P., fl'jdaljer tree€, 
W:r.i.vur post, richy-3., 
Retired Guard', 
Southern Riivai. 

R • Kr ishnasemy, 

671 	 P.Remasemy yyangar, 
3, Srinivasa Pi:lei Streef 
Near Satyanareyie Temple, 
e1iamba1arn, M13dres - 600 033 

.senge; Guard, 
Sow€hrnA'iiwpv. 

T.Raiasarny'Neic'er, 
57.( 'S/o1h1rurnITal aicke'., 

Nc5 Fir,st Sjj,r €eet, 
'. 

sticc., 
\et1.r3dT1 R. 	 .rman, SoUJthorfl 

R ailtay. -•' 



. P4 

K.M.bdl f'ajeeth, 
673 	S/c K,ThangErfleCra P9ohiduer, 

B.249 9 E.H.E IL. Tcunship, I 
Reniet._632 406, krth !:ct 
District, Retired Shunter,  
Southern Railway, 

N. Krishnasarny, 
5/. Nerayenasarny Pilla!, 

	

674. 	27/3, Sakthj Vináyoar 
Crawford, Trichy-12. 
Retired ir5ver/A, 	jthir 
Railway. 

G.Amirthalingarn, 
S!0 M.Ganapst i y, 

	

675, 	
Periyar Streut, 
Kelakalkandarkcttaj, 
Trichy_Il., Retid 
Southern Ra.ilw5y. 

S.Androu, S!o  
Guru Illem, 3rd 	C ç 	I 
EE.Do1riy', Mahajpra,, 
Vilupur2n, Suth rno 
District,, Retiro d - sS'en1r 
Driver, r- outh f~- rr RailwL,.1. 

T ,R'eroRm ,' 
5/. .Thanave1u Psari, 
25, Sjnderani Pillaj, Thotti, 
EdaInb al !t4 uLtìUi', 
Trjch,_12,, Retired Shurte, 
South6:l Railway. 

'IsGlvindaraju, 
S/c ilutrukrjshna Naidu, u7. 	
Nathersaa11jvass, 
Samyaar 7hoppu, House No317, 
TriLt-iy-8, Retired Shunter, 
Southern Railway, 

A.Pbdu1 Reiamen, 
679, 	5,1c G.tbdu.. Kareem, 

6/8, Jalla Pakkirj Street 
Iiadurai Road, Trichy-e, 
Retired Dr:vbr/Spej1 Gra, 
Southern Rafluay. 

K.Ra ago'ja 

6G0 	8/0 2 .Krisr.nasarry Nalju, 
91, SIP1CO olor 
Edarra1aipat- Pjthur, 
Sundarrn P1:18k 'Lcttri. 
Trichy12, F.et!ted Shu:;tr,r 
Southern Ra..Jway, 

,.• APPLICANTS. 
.4Contd,/- 

t 



85 .. .. 
- 	

G.Ruppusemy Neicke.r, 
S/c (1.Genget.hare Naicker, 

61, 	69, I11encao Street, 
Pinmalaipatty, Trir;hy-4., 
Retired Shunter/B 
Southern Ri1uay. 

C.Andi, S/a Chinnelyan, 
612. 	N,Kuttappattu, 

Remjee Naga.r Post, 
Pmbedkar Naqar, Trichy-), 
Retired Shunter, 
Southe:n Ra tl', 

.M.Skill, Sb E.1.I1 
683. 	12, Crawford Colony, 

Crawford, Trichy-12., 
Retired Shunter, 
Southern Reii.ay. 

5.ibdu1 Kareem 1  

684 	
S./o Shaik Ibra.hirr., 
5c3/P.4, 5ingarathrppu 7  
Trichy-$, Retirec ct,.uni.cr  
Driver,'R, Soi'the:n Riiwy, 

J.Issec, S/s R,seph 
6E. 	36, Raghavechary Street, 

Sembiath Post, Pererbur•, 
Madias-600 011, P.etiied 
Diver/p1. Scutern Reiiuiy, 

R.Iopalakrishnan, 

6I 	 S. thakrith .n, 2, 
Sethurm8 Pi1lai o1ony, 
Trichy-20, Retire Shunter, 
Southern Railway. 

N.Jyaramari, 
607, 	S/c NKL.Narese Ayyar, 

9!-D Narasimma 	hery Co1nn', 
a! Rod. Thanjavur -, 

etire Pass.. Cuerd,, 

1 
/- , 	crU t 
	n. R lway. 

4  Sti 
\etsr -i Nre t r/AspI. 

Z. 

s4tj, 
68 	S. 	KC .Sadye tud2l18:, 

321, Vendlyar Colnnj, 
Thillai Ngar, Velar 
Thanjavur, Retired tusrd/, 
Southern R8ilwey. 	 a .. APPLICANTS. 

..Contd./- 



,, 86 4 . 

A.Velayutham, 
S/o R,I4nnamelai, 

690 0 	i2/VI 2364, Pookkai 
Vastha NeuStreet, 
Thenja'iur - 613 0011  
Retired Drjver/P 
Southern Railway, 

- R,Murugaiyen, 
S/o Ramasamy Koner, 

691, 	ienin Nagar, 
Udayamarths-indapuii'em Pc3L. 
- 614 706,  
Teluk, Retired Guard/C. 
Southern Railway. 

R, Gop blekrishnsn, 
S/u K.Ramanuiarn Neid'i, 

692. 	Plot No,19, breharn Pidithr 
Nagar, Via. Sivaji Nar,  
Thenjavu - 1., 	e-I;i-ej 
Driver/A, Southern PLu, 

P.Srinivasan, 
653, 	S/o Pacheiyepa 1iudaiiy, 

1121  8/41  iud811yar $trt, 
Mudaliyir Chcthtrarn, 
Trichy-1, Retired Guard/A, 
Southern Railway, 

C, Kely8naaundarern, 
694, &/ r.Gcvind,ai 

Mooppanar Street, 
rnmanpetei, Vedicpu:en 7r 

Pin.— 613 2fl5, Thanjavur 
District, Retired Guard/A, 
Southern Railway. 

	

- 	K.Sanniyasi, 

	

655, 	S/c Kesava Padayechi, 
18 2  Karnper Street, 
Sentheneerpuram, Trichy_ 
Retired Driver/C, 
Southern Railway, 

K. Sa nkara nar a yen an, 
S/c, V.Lrcjanethan, 

North East Extensicn, 
7th Cross, Thil1i Nagar, 
Trichy-18, Retired uard,/S4l, 
Scuthern Railway, 

S,Periyaserny, S/c Sangili, 
Dncr No.59/9, iludaliyar 

697 0  Chetram, r1uneearn I<oil 
Street, Tiichy-1., Retirii 
Drivr, Southern Riluay, APPLICANTS 

. .. . .Contd. I- 
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ii 

CRDER OF THE FULL BO1 

• 	 Shri Justice V.S. Malirrath, thairnnn: 

These cases have been plated before the Full Bench as per 

the directions made by the thairman by his order dated 23.10.1992 

in exercise of the powers cxnferred by Section 5(4] Ed] of the 

Administrative Tribjnals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and -clubbing them with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t;  benches, one view having 

been taken by the Ernakulam Bench in its order made in application 

K-269/88 dated 20.4 • 1990 and a' contrary view taken by the Princi-

pal Bench and the Ahmedabad Bench in O.A. No.1572/88 and O.A. 

S 	Nos.351 to 423/88 respectively. We shall now proceed to state 

. 	. 	briefly the relevant facts as follows: 

2 • 	The applicants in all these cases are eloyees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun- 

ters, etc. who belong to the category called the running staff.' 

The applicants retired from service between 1976 and 4.12.1988. 

They have in these cases prayed for directions to the respondents 

to grant them pension and other retirement benefits by taking 

... 

	

	 into account running allowance not exceeding 75% of their pay. 

The respondents oppose the applications contending that running 

;-'liowancnot exceeding 45% of their pay can be taken into acc-

A, ount-7.,for%- ting retirement benefits to those who have retired 

before 1.41 175 and not exceeding 55% of the running allowance 
S 	

• 	 • -: 

. 	 after 1.4.1979. To appreciate the rival con- 
Al \ 	 ' r' 	 • 	 • 

is necessary to advert to the relevant provisions 

-g6Ve­miifg the applicants conditions. of service in regard to pension 

and other retirement benefits. • 



3. In pursuance of the recatIndatiOnS of the Third Pay Cami-

ssion the pay scales of the jerriployees of the Irthan Railways 

including those of the runnilg staff were revised with effect 

from 1.1.1973 by the rules called 'Railway Servants Revision 

of Pay Rules, 1973' [hereinaer referred to as the 'Revision 

of Pay Scale Rules') made byi the President in exercise of the 

powers conferred by the provisp to Article 309 of the Constitution 

of India. It is enoujh to 8tate that there was 	considerable 

increase in the substantive pay of all the rrembers of the running 

staff. So far as the grant and quantum of pension is oncerned 

the same is regulated by statutory provisions made under the 

proviso to Article 309 of the Constitution. Pension and other 

retirement benefits depend upon the average emoluments that the 

retiring employee was drawin before his retirement. Statutory 

rules govern xx determination of average erriolument for grant 

of pension and other retireh rnt benefits. The relevant statutory 

rules that were in force when the revision of pay scale rules 

came into force on 1.1 .1973 ae exLracted as follows: 

"2544. [C.S.R. 4861 - &olirents and Average Fioluments: The 
term "Dnoluments", used in 1  these Rules, means the emoluments 
which the Officer was receivng irrcnediately before his retirement 
and includes:- 

[a ] Pay other than that drawn in tenure post; 

[b] Personal allowance, which is granted [i] in lieu of 
loss of substantive pay in respect of a permanent post other 
than a tenure post, or [ii with the specific sanction of the 
Government of India, for any I other personal considerations. 

Note: Personal pay granted lin lieu of loss of substantive pay 
in respect of a permanent ip3st other than a tenure post shall 
be treated as personal allow.nce for the purpose of this article. 
Personal pay granted on any! other personal considerations shall 
not be treated as personal! allowance unless otherwise directed 
by the President. 



K, Nandagopel, 
S/o .Krishr.esemy, 698. 431  
 Brindeven Street, 

IndiraNagar, LIC Colony, 
Trichy-21., Driver/.Sp1, 
Retired, Southern Railway. 

1.R .Balesubrameni.an, 
S/c Rethinam, 16, 69 	
North. Street, 
Tiruvaiyaru 613 204 
Retired Orver/. 
Southern Reiley, 

S. tlasth an, 
S/c 	:gabu Sehib, 700. 	
Retired Passenger Dr5.'e, 
Southern Railway, 
Menkaia Street, Tern;jr, 
Trichy-17. 

P,Gowrjsupdaram, 

r1 	 S.Periasamy, 106-4, ' 	Nenickapueem NaduStreet, 
f1elapucur, Trichy-1., 
Retired Guard/A, 
Southurn Railway. 

TRarnachErran, 

702 	M.(hengavelu, 5, 
BherethvDesn Street; 

Viilupuram - 61J5 602,. 	: 
Retired Driver/B, 
S.jthern Rai1way 

Gènesan, 
703 	S/c :Packri Thever, 

2/2571  TelukOf?lce R03d, 
!'hiruthureipoondi 614 7137  
Retired Driver/A, 

- SouthernRailu.y. 

.Y.rumugam,S/o Vaiyepuri, 
Peltriiyandavar Koll Street, 

704. 	Inam.kôiathUr, Trichy •D1stL'ict, 
Rètied;hünter, Southern 

- 	Railway. 

fVNaZj khared 
'. S/a Ad1 Gaf6r ah lb, 

705. '137-A, Eufld)fl.fV,.Ce,. 
Thenitr

' 
 Tridhy-17, 

\• 'Rë.tiredDr1ivèiWSpl,, 
SoutherrVRaiIway. APPLICANTS 

. .Contd,/— 



706. 

76 7. 

 

 

71 0.. 

711 

712. 

713 

e 

V.Velu, 	 F. 
Sb \Jaiyepuri, 
rrethiyur, IniyenuiRoaci9  
House No v 33, Trichy-9, 
Retired Shunter, 
SouthernRailuay. I , 

&.farimuthu, 
5/. .Sinara Paiayachi, 

m2"I/C, Railway Co1:6ny 
1Kllukuzhi, Trichy.L20, 
Retired Shunter,  
Southern Railuey, 

P,Mamundy, 
5/0 Palaniyandi, 
Mudukkupatt!, 
t-'tjdukottaj Reed, 
Trichy-20, Retired': Shun, 
Scuthe,rn Railusy. 

T. Innesimuthu, 
:5/c, S.ThnrTias, 13 
)esk friyanathaiueri. 
Dindigul, etired E hntr 
Southern Railway. 

4 Se"arirnuthL, 
5/oru1eppan, 9/5, 
N.M.CnIny 6th 
Trichy-20, Fke'tied1  .hurtor. 
Southern Railway. I 

A Muthusamy, 
.5/0 	Thenarikvi ri er. 
AIBs5.Co1any, Pucluknttai 
RJ2d, Trichy-20, Retired 
Shunter, Southern Railway 

-S.Palaniyandi, 
Sb Satalyan, 31/31, 
Palaniyandavar Koi Stree., 
Innam.kolathur, Trchy Disrict, 
Retired Shunter, Southern 

Riailuay. 

K.M.Pirumugham, 
5/c Kuthjan eliac M]ay.n i1  

4/931  Palanlyandevar Ko111  
Street, Innamkolathur, 
Triohy, Retired 
Southern Rei.1uy. 

7 r4.. 
S.Kandasarn' 

'S,'o Subbar8ja te\Jaflrler, 
Kedechanallür Pc si;, 
42, •Est Thottipelayarn, 
Erode-6, Retirèd huntincJ 
Driver Southern Railway. I%PPLICANTS 

Contd./— 



V.Th1er?5eii 
5/0 Ven1<ete.'ch1ern, 	 0 

136, R.M.S.Colony, 
NnjeekOtti Rod, 
Trichy - 6, Retired Drivr/ 
l.Specie1, Southern Ri1wy. 

-..6.Rôuse, 5/0 Smue1 Roso, 
35 9  Kenedi Street, 
Subremeniepurem, 
Trichy - 0,Retired Shunter 
Southern Ri1wy. 

717, R.V.Ponneiyan, 
510 R.\jedjjelij, 	14—E, 
Seint 	ritony'B Lhurch Lrrr, 
Neqpattinem - 	61 	001 
Retired Driver/n, 
Southern Ri1w'. 

18, N.ReJ?menlLkdm, S:'Jos 	669 	to 	718 e'e 
eppL.cents in 	8093 'S/U 	NerPyF'nPSPmy 	Pil.-D-41 

18, 	Nethejl Street, 
Kemp rje purEm, 
Rj.ki1pekkern 	PTst, 
1iedrs - 	600 073 
Rotjrod_Dxjver, 
SotIth3rr RELLWy. 

By AevccFte Shr 	K.S'jbb R;(J, ,.tri 	0..No!3. 	595 	to 	4 003/910 
57/900 416/900 	320/92, 	290/92 and 377/92, 

By AdvocrteShri R.Bhrsk'rEn jhJ,.Nos. 44/93 to 76/93, 

By 	iuVocPt 	Shri 	P.hij;; 'iiIdi 	in OJ.No. 	77/93 & 78/93 9  

By Idvocte Shri Vii'rr&):. .ir, 	U.L-.N'. 	79/93 	& 	80/93 

Versus 

1. Cheirmen, Respond?nt - 	I 	in O,I.Nos. 
R'i1wey Boerd, 395 to 403/91, 79/93 & 80/93 

RPilohPvn  D  
New 	e1h. Ruort - 	2 	in 0.t,.Ns. 	57/90, 

416/0,320/92,298/9,377/92 ehd 
44 to 76/93.' 

2 0  ;The °Uhibn or •Indie flestdeñt - 1 	inOj.No. 	57/90 
reprseht) 	b 	thn 41i/90,320/92,298/92,377/92 	nd 
5ecre.try,, 0 44 to 76/93 
MiistryoRi1ueys, nd.Respondent - 4 in 0J.No. 
Ri1 	Bhkh, 395 to 403/91. 
New DeihT j' 0 

0 

' 	
s.•. 	Respondents. 

' 

Contd./— 



3. Union of India 	 IResponaent - 1 in O.14.N013 

through . the Gcner1 	77/93 end 78/93 
ManEqer,Southern R1khwys, . espondent - 2 in 0.F.Nos. 

Perk own, Il3drPs - 	 395 to 403/91 ,79/93 & 80/93. 
Respondent .- 3 in 0J.Nos. 

1 57 / 09  41 6/90, 32 0/92, 29 8/92, 
1377/92 rnd 44/93 to 76/93. 

Respondent - 2 in 0.1.Nos. 
77/93 and 78/93 

	

4, 	The Chief Personne10fficer 
Southern Rpilusy, J 
Perk Toun, Fie.dres - :3 

	

5. 	Divisionel Reiluc'y 
Neneger,oLthern R11uEj.- 	

II 11ys ore. 

9osrcn'iert - 3 in 0..Nos. 
3( 	/03/91.. 
Rrnc.dent - 4 in 0j-.Nos. 
S7/9r,41 6/90,320/92,298/92 
e -d 377/92 

6. 

7., 

Senior Divisjon'1 
Personne1 Officer, 
o'jtnern Reihicy, 
P1ght 

The Divisionel PerstIflr1 
Officer,Southern 
Iladurci Division, 
Fledurci. 

epnarnt - 3 in 0..No.77/93 

cnnt - 3 in 0.%.No, 78/93 

9. 

The Divisionel 	, 	 pQr.ciert - 4 in 0..Nos. 
Superinteident, 	 44/91"J to 76/9:3 

Southern Railusy, 
Djvjsjon') 0ffice,P21gh't. 

The Diisiona1 Rei)uay 	I RtsDondent - 5 in 0...Nos. 
anager, 	. 	320192,298/92 and 377/92. 

Southern Rai1uy , 
Bengajore. 	 ..... Respondents. 

(By dvocate Shri k..R.D.KeantF for Shri P.N.Venugoppla 
Goud, R'11wy diocate' flor respondents in all the 
applications). 

V 
....Contd/. 
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[C] fees or corrrnission if they are the authorized emoluments 
of an appointment, and are in addition to pay. In this case 
"Eiournents" means the average earnings for the last six months 
of service; 

(d) acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
3711, and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro ternpore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office tertporarily 
vacant in consequence of the absence of the permanent incurttbent 
on leave without allowances or on transfer to foreign service; 

Eel deputation [duty] allowances; 

[f) duty allowances [special pay); and 

[g] [i) For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above. 

[ii] For the purpose of gratuity and/or death-cum-retirement 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty immediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [] to [f] above drawn during the same period. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Bolumentst'  means: 

[a] the emoluments which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the tenporary appointments, as the case may be, or 

[b J the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

25A4C.R. 486-A]: Same as otherwise provided in Rule 2544-B 
In respect of Officers retiring from service 

ff',oráTter't 1st Noverrber, 1959, the term "emolumentsilmeans 
the officer was receiving irnediately before 

, 	( is rejareThent âr includes : - 
Al., 	1 	II 

) 
H 	subtrive pay in respect of a oermanent post, other 

thh,/fenure post, held in a substantive capacity; 
.\  

- b---'eral allowance which is granted in lieu of loss 
substantive pay in respect of a permenent post, 

bther than a tenure post; 

(c) special pay attached to a post other than a tenure 
post, when the special pay has been sanctioned 'perma-
nently and the post is a held in a substantive capacity; 
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[d][1]For the 
With effect from 1 St 
in Rule 2544-B [C.S.R. 

calculation of average emoluments: 
epteinter, 1962, save as otherwise 
486-B) øne-half of: 

the difference between the total emoluments referred to 
in items [a], Ib] and [c] above and the pay actually drawn 
in higher officiating or temporary appointments; 

Special pay other than that referred to in clause (c) above. 

pay drawn in temporary or officiating appointments; 

personal allowance other than that referred to in clause 
[bJ above; 

V. the difference between th substantive pay and the pay actu-
ally drawn in higher tenure appointment [s), whether held 
in substantive or of ficiting capacity, provided that ser-
vice in the tenure appbintment[s], dces not qualify for 
the grant of a special additional pension. 

[2] For the purpose of emoli.nts• for [ordinary] gratuity and/or 
death-cusn-retjrerrnt gratuity. The difference between the average 
errolurents in respect of ite 	[a] to [d)[.1] above calculated 
upon the last one year of service and the last substantive emolu-
ments as per items [a) to [c} above. 

[ e ] [1] For the purpose of ç 
The actual amount of the runni 
limited to a maximum of 75% of 
of [a] to [c] and [dIll) above. 

Liculation of average emoluments: 
g allowance di during the month 
other emoluments reckoned in ternE 

[2) For the purpose of ernolumnts of [ordinar'.{gatuity/death_... 
cum-retirennt gratuity:- The flbnthly average of running allowance 
drawn during the 365 days of running duty inmediately preceding 
the date of quitting service linited to 75% of the monthly average 
of other emoluments reckoned in terms of [a] to [c] and [d][2] 
above drawn during the same period. 

N2te[1 J: if irmiediately before his retirement or death, an officer 
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calulating ordinary gratuity and or 
death-curn-retirement gratuity thould be taken at what they would 
have been had he not been abserit from duty. 

Provided that the amount of gratuity is not increased on 
account of increase in pay no actually drawn and that benefit 
of higher officiating or tempprary pay is given only if it is 
certified that be would have oa4-itinued to hold the higher officia-
ting or temporary appointment bit for his proceeding on leave. 

Note [2]: In case where a t 
after completing three years' 
to a permanent post any time  
service the enlolusnents drawn 
years' service during the per 
post shall be treated as if 
substantive capacity. 

Drary officer who quits service 
rvice is appointed substantively 
-ing the last three years of his 

him after completion of three 
he was not holding a permanent 

wn in a permanent ipost held in 
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2544-B [C.S.R. 486-B].[1]:  If an officer holding a permanent 
post in substantive capacity:- 

officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post] borne on a cadre which includes permanent post on 
the sane time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1],  all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect fran 1st september 19621. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968,   "emoluments' shall mean 
the "pay" as defined in Rule 2003[21],  which the Railway servant 
was receiving irmediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary] gra-
tuity/tath-curn-retirement gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the average  
of the emoluments as defined above calculated upon the last three 
years of service. 

1. 	 In the case of running staff emoluments for [ordinary ]/Gra- 
tuity Eath-curn-retireinent gratuity will also include the monthly 
average of running allowance drawn during the 365 days of running 
duty icnediate1y preceding the date of quitting service limited 
to 75% of the emoluments as defined above. For the purpose of 
caIculátith of average emoluments the actual airount of the running 
allowance ;drawn during the month limited to a maximum of 75% 
of other  emoluments as defined above shall also be taken into 
account. 

Note[1 1: If a Railway servant, ininediately before his retirement 
or death, etc., has been absent from duty or on leave with allo- 
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wances [inbiuding leav prepara ry to retirement] or on foreign 
service or having been uspended ut reinstated without forfeiture 
of qualifying service, his emouments should be taken at what 
they would have been d he no been on such leave or foreign 
service or suspension. 

Provided that the erroluiien shall not be increased on acc-
ount of increase in piy, not ctually drawn ard that benefit 
of higir officiating r tempo ry pay is given only if it is 
certified that he would Ihave contrnued to hold the higher off ida-
ting or temporary appoi tment buti for his proceeding on leave. 

[2] Pay drawn inenure a intments will count for persons 
governed by the Railway. Pens ion iles, 1950. 

It is clear fran Rule: 2544[g] 	at or of the components that 

constitutes average eniunents is the actual amount of running 

allowance drawn by the: Railways ervant during the month, limited 

to a maximum of 75% of the othler emoluments reckoned in terms 
sub-clauses 

of/[a) to [f] of the:  said rul s. The expression 'emoluments' 

used in the rules inc9ides pay d some other allowances. When 

the revision of pay Spale rults were promulgated and brought 

into force with effect 1an 1 .1 .1 73 in the light of the recoen-

dations of the Third Pay Corrnis ion,no steps ere siimiltaneously 

taken to amend the sta utory ru es regulating grant of pension. 

Persons retiring after 1.1.1973 who had received the benefit 

of increase in pay in accordanC6 with the revision of pay scale 

rules were entitled to.claim c utation of their pension taking 

into account the revis pay :9 the actual amount of running 
prevJous 

allowance drawn during the /mont1h limited to a maximum of 75% 

of the emoluments whici, includeb the enhanced revised pay. On 

21.1.1974 the Railway Board by their letter No. PC 111/73/NA 

directed as follows: 

'The question of revision i f rules for the regulation of 
various allowance con$quent u pn the intrcxluction of Revised 
Pay Scales under Railwy Servic 	[Revised Pay] Rules, 1973 is 
under consideration of i1he Board. Pending final decision, there-
on, the Board have decidd as und r: - 
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Treatment of Running Allowance for various purposes in case 
of Running Staff: 

The existing quantum of Running allowance h3sed on the pre-
vailing percentages laid down for various purposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the sane, may 
be allowed to be paid at the existing hourly rates laid 
down for each category hesed on their Authorised Pay Scales. 

2. The payments as abcve will be provisional subject to adjust-
ment on the basis of final orders." 

It is clear f r&n this order that pending decision to revise the 

rules regulating grant of pension,. the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 759, 

prescribed by Rule 2544(g)[i] was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which came into force on 1 .1 .1973 has 

to bé understooci as pay authorised by the statutory rules that 
1 	- 	- 

c' vere in, f.oce on the date of the order, 21.1.1974. The order 

dted 21 .1.1974 did not, therefore, in any mariner affet the statu-

tory prescrift1onregu1atingcomputation of enDlunents and average 

ernolurrnts contained in Rule 254A for the purpose of grant of 

retiriient benefits Any decision to ncdify the same YDuld have 

effect only when the relevant statutory rules are amered in 

accordance with law. But what the Railway Board did was to 

attempt to rrcdify the statutory rules by an executive order made 

on 22.3.1976 bearing No.PC 11/75/RAIl paragraphs 1 to5 of which 

read as follows: 



'The question of revisionof rules regarding treatment of 
Running Allowance as pay for certain purpeses ansequent upon 
the introduction of revised pay scales under Railway Services 
[Revised Pay] Rules, 1973 has been under consideration of this 
Ministry. It has now been de4ided that the existing rules in 
this respect may be nodified a3 follcMs in the case of Running 
staff drawing pay,  in rvised pay scales: 

Pay for the pirposes of sses and PIOS shall be pay plus 
40% of pay. 	 I 
Pay for the purpose of Leave salary, Medical attendance 
and treatment, Educational Assistance and retirement benefits 
shall be pay plus actual rnount of running allowance drawn 
subject to a maximum of 45R of pay. 

Pay for the purpose of fi*tion of pay in stationary posts, 
Compensatory [Ciy} Ailos4ance, House Rent Allowance and 
rent for Railway quarers s*ll be pay plus 30% of pay. 

These orders take effect frlan 1.4.1976. 

The payments alriady alioed on provisional basis in terms 
of para 2 of Railway Ministryj's letter No. PC 111/73/RA dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The above has the sanction 

Hindi version of this iettL( 

The limit of 75% of the actual 

in the preceding nonth for the 

ments for quantifying pension i 

statutory rules prescribing the 

not amended. 

4. But as the authorities 

the President. 

will follows" 

amount of running allowance drawn 

purpose of computation of emolu-

reduced from 75% to 45%. The 

limit of 75% were, however 

tened to give effect to the 

Railway Board's order dated 22 .3 .1976 in preference to the statu-

tory rules Shri Dev Dutt Sharina land other aggried persons chall- 

enged the Railway Boad'sorder dated 22.3.1976 in the High Court 

of Delhi in C.W.P. Nd915/78. Consequent upon the establishment 

of the Central Admini4rative *ihunal with effect from 1 .11 .1985 

the said case stood transferr4d to the Principal Bench of the 

I 
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Tribunal where it was renumbered as T No.410/85. The said appli-. 

cation was alled by the Principal Bench by its order dated 

6.8.1986 and the impugned orderof the Railway Board dated 22.3.76 

was quashed. The respondents were directed to continue to nake 

payment beyond 31.3.1976 all retirement benefits in accordance 

with the Railway Board's letter dated 21.1.1 974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until ndified in accordance with law. 

We should advert, at this stage, to ancther order rrade by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect from 1.4.1979. This order also suffered from 

the sane infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. It could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[gJ. 

Shri M.C. Srinivasan and 23 others filed an application 

on 4.5';I988 before the Ernakulam Bench of the Tribunal in O.A. 
1 

7 4 	c o.K26918for a direction to grant them pension by adding runn- 
\ 

iI:llO.' ran c U upto a maxinum of 75% of their pay for computatiai 
) IT 

' 	-their )pnion in accordance with the judgment of the Principal 
/1 

- 	Benc ii4T1'o.41 0/85. During the pendency of the said application 

-tI-statutory rule 2544 was amended by the President in exercise 



of the pr conferr I by Arti~llle 309 of the Constitution. By 

the said ant sa;jd rule 	ii and g[ii] of Rule 2544 were 

amended firstly with ffect f, an 1.1 .1973 reducing the limit 

of running allowance for the p, pe of calcut:ing the average 

erroluments fran 75% to, 45%. On the same day, a further amerdinent 

was made with effect ir(xn 1 .4 . 979 increasing the maximum from 

45% to 55%. thereas he firstlimendment was given retrospective 

effect from 1 • 1 .1 973 die secondLmendment was given retrospecti 

effect fran 1.4.1979. For th sake of convenience we shall 

extract the amendments as folloI: 

"Subject: Amerment to 

DA :As above 

No.E[P&A]II-86/P1 5 

dian Rai Iwey Establishment C-
Volurma I II, 

powersi cnferred by proviso to Article 
of IncEa, the President is pleased to 

1309, 1502 and 2544 of Indian Railway 
C I & I[First reprint and Fifth reprint 

as 	the Advance Correcticn Slips 
and 405 R.II enclosed as 2nrxures 

,be effec ive from 1.1 .1973. 

e connce of the Finance Directote 

Sd/-{K.Venkatesanj 
Director, Establishment [P&A} 

Railway Board. 

New DeLhi, dated 17.12.1987" 

"I½NNEXURE 'D' 

In exercise of t 
309 of the Constituti 
direct that Rule 130 
Establishment Code, io 
respectively) be amer 
No.428, 429 & 430 R.1 
'B', 'C' and D1 

The amendment wi]i 

This issues with 
of the Ministry of RaiJ 

Hirili version is 

RULE 2544 	 JT 
.' SLIP NO.405 R.I]: 

Sub-rule g[i] and [ii] rnay be substituted by the following: 

V 	H 
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g[iJ 	"For the purpose of calculatia-  of average erroluments:- 
actual amount of running allowance drawn by the railway 
servant during the nonth limited to a maximum of 45% 
of pay, in the revised scales of pay". 

g[ii] 	'For the purpose of gratuity and/or death-c-retirement 
gratuity: the nnthly average of running allowances  
drawn during the 365 days of running duty iirniediately 
preceding the date of quitting service limited to 4596 

of average pay drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC 111/75/RAI1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.19761. 

EXPLANATIa1: The Rule 2544 of Indian Railway Establishment Code, 
Volume II [5th reprint] has been nodified through administrative 
instructions issued with the President 's approval effective from 
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recorrended by the Third Central 
Pay Corcrission. The purpose of this amendment is to give stats-
tory force to the administrative instructions with effect fran 
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

Sd/-[K.V(TEsAN] 
Director, Establishment [P&A] 

Railway Board." 

"Subject: Aiiiendmnt to Indian Railway Establishment Code-Vol.I&ii. 

In exercise of th• powers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volume I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction slip No.437, 
438, 439 R.I and 407 R.II, enclosed as nnexures 'A', 'B', 'C' 
and 'D' respectively. 

2. 	The armerdment will be effective from 1.4.1979. 

pn3í 	tis issues with the concurrence of the Finance Directorate 
jfenistry of Railways. 

H 	ers ion is attached. 

) 
r 	 Sd/-[K. VENKZTESANJ 

	

) /1 	 Director, Establishment [P&R] 

	

SJ-IDO// 	 Railway Board. 
'.s 	---.---,--' •// 

No :r2)1II-86/RS/15 	 Nev Delhi, dated 17.12. 87" 

N 
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'ANNEXURE 'D' 

ADVANCE (DRREX [ION SLIP NO.407 R.II 

RULE 2544 

Sub-Rule g[i) .nd g[i] ay be substituted, by the following: 

gEl] 	"For the purxse of calculation of average erroluments:- 
55% of b6sic average pay, in the revised scales of 
pay, drawr' during t1iie period;" 

g [ ii] 	"For the 	ose of, gratuity and/or death-retirement 
gratuity: 55% of basic average pay, in the revised 
scales of pay, draw during the period.: 

AI[Ninistry of Railway's letter No.E[P&7\)II-80/-
RS-10 hatd 17.7.19.1] 

ED7LANATION: 

The Rule 2514 of India 
II [5th reprint] has been ma 
tions issued with !resident 
These in struct ions ere nece 
on the recoTiencatjons of 
The purpese of thi aandnei 
administrative insructions 
which the instructifrs were 
pective effect givn to t1 
any eml oyee, to 	these r 

Railway Establishment Code, Volume 
ied through administrative instruc-
approval effective from 1.4.1979. 
tated by the Goverrment 's dision 
Lining Alliance Committee [1980)'. 
is to give statutory force to the 
Lth effect from the same date on 
sued. It is certified that retros-
rules will not adversely affect 

as apply. 

Sd/-[ K.VTATDsA) 
Director, Establishment [P&A] 

Railway Soard.' 

The amerrrrent to te statut 

the pendency of th OA the 

on 20.9.1989 cballEnging U 

were given retrospective eff 

tively. Their prinimal cor 

have acguire±. vested right 

with the rules in force on 

that those rights oi 'theirs 

amendments made to rules c 

effect to the saTe. This ac 

unreasonable an abitrary 

the Caistitution 0 Lridia, 

rules having been effected during 

ts amended their application 

two amendments in so far as they 

from 1.1 .1973 axid 1.4.1979 resoec-

ition was that they, as pensioners, 

to receive pension in acrdance 

e dates on which they retired and 

not be taken away by the subsequent 

5.12.1988 by giving retrospective 

ding to them is unjust, manifestly 

d thus violative of Article 14 of 
t 

The Ernakulam Bench consisting, of 



-103- 

Vice thairman S.P. Mukerji and Judicial Mamber A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1988 to the extent the amend-

ment to the rules were given retrospective effect and issued 

a 	consequential direction to the respondents to grant or ref ix 

pension and other retirament berf its to the applicants as if 

the amendment to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment which gave retrospective effect, preserving 

the prospective effect to the amendment with effect from 5.12.1988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the rinning allowance subject to a naximum of 75% of their 

pay arid allowances for the purpose of caruting their pension. 

The aforesaid decision of the Ernakulam Bench in O.A. No.K-

2 69/88 was challenged by the Union of India and others in Review 

Application No.72/90. That Review Ppplication was rejected by 

a soeaking order made on 25.7.1990. 

Shri C.L. flallick arid others in O.A. 1-Jo.1572/88 and connected 

applications challenged the Railway Brd's order dated 22.3.1 976 

and the amendments to Rule 2544 before the Principal Bench of 

the CT at New Delhi. They also prayed for a direction to caipute 

retiral and other benefits in terms of the order of the Railway 

rd 'daeed 21 .1 .1974 Tnat application was opposed by the res-

( por6ts tj ein viz., Union of Inia representec through the 
CJ 7Y 

d1rnan, Rikway Barci anci the Gerral 'anager, i"orthern Railwaj 
) Ii 

\ c 	ItS, sidrri,ing that these respondents did not bring to the 

/r&c 	'€he Principal Bench that the validity of the amendment 
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to Rule 2544 was chullenged 
	ore the Ernakulani Bench and that 

a decision has been rendered o 20.4.1 990 striking down the arnard- 

ment to the extent they gave 	 ye effect. On the date 

on which the applicints pres ed their applications before the 

Principal Bench, the Erna1zulm Bench had not yet rendered its 

decision. But the i'nakular Bench had rendered its decision 

long before the PriniDal Bench decided the cases on 23.10.1991. 

The applicants were obviousl irlware of the decision. That may 

be tha reason for their not bringing the decision of the rnakulam 

Bench to the notice of the Principal Bench. But the conduct 

of the resndents is in.exc4sable as the Union of India was a 

oarty to the proc1d logs before the Ernakulam Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakulani Bench when the 0 A. No.1 572/88 and other connected 

cases were heard an disposedjof on 23.10.1991. All these appli-

cations were disi1ishe reelJ .ing the challenge to the amendment 

to the rules. The priosthal Bench took the view that the vested 

rights of the ensoncr. were not affected by the amendment of 

the 	rules on the ground Lb the total anount of pans ion and 

retirement benefits the,,; woul have received before the aehamant 

we not reduced hy the amered rules. Folloiing this decisi 

of the Priricioal 3anch aoplcations 1,40.351 to 423/88 filed by 

similarly situated 	ersons fore the Abmedatad Bench were dis- 

missed on 28.2.1992. 	It 	is surprising that the Union of India 

which was one of t1e rspon ants before the Abmedahad Bench did 

not bring to the rotice of the said Bench the decision of the 

Ernakulam Bench in Q.A. K-269 88 to which it was a party. 
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It is for the first time after all these cases were referred 

to th Full Bench, transferEed and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakulam Bench in 

SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also inforried us that the Special Leave Petition and the 

application for stay are pending and that the Supreme Court has 

not granted any interim order staying the operation of the order 

of the Ernakularn Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this hatch 

of cases that We should defer consideration of all these cases 

and await the authoritative prorouncement of the Supreme Court 

where they had challenged the decision of the Ernakularn Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. ThIVEDI AND SONS 

V. AMBALiL MANIBAI PATIT2J AND OTHERS. That was a case in which 

the Gujarath High Court had dismissed the writ petitions challen-

ging the validity of certain statutory provisions arid directed 

the petitioners to approach the Supreme Court as similar rrtters 

there. It is in these circitnstances that the Supreme -' 
F/?7 	qcteFved that the course adopted by the High Court was 

* ( 	4* cofeçj and that if the High Court thought that the point 
' 	aisedjjT,e appellants was the same as was pending in the Sup- 
' •1 	'74i I 
\ ' 	)e-'Côut it ought to have stayed the hearing of the writ peti- 

top 

until the Supreme Court disposed of the other matters. 

t 
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These observations, it 	is ob bus, 	were 	made having regard 

to the context and Ithe circustances of the case. 	What binds 

the Tribunal under Artic1e 141 of the Constitution of India is 

the principle of law laid domi by the Supren 	Court. 	It is not 

possible to understand the decision of the Suprene Court as laying 

down the principle that if an appeal is pending before the Sup- 

rena Court in which tie validi y of a particular statutory provi- 

sion is challenged, tat the High Courts where the sania provisions 

are challenged in other cases should defer consideration until 

the 	Suorena Court t 

I  
anders 	th decision. 	The question whether 

the hearing of the chase befo e the High Court should be stayed 

awaiting the decision of the S iprese Court depends upon the facts 

and circulilstances of each cas . 	In the present hatch of cases 

we are oncerned with tue val able rights of the apçiicants who 

have retired between 1976 and 1988. 	These 	cases relate to re- 

tirement benefits and any delal in disposal of these cases would 

cause great hardship and preju ice to the old and retired pension- 

ers. 	The SLP is pening before the Suprena Court f mu 24.7.1 990 

and the operation of the ord r of the Erriaku].am Bench has not 

been stayed. 	Even thn the ap licants herein have not been given 

the benefit of the decision f the Enakulam Bench in regard 

to cutation of Lir reti nt benefits. 	Having regard to 

all these circurastan:es we dc not consider it: just and proper 

to stay the hearing' of these cases and to await the decision 

of the Suprere Court. 

11. On behalf of the aeplica ts it is contended that we should 
tAie 

disoose of these cases in the light of the decision of/ Ernakulan 

Berh which has struck down the arnenc±nent to Pule 2544 to the 

extent retrospective effect h s been given affecting the rights 

of the applicants. On behalf of the respondentsç however, it 

is maintained that t.he Princ pal Bench and the Abrnethbad Bench 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits trie decision 

of Ernakularn Bench is wrong and that the view taken by the 

Principal Bench and the Ahniedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulan Bench wtien the Principal Bench and the Atiinedabaa 

bench decided tue two sets of cases where the same statutory 

provisions were cnallenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of anotner Bench vide; AIR 199 SC 1933 UrdON OF IrDiA 

AA\D AiOT1-iER v. RAGHUI3IR SIi'Gil AND OTHERS wherein it is observed: 

are of Lfle opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller numter of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution Dench of the Court. 

if 	only 	the respondents 	had fairly 	placed 	the decision of 	the 

Ernakulain 	Bencii before 	the Principal 	Bench 	and the 	Ahuiedabau 

bench, 	those Bencnes 	would not 	have 	examined the 	validity 	of 

tne 	impugned statutory 	provisions, the same having already been 

struck 	down by 	tne 	Ernakulam 	Bench 	whicn 	had the 	competence 

to 	do 	so. Tue 	respondents are 	now 	trying 	to take 	advantage 

of the failure on tneir part of performing their duty of placing 

the decision of the Ernakulan Bench when similar cases came 

up"forj,nideration before the Principal Bench and Ahiedabad 
\ 

': 	 respondents had acted fairly and diligently, 
IIc( 

coii'3ict of. deHisions would have been avoided. 

', l3 	We rthi now examine the contention of the respondents 
),.' /17 

N thathe.oders of the Principal Bench and the Ahmedabad Bench 

that 
have the effect of declaring/the impugned amendment to the Rules 

to the extent that they give retrospective effect are valiu. 
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At the outset we would Ilike to 9by that the applications filed 

by the aggrieved partie having 4n dismissed by the Principal 

Bench and the Ahinedabad 

stood as declaring tna 

are valid. The decisi 

down the amendment to tr 

ive effect is not an 

has held that under the 

tion the President has 

ncn, 	tbose orders cannot be under- 

the iinp gned provisions of the rules 

of 	tne, ~ ErnaKuiam Bench which struck 

rules in1so far as they gave retrospec-

der in ersonem. Tue Ernakulam Bench 

roviso tilb Article 309 of the Constitu-

er to ponulgate rules with retrospec- 

tive effect, it, howe:er, struk down the amendment of the 

rules to the extent t!ieygave retospective effect on the ground 

that it is arbitrary and iolative of Article 14 of the Constitu- 

I tiva to 	deprive 	the pensioners .f the 	rights 	whicn vested 	in 

tnem as on the dates on [hich 	tne,! retired ,by amending the rules 

subsequently with retoective e fect. As the impugned provi-

sions were struck down a violati'e of Article 14 of the Consti- 

tut:ion the legal effect is that the impugned amendments were 

Volu ab initio vide DEEPChAND v. TATB OF UI'IAR PRAIJESn reported 

in AIR 1959 SC 646. Onck a compeent court declares a statutory 

rovision as void as of 4ending tie fundamental rights conferred 

by Article 14 of the : 0nst1tUtL0n that decision binds every 

one and not merely the arties t the proceedings. The effect 

of the decision of the Ernaku1am Bench is that the amendments 

giving retrospective effict was At in existence from its incep- 

tion. 	In Black's inw iJictionar , 5th Edition, it is stated 

nat Judgment in Rein is: 

'An adjuaication pbnounced 
cular thing or spbject malt 
tent authori ty . 

in lialsoury's Law of E4: 1and, 4 

of 'Judgment in Rein" is iven at 

"1522. 	Meaning of "Judg 
may be defined asHthe ju  

pdn the status of some parti-
a tribunal having conipe- 

i Edition, Vol.lo the meaning 

ra 1522 as below:- 

in rem". A judgment in rem 
it of a Court of tompetent 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'. 
(Emphasise supplied) 

As the decision of the Ernakulam Bencn declares the status of 

the impugned statutory provision, it is a Judgment in rein. 

14. 	As on the date on which the Principal Bench and the 

Anmedabad Bench disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulaill Bench, the 	tribunal 

cannot be asked to striKe downti-te statutory provision whicri has 

already been struck down or aeclareu as void by a court of compe-

tent jurisdiction. The orders of tne Principal Bench and the 

Alniledabad Bench dishuissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. Wnen 

a statutory provision is declared as void or struck down, the 

saiiie can 	be revived by getting tne said decision reversed 

by way of review or on appeal to ttie higher court. The only 

otner way to resurrect SUCO a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNION OF INDIA v. RAGiIUBIR SINGH AND 

OThERS - 

is declared invalid in India it cannot 
' bn4ed unless constitutional sanction is obtained 

tnefo ba constitutional amendment or an appropriately 
mo.dified' iesion of the statute is enacteb which accords 

*( 	t1i contutional prescription' 
, 	I  

cant and i not aisputed that the Ernakulam Bench of the 
1 

/ 

lrlbunalwas?coLUpetent to aeclare the impugneu statutory provi-

sion void as offeadin6  Article 14 of the Constitution. The 

. ,,statuLory provisions declared void have not been shown to have 
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been resurrected either by an app opriate amendment to the Cons- 

titution or 	by suitable modifica ion of the statutory provision 

to bring it within the constituti nal prescription. 	The applica- 

tion for 	review challening the decision of the Ernakulam Bench 

has 	been 	dismissed. 	Though 	an appeal 	has 	been 	filed 	against 

the 	decision 	of 	the 	E4nakulaii Hench 	to 	the 	Supreme 	Court 	no 

decision 	has as 	yet 	ben 	reriderel by 	it 	reversing the decision 

of 	the 	Ernakulam Bench. 	It 	is 	a nutted 	that 	the 	Supreme 	Court 

has not so far stayed the operati n of the said uecision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench 	and 	tlie 	Ahinedabad 	Bench 	do not 	have 	the legal 	effect of 

resurrecting 	the 	impugned 	statut ry 	provisions 	which 	have 	been 

already 	declared 	void 	by 	the ealier decision of the Ernakulam 

Bench. 	in the light of our above findings it follows that there 

is only one decision which holds the 	field 	viz., 	that of Erna- 

kulaun Bench which has declared te impugned provisions as void. 

As 	the 	decisions 	of 	the 	Princi al 	Bench 	and 	Anmedabad 	Bench 

do 	not 	have 	tue 	effect 	of 	dec aring 	the 	impugned 	provisions 

as 	valid, 	it 	follows 	that 	ther are 	no 	conflicting 	decisions 

requiring resolution of the conflct. 

15. 	Assuming 	that 	there 	arc two 	inconsistent 	uecisions, 

we shall examine as to which Geci ion can be regarded as a prece-

dent binding in subsequent cases It is obvious that the Prin-

cipal Bench and the AhmeJabad Bench have rendered their decisions 

witnout noticing  the earlier decision of the Ernakulam Bench. 

In sucn a situation it s well s ttled that tue later decision 

rendered in ignorance of the earl er decision has to be regarded 

as per incuriauLl and noZ binding on the court in a susbsequent 

case. This principle has been succinctly stated in Salmond 

on Jurisprudence, 12tn Edition page 151 at para 5) as 

follows:- 
\f 



"(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729],  Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R. 
v. Dc Gray (191)0) 1 Q.B.521)], and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast numimber of precedents, and the heterogeneous ways 
in waicti they are reported - or are not reported - it is 
only too easy for counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in the judgments, it must be assumed 
tnat tne court acts in ignorance or, foretfulness of it. 
If the new decision is in conflict with the old, it is 
given per incuriani and is not binding on a later court." 
(emaphasise supplied) 

In Ragnubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying tnis principle it has to be held 

that what holds the field as a binding preccoent is the decision 

of tue Ernakulam Bench and that the subsequent decision of the 

Principal Bench and tne Ahmedabad Bench nave to be regarded as 

per incuriamn and not binding in subsequent cases. This being 

gal position tne decisions of the Principal Bencn and 

	

-, 	p  

Bencn nave to be ignored and the Ernakulam Bench 

	

(0 ( 	jsion 	e shoulu be regardeo as nolding the field as a 

eden itmJ regard to the validity of tne impugned rule in 
\\ 	, 
\o ,as41t gives retrospective effect. 

' 	As tne Full Bench is not bound by eitner of the deci- 

sions, we shall now examine as to which of the decisions lays 

down the law correctly. The Ernakulam Bencu has rightly proceed-

ed on Lite basis that the President has under Lite proviso to 
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Article 3U9 of the Contitution power to promulgate rules with 

retrospective effect. This, howev r, is subject to the condition 

that the rules do not offenu any of the fundamental rights con-

ferred by iart III of the Constitution. Wiiat the Ernakulaw 

Bench has done is to examine as to whether retrospective effect 

given to the alller1dnkentvio1ates Article 14 of the Constitution. 

It has held that it d es, on U e ground that the vested rights 

of the applicants in the matter of receiving pension and otner 

retiral benefits have ~,een affe ted by the retrospective opera-

tion of tne amended rjle. It s well settled that pension is 

a valuable right wfliCh a Governm ut servant earns. It is neither 

charity nor bounty. Gvernnient' ervant acquires right to pension 

and other retirement ~enefiLs o the date he retires from ser-

vice. Deprivation of ucn a Va uable vested right after retire-

went, in our opinlo ,, is ma ifestly unreasonable, arbitrary 

and therefore vioiatLve of A tide 14 of the Constitution. 

Inat is precisely wnat the Erna ulaw Bench nas said in its deci-

sion. The I-rindipa1 Bench anc Ahrnedabad Bench have not taken 

the view that such v sted righ s can be taken away by a subse-

quent: amendment to the rules by giving retrospective effect 

to tne same. Wnat tney have said is that the vested rights 

of the applicants before tnein have not in any manner ueen cur-

taiieu by the impugnei amendmei ts to the rules. By the revision 

of ?ay Scale Rules the pay scales of tne members of the running 

staff were enhanced ~iith effect from 1-1-1973. Under Rule 2544 

tne members 	of 	tne 	Running s aff 	were 	entitled 	to computation 

of their 	pay 	and 	retirement benefits 	taking 	into account 	tne 

running allowances wncri they ere receiving subject to a maximum 

of 751",' of 	their 	pay nd other allowances. 	Rule 2544 was amended 

by notifications 	da cci 	5-12 1988 	prescribing 	the maximum 	at 

C. 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they becaiiie 

entitled to receive in accordance with revision of Pay Scales 

Rules whicn caine into effect fron 1-1-1973. When the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 5520 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advetsely affected. The Principal Bencn wnose decision has 

been followed by the Aninedabad Bencu has, however, held that 

the aniendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay i1niediately before 1.1.1973 

and the running allowance limiteu to a maximum of 75% of pay 

and allowances, with tne pension wnlcn he would get after 

ll173 taking into account tne ni6ner revised scale of pay 

(/ 	anth 'r nnin allowance subject to a maximum of 45% or 55% 
t 

( 	aGe 'tas\ may. We are toucerned witn persons who retired 
QJ 

\ , 
. 	teen '-.L-973 and 4-12-1988thereny earning a right to coinpu- 

tai 	pf. 	nsion in accordance witn tne statutory rules then 

'N 	in-forc 	As by the time tney retired, revision of pay had come 

into force, it is the revised pay and the running allowance 

subject to a maximum of 75% of the revised pay and allowances 

that was required to be taken into account. This r(ght wnicn 



accrued in their favour on the r retirement between 1-1-1973 

and 4-12-1988 was soug t to ue affectea by amending the rules 

on 5-12-1986 with re.rospectiv effect reducing the mdximuitl 

limit of running allowance tfla qualifies br pension. When 

the maximum limit, of unning a lowance is reduced from 752 to 

45 	or to 55 it autom, tically r duces the pension and retirement 

ueuefits that stood vested on the date of ret:Lrewent. it is 

impossible, tnerefore, to agree with the view taken by the Prin-

cipal Bench followed by the hmedauad Bench that the vested 

right of the pensi ners who retired between 1-1-1973 and 

4-12---1988 in regard to pensi n and otner retirement benefits 

have not been advers ly affect U by giving retrospective effect 

to the ainendea rule . 	We h ye, tnerefore, no hesitation in 

nolding that the dcci ions of he Principal Bencn and tne Ahmda-

uad Bench witn grea respect are wrong and that the decision 

of the Ernaku1au Bench is ri he. fne Ernakularn Bench has, in 

our opinion, rightl 	deciar U the amenued provisions to the 

extent they nave been given retrospective effect as void as 

offenniug Article 14 of the Constitution. 

17. As the decisior of the rnakulan Bench is in appeal before 

tne Supreme Court e would like, in tne interest of justice 

and to avoid mu1tplicity f proceedings, to direct that the 

present applicants shall be bounD by tne directions of the 

Supreme Court and that the payments made in pursuance of our 

directions in all these ca.es  shall be liable to be suitably 

adjusted. 

lo. 	For the reasons stated above, all these applications 

are allowed with tie followi g directions: 

l) Tue respondents s all recompute the pension and 

other re iral ben fits of the applicants or tneir 

L.i<s in accordanc with Rule 2544 as was in force 

nefore 't was InlenueG  Dy i'otification, dated 

5-12-198,8. 
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The arrears due to the applicants/L.Rs on the 

basis of the recouiputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of tiree months from the date of receipt 

of the copy of this order. 

If the amounts due to the applicantsL.Rs are 

not paid witnin the prescribed time the amounts 

due shall be paid with interest at 127 per annum 

from the date of this order till the' date of 

payment. 

The applicants shall be entitled to costs at 

the rate of is.500/- in respect of each applica-

tion. 

The payment of pension and retirement benefits 

as per the aforesaid directions shall stand regu-

d/adjusted in accordance with the orders 

/ r 	Yctqns as may be issued by the Supreme Court 

'., ,- 	 a,ainst the decision of the 
I 	 ' 

kulam bencu of tne Iribunal in Application 

269/ 6. 
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